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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE

Joint inspection Report of M/s Balaji Action Build well Pvt. Ltd, Plot No C-34 & C-34 (A), Phase-

LUCKNOW

lll, ELDECO SIDCUL Industrial Park, Sitarganj, U S Nagar Uttarakhand

Background

M/s Balaji Action Build well Pvt. Ltd (hereafter referred as ‘The unit’) is located at -34 & C-34(A),
Phase-Ill, ELDECO SIDCUL Industrial Park Sitarganj, U S Nagar, Uttarakhand. The unit was
inspected by a joint team on January 28, 2020 comprising officials from CPCB, RD (N), Lucknow
and UEPPCB, Regional Office Kashipur, in reference to the Hon'ble NGT order (0.A N0123/2018)
dated December 3, 2019 in the matter of Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of
Uttarakhand & Ors. 0.A. No. 123/2018. Salient details, observations made during the visit are as

follows:

1. Name & Address
Industry

of

the

M/s Balaji Action Build-wel{ Pvt. Ltd.

C-34 & C-34(A), Phase-Ill
ELDECO SIDCUL Industrial Park
Sitarganj, U S Nagar
Uttarakhand-262405

2 Coordinates of the Unit
(Latitude and Longitude)

lat. 29°02'13.94"
Long. 79°41719.03"

3. | Type of Industry Sector Red
(Red/ Orange/ Green)

4. | Scale of operation Large
(Large/Medium/Small- Micro)

5. I CETP membership (Obtained | Yes

Yes/No)

The unit has installed ZLD system

6. | Operational Status

Operational 24 hrs / day

7. Name of main Raw Materials:

Poplar & Eucalyptus woods
Urea

Melamine

Formaldehydes

8. | Name of Final Product (s)

Medium Density Fiber (MDF) Board
Particle Board

Door Skin

Laminated flooring etc.

9. | Status of Consent under Water
& Air Acts and Authorization
under HWM Rule,

Granted
Valid up to: 31/03/2024

10. | Consented Production Capacity

Door Skin: 10013 M?/month
MDF Board: 48000 CBM
Particle Board: 14500 CBM
Ply Board: 82500 CBM

Laminated Flooring: 2750 CBM
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Thin MDF Board: 6450 CBM
UV Embros: 35000 MT
Formaldehyde (37%): 8625 MT
Glue: 9000 MT

11. | Sources of Water Supply Bore wells (03)
12. | NOC from CGWA for extraction | Yes, Valid upto 08/07/2020
of Ground Water .
13. | Daily consumption of Fresh | Process 512 KLD
Water (KLD) Domestic-155 KLD
14. | Waste Water Generation (KLD) | Industrial- 300 KLD
Domestic -130 KLD
15. | Unit details of ETP Please see in observations
16. | Designed Treatment Capacity | 500 KLD
of ETP (KLD)
17. | Operational status of ETP Operational
18. | Flow Meter (s) at Inlet & outlet | Yes, Installed electromagnetic flow meter
of ETP
19. | Mode of treated effluent | Achieving ZLD
disposal
20. | Any Bypass observed No
21 | Details of HW Generation & its disposal: As Per Environmental Statement (Form V)
; Hazardous Wastes Quantum Kgs Disposal Practice
| Waste residue 330 kg/annum Incinerated
Used Qil 940 lifannum Scld to autharized recyclers
ETP Sludge 1170 kg/annum Sent to TSDF
22 | Sources of Air Pollution: Boilers

S.No | Stack attached with Stack | Type of Fuel Emission control
heigh | fuel quantity equipment
t (mt)
1.0 Fuel heater (thermic 30 | Agro 45 mt/day | Multi-cyclone dust
20 lac Kcal /hr x4 waste collector
| 2.0 Hot Air generator (16 32 | Solid 85 mt/day | Multi-cyclone dust
G.Cal/hr x1) | waste collector
3.0 Boiler 12 TPH x1 25 | Solid fuel | 85 Mt/day | Mutti-cyclone dust
collector
40 Boiler 2 TPH x1 12 | Solid fuel |2 mt/day | Multi-cyclone dust
collector
5.0 Fuel heater (Thermic 30 | Agro 80 Mt/day | Multi-cyclone dust
30 Lac. Kcal/hr x3) waste collector
6.0 Energy Plant 59 30 | Agro 1050 Multi-cyclone dust
MW/hr waste MT/day collector
DG Sets [ 5 DG sets (1500 KVA x 3 + 750 KVA X 1+325 KVA x1)
S.No | Stack attached | Stack height | Type of | Fuel Emission  control
with (mt) fuel quantity | equipment
1.0 DG sets (1500 8 Diesel 3001lit | Acoustic enclosure
KVA x3 fhr
2.0 750 KVA X1 4 Diesel 110 li/hr | Acoustic enclosure
3.0 325 KVA x1 4 Diesel 60 lit/hr | Acoustic enclosure
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Observations

. The unit is engaged in ma nufacturing of Particle Boards and Medium Density fiber Boards using
Wood, Urea, Melamine, Formaldehyde as raw material.

- During visit, the unit and its ETP was found operational.

- The fresh water requirement of the unit is met through three tube wells. Electromagnetic Flow
meters are installed at the abstraction point of each tube wells and maintaining records of the
same.

. The unit has obtained the permission from CGWA for abstraction of 1284 m3/day of ground
water through three tube wells. The NOC for ground water is valid from 09/07/2018 to
08/07/2020.

. The unit has ZLD based Effluent Treatment Plant of 500 KL capacity to treat the trade effluent.

The ETP comprises of Collection Sump > Equalization tank > Reaction Tank > Coagulation Tank >

Clarifier-| > Buffer Tank > UASB Digester > Tube Settler > Aeration Tank-1 > Aeration Tank-lIl >

Clarifier-Il > Clear Water Tank > Dual Media Filter > Activated Carbon Filter >Treated Water Tank

>R.0 (two Stage R.O each 30 m3/hr.) >Multiple Effect Evaporator (three stage MEE 20 m3/hr)

> Agitated thin film Dryer (ATFD).

. The unit has provided three plate and frame filter press of capacity each 5 m*/hr for ETP sludge

management.

. Atthe time of inspection, the ETP was in operation. The team has collected the sample from the

inlet and outlet of ETP. The analysis report is presented below:

Sr | | ETP Notified
Nc; Parameters ‘ Unit | ETP Inlet Outlet Standard for

' i i CETP Inlet
1 pH [ = | 6.19 6.75 5.5-9.0
2 Total Suspended Solids (TSS) mg/L 4024 <2.5 1500
3 Total Dissolved Solids (TDS) mg/L 4937 309 2100
4 Fluoride (as F) mg/L - <0.5 15.0
6 Ammonical Nitrogen (as N) meg/L -- <0.5 50.0

Phenolic Compound (as -
7 CeHsOH) mg/L 1.84 5.0
8 Boron (as B) mg/L -~ <0.5 2.0
9 Oil & Grease mg/L -- <5 20
10 | BOD mg/L - <5 550
11 |cop | mg/L 7537 <5 1100
12 | Hexavalent Chromium (as Cr*6) | mg/L - <0.1 2.0
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13 | Total Chromium (as Cr) mg/L - <0.2 2.0
14 | Copper (as Cu) mg/L -- <0.2 3.0
15 | Lead (as Pb) mg/L - <05 1.0
16 | Nickel (as Ni) mg/L w <0.2 3.0
17 | Zinc(as Zn) mg/L -- 0.12 15.0
18 | Arsenic (as As) mg/L -- <0.01 0.2
19 | Mercury (as Hg) mg/L - <0.01 0.01
20 | Cadmium (as Cd) mg/L - <0.1 1.0

UEPPCB has notified inlet quality standards for CETP Sitarganj dated 14/06/2018

8. The unit is achieving ZLD, as informed the ETP treated water is being reused in house as bailer
feed water. during visit, no effluent discharge from the unit was observed.

9. The MLSS and MLVSS in aeration tank was found as 6374 mg/L and 4872 mg/L respectively.

10. The unit has also installed STP of 200 KL capacity to treat the sewage generated within the
premises which comprises of Collection Tank > Aeration Tank > Tube Settler > Clear Water Tank
> Dual Media Filter > Activated Carbon Filter >Treated Water Tank > Uitra-filtration > Softener >
Sludge drying Beds (08).

11. At the time of inspection, the STP was in operation. The team has collected the sample from the

outlet of STP. The analysis report is presented below:

Sr.No. ; Parameters Unit STP Qutlet N?g:'ggf;?:i a:rd
1 !pH 7.13 5.5-9.0
2 | Total Suspended Solids (TSS) mg/L 11.5 1500
3 | Total Dissolved Solids (TDS) mg/L 1100 2100
4 | Fluoride (as F) mg/L | <0.5 15.0
6 | Ammoniacal Nitrogen (as N) mg/L <0.5 50.0
7 ; (F;:E;%I::)Compound (as mg/L 1.80 5.0
8 | Boron (asB) mg/L <0.5 2.0
9 | Oil & Grease mg/L 14.6 20
10 | BOD mg/L 11.3 550
11 | COD mg/L 22.6 1100
12 | Hexavalent Chromium (as Cr*®) | mg/L <0.1 2.0
13 | Total Chromium (as Cr) mg/L <0.2 2.0
14 | Copper (as Cu) mg/L <0.2 3.0
15 Lead (as Pb) mg/L <0.5 1.0
16 Nickel (as Ni) mg/L 0.30 3.0
17 | Zinc (as Zn) mg/L 0.12 15.0
18 | Arsenic (as As) meg/L <0.01 0.2
19 | Mercury (as Hg) mg/L <0.01 0.01
20 | Cadmium (as Cd) mg/L <0.1 1.0

M/s Balaji Action Build well Pvt. Ltd., SIDCUL Sitarganj, Uttarakhand \‘\Vage 40f8

S0
’S@S/V;:C:’ l/ﬁmfw%



12. The unit is achieving ZLD, as informed by the unit representative, the STP treated water is being
reused inhouse for cooling tower make up.

13. During inspection, team carried out stack emission monitoring of the thermic fluid heater of total
capacity 90 Lac Kcal/hr. These emissions are vented out through common stack of height 32m.
The air pollution control device includes separate multi cyclone dust collector followed by
common wet scrubber. During emission monitoring, it was operated @ 18 Lac Kcal/hr load.

Emission analysis result of the same is presented below:

Sampling location Particulate Matter (mg/Nm?3)
Stack attached to Thermic fluid heater of total 48.20
capacity 90 Lac Kcal/hr
Prescribed emission standards (As per UEPPCB 800
consent)

14. It is evident from the above analysis results that the unit is complying with consented emission
norms.

15. The Consolidated consents to operate under Water Act, 1974 & Air Act, 1981 and Authorization
under Hazardous & Other Waste (M & TM) Rules, 2016 issued by Uttarakhand Environment
Protection & Pollution Control Board (UEPPCB) are valid up to 31.03.2024.

16. The unit has installed HW display board of 6’ X 4’ size near the main entrance gate. The
information related to hazardous waste, air pollution and water pollution were found
updated on the day of inspection.

Calculations of Environmental Compensation:

17. The environmental compensations are calculated based on the methodology developed by CPCB
as per the directives of Hon’ble NGT in the matter of O, A No. 327 of 2018 and OA No. 593 of
2017. As per methodology the environmental compensation was separately calculated far non-
compliance w.r.t. industrial pofiution and ground water extraction. The formula proposed for
calculation is as follows:

(i) Environmental Compensation for illegal Extraction of the Ground water:

EC 6w = Water Consumption Per day x Nos of days x Environmenta Compensation
Rate for illegal extraction of ground water (ECRew)

The EC computed for illegal extraction of the Ground water is tabulated:

Area category Safe/Nan notified area
Ground water extracted per day 667.36 m3/day
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ECRgw for industrial units in Safe area 30 Rs/m?
(As per Table 4.6.4 of CPCB EC Methodology)

EC to be levied 20020.8 Rs/day
Date of inspection by CPCB wherein violation 17-05-2018
reported

Date on which NOC obtained 08-07-2018
No of violating days (i.e. operation without NOC) 52 days
Total ECgw for illegal extraction of the ground Rs 10,41,081.00
water

Y

Hence, calculated environmental compensation ECew Rs 10,41,081.00 (Ten Lakh forty-

one thousand eighty-one Rupees) for extraction of ground water without NOC from
CGWA. Hence, appropriate action may be taken against the unit by the CGWA.

(ii) Environmental Compensation on Industrial Poflution:

The formula for calculation of the Environmental Compensation (EC) is as follows:

EC=PIXNxRxSxLF

Where,

EC is Environmental Compensation in (X)

Pl = Pollution Index of industrial sector

N = Number of days of violation took place

R = Factor in Rupees (taken as 250
S = Factor for scale of operation

LF = Location factor ("1.0’ considering population of area being < 1 million)

The EC computed for violation of the prescribed norms is presented as follows:

Location factor

(Considering LF= 1.0) Population of
area being < 1.0 Million

Pallution Index for Industry

Red (Pl = 80)

Factor for scale of operation

Large (S =1.5)

Factor R for EC

100-500 (R = 250)

Date of 1% inspection by CPCB

17-05-2018 (Non-Compliance)

Date of 2" inspection by CPCB

04-12-2018 (Compliance)

Date of recent Joint inspection

28-01-2020 (Compliance)

for the violation period (17/05/2018 —
03/12/2018)

Number of days for which violation took 200 days

place (17/05/2018 - 03/12/2018)

Environmental Compensation (Rs/day) Rs 30,000/-
EC=PIXxNXRXxSxLF 80x200x250x1.5x1
Total Environmental Compensation (EC) Rs 60,00,000.00
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> Team has calculated Rs 60,00,000.00 (Sixty Lakh) as the environmental compensation for
violation of the prescribed norms during 17/05/2018 to 03/12/2018.

Recommendations:

1. The unit may be levied environmental compensation of Rs 10,41,081.60 (Ten Lakh
forty-one thousand eighty-one Rupees) for illegal extraction of ground water.

2. The unit may be levied environmental compensation of Rs 60,00,000.00 (Sixty Lakh)
for violation of the prescribed inlet notified standards.

3. The unit should carry out adequacy assessment of ZLD system through reputed
institution like IIT, NIT etc.

4. The unit shall install flow measuring device at recycle point of ETP / STP treated water

and maintaining records of the same.

Inspecting Officers

Sh. J.P. Meena, Scientist D
: i ja%
Regional Directorate (N), CPCB, Lucknow 15\0")!

Sh. Lalji Verma, RA-| \/,ﬁ
4—/

Regional Directorate (N), CPCB, Lucknow 1| 2vr0

Sh. Ravinder Singh, SRF dys "
Regional Directorate (N), CPCB, Lucknow q,é:t'-"‘“ G AL
Sh. Yogesh Singh Rawat

/ w
Monitoring Assistant, UEPPCB, Regional Office, ﬁ\o’b\

Kashipur, Uttarakhand

Date of inspection 28/01/2020
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DETAILS OF ANNEXURES

Annexure No

Details of Annexure

CPCB Analysis Report

Copy of consolidated Consents and Authorizations

Copy of NOC provided by CGWA

v,

Details of ETP provided by the unit

Copy of Logbook maintained for water consumption and wastewater

discharge
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DETAILS OF ANNEXURES

Annexure No

Details of Annexure

CPCB Analysis Report

Copy of consolidated Consents and Authorizations

Copy of NOC provided by CGWA

Details of ETP & STP provided by the unit

Copy of Logbook maintained for water consumption




L. ¥ YU A @S ar=fers S wren_ Central Pollution Control Board Zonal Laboratory

‘| Doc . CB/ZLN/QR/5.10/2 | lssue No. : 02 Diof Issue : 22.11.2015 | PageNo.: 1 of 1
| Amegment no. : 00 Amendment Dt: 00 Approved by : TM Issued by: QM
e e, Rgfaavs, AT 79, AGATS _—_  PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
N =57 Phone : 0522- 4087600
%9 : 0522 : 4087602 aped Fax : 0522 - 4087602
. WASTEWATER
S.No W/2020/25 TEST REPORT .
Date of test report: 11/02/2020 Date/period of testing: 30/01-11/02/2020
1 | gf¥=fi==T /Project/Test Programme P-III (8) NGT O.A 123/2018
2 | qugi o o figr T fAT/Sample Source (STP/ETP/Drain/any other) ETP at Sitarganj, (UK)
3| arer o e fra/meAITRE Type of Sample (Grab/Composite) Grab
4 | 7y we w AT oA i faa<or/ Sample Collected/Deposited by Sh. J.P. Meena, Scientist ‘D’
| FaaT GEATE i1 [/ Date of Sample collection 28/01/2020
6 | waTraaT i TAT Wite $7 [qra/Date of sample receipt in laboratory 30/01/2020
7 AT WA T/ Sampling procedure. ... co.oovo.. Please Refer......... CB/ZLN/SOP/5.7/2 & CB/ZLNIQR/5.7/1 Issue No, 01
8 | fgawr 29 sma=aFai/Analysis indented by Sh. J.P. Meena, Scientist ‘D’
s, et ELlE Tt 7 RrECoHTe Tefs Deseription of sample/Code etc.
S. No. Parameter Unit BA-1 BA-2 BA-3 BA-4
L | o= 6.19 6.75 7.13
: (20.1°C) (20.1°C) (20.3°C)
2 TS fh-;—fﬂ- 4024 = BDL 115
3. S5 T9./TDS ﬁ'-:’:f“‘- 4937 - 309 1100
1 | oA MLSS L 6374
3 U O L. 0 MLVSS o - 3572
6. | wAIIIZE Floride s F TR BDL BDL
7 TETFA ATZLra A BDL BDL
Ammenical Kiropen {NH:-}) _
8. | ReATert Phenols as C/H.OH L - 1.84 1.80
9. =TI/ Boton LI, - — BDL BDL
10 | g 7 95/ 0il & Grease T BDL 14.6
.| s /cop WA 7537 BDL 22.6
12 | frEdf sBoD i i BDL 113
13. e - fata.Aer, = -
FIHAT g41./ Chromium-VI mgl BDL BDL
14| s=fmicd TR - BDL BDL
5| Ffemice T | BDL | BDL
6| zivacs o= |~ | = | Wk | e
17 BTN i-n,:a{ra. — T BDL 0.30
8. | %=/Pb R, - BDL BDL
19 | &r=zn it - 0.12 0.12
D | ardfrias il - BDL BDL
2| wediHg e e BDL BDL
frector fofer dg g.w.7./Test methods followed are appended overiea-f
CODE = Description
BA-1 Inlet of ETP (M/s Balaji Action Buildwell Pvt. Ltd., Sitarganj) (UK}
BA-2 A.T (M/s Balaji Action Buildwell Pvt. Ltd., Sitarganj) (UK)
BA-3 | Final O/L (R.O permeate) (M/s Balaji Action Buildwell Pvt. Ltd., Sitarganj) (UK)
BA-4 Final O/L of STP (M/s Balaji Action Buildwell Pvt. Ltd., Sitarganj) (UK)
End of Test Report
~ ‘7D
2
O L
A\
“\o-v\ww E10) '3'5@ T
s (Manju Srivastava U 9
SR AT ==aTerz/ Prepared by (Name & Sign) aftrger wwenatzmal/ Authorized Signat
Note : 1. The resulls in the Test Report selale only to the items fested ; 2. The report shall not be reproduced except in full, without the writlen permission of l':&hor'cagl.[slglr)fm-Y
]




| et wguur [RF=r a1 =i YRR Central Pollution Control Board Zonal Laboratory
i CB/ZLN/QR/5.10/ 4 | Issue No. : 02 Dt of Issue : 08.10.2018 | Page No.: 1 of |
Amendment no. : 00 Amendment Dt: 00 Approved by : TM Issued by: QM
ey 7o, ﬁ%‘gﬁﬁﬂ, Tt 7, @S _— _ PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
BT : 0522 : 4087600 @S Phone : 0522- 4087600
¥ : 0522 : 4087602 epely Fax 0522 - 4087602

'STACK SAMPLE TEST REPORT
S.No. 8/2020/11 <

Date of test report: 10/02/2020 Date/period of testing: 03/02/2020
1 gR@sAT/FE%wa/Project/Test Programme M/s Balaji Action Buildwell Pvt. Ltd.
2 A U B a1 A # e/ Sample Collected by Sh. Lalji Verma, RA (Project)
3 AT TS S fafa/ Date of Sample collection 28/01/2020
4 AT § AgAT W ¥ faf¥/Date of sample receipt in laboratory 31/01/2020 _
3 AT T 9gia/ Sampling plan e ] — No.
6 o &g sma<awai/Analysis indented by Sh. J.P. Meena, Scientist D
" et s i AT %7 RaTuis §aife Description of sample/Code ete. o
i S. No. Parameter Unit N-15
| 1 Stack height # m 32.0
2. Stack diameter # m 145
| 3 Flue gas temperature # °c 123
I ;
4 Flue gas velocity # m/s 6.0
I Particulate Matter mg / Nm” 48.2
L6 Nitrogen di Oxide # ppm 1.5
T Oxides of Nitrogen # ppm 16.4
| 8 Carbon Mono Oxide # ppm 1603
r9- Nitrogen Oxide # ppm 15.0
10| Corbon-di-Oxide # % 1.88
R Rt Oxygen # % 19.21

! !%v;-»‘mw Ffe &7 g.o.3./Test methods foliowed are appended overieal

| No;e 1. The report shall not be reproduced except in full, without the written permission of laboratory, 2. # Values are provided by samplin
team in field data sheet. :

Code Description
N-15 Stack
End of Test Report

a0
I\W’”’P v
1 (Manju Srivastava)

| e @ener A@wet @ w=mery/ Prepared by (Name & Sign) arferg =zaneTeeral/ Authorized Si
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S.No | Product/ Type Test Method Specification Range of Detection | Accuracy
Material of | of/Specific against which (£%)
test tests tests are performed
performed
1 AR
() Ambient SPM ISC Method No 501, Page no. 05 pg/m” & above 5.0%
427-439, 3" Ed. 1989
IS Method No. 5182, (Part-4),
1999,
Reaffirmed in Jan. 2005
RSPM IS 5182 (Part 23), 2006 3.5 ug/m” & above 5.0%
Sulphurdi- | IS Method No. 5182, (Part-2), 04 png/m°& above 5.0%
Oxide (SO3) 2001 . :
Nitrogen di- | IS Method No. 5182, (Part 6), 06 pg/m°& above 5.0%
Oxide (NOy) 2006
(b) Sourcel/Stack PM IS Method No. 11255 (Part-1), 1 mg/Nm’& above 5.0%
Emissions 1985
Reaffirmed in Sep. 2003 :
Sulphur di- IS Method No., 11255 (Part-2), 1 mg/Nm“& above 2-5%
Oxide (SO2) 1985 :

Reaffirmed in Sep. 2003
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UEPPCB

= HEAD OFFICE
F=== Uttarakhaud Environment Profection and Pollution Control Board
%5}’ «Gauri Davi Prayavaran Bhawan”
- 46B, 1.T. Park, Sahastradhara Road, Dehra Dun
UEPPCB/IO/Con/B-66/2019/ Q [0 Date: 20°9-14]
REGD. POS

To,
M/s Balaji Action Buildwell,

Plot No: C-34, C-34A-D,

C-6(A), C-6(B) & C-3,

Eldeco Sideul Industrial Park,
Teshil-Sitarganj, Distt-U.S.Nagar.

Consolidated Consent to Operate and Authorization lercinafier referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974* and under Scction-21 of the “Air (Prevention
& Control of Pollution) Act, 1981* and Authorization under “Rule-G(2)" of the “Hazardous
and Other Waste (Management and Transhoundary Movement) Rules, 2016” notified under
“Environment (Protection) Act, 1986 as applicable (to be referred hereinafter as Walter Act, Air

Act and HW Rules respectively).

PCBID - 11406 Inward ID - 242248
CCA (Renewal) :
Consent No. 38790/ Date: 12.04.2019

CCA is hereby granted to M/s Balaji Action Buildwell located at Plot No: C-34, C-34A-D, C-
6(A), C-6(B) & C-3, Eldeco Sidcul Industrial Park, Teshil-Sitarganj, Dist(-U.S.Nagar subject to
the provisions of the Water Act, Air Act and Hazardous & Other Wastes Rulcs, 2016 and the

orders that may be made further and subject to following terms and conditions :-

This CCA is granted for a period up'to 31.03:2024 and valid for manufacturing of

()
following products with Capital Investment / Net Assets Values T 441.60Crs:-
S. Last CCA Present CCA (Rencyval)
No. Product Quantity Praduct Quantity
(Per Manth) (Per Month)
1 | Door Skin 10012Sq.meter | Door Skin__. 10012Sq.mcter
2 | Flush Doors and other 6875CBM | Flush Doorsand . 6875CBM
- | Boards \|-other Boards——~..

3 | Furniture/FFurniture 27500Nos. . ~Fumiture/Furniture  |*  27500Nos.
Components t..| Components __—-—

4 | Insulation & Hard 16500Sq.meter | Insulation & Hard 165005q.meter
Board Board )

5 | Plain/Pre-laminated 418000CBM Plain/Pre-Laminated 48000CBM
Medium Density Medium Density
Fiber Board/High Fiber Board/High
Density Fiber Board Density Fiber Board

6 | Plain/Pre-laminated 14500CBM Plain/Pre-Laminated 14500CBM
Particle Doard Particle Bonrd - |5

7 | Ply Board & Articles 82500Nos.  <| Ply Board & Articles | 82500Nos. -

8 | Laminated Flooring 2750CBM Laminaled Flooring 2750CBM

9 | Thin Medium Density 6450CBM Thin Medium 6450CBM
Fiber Board Density Fiber Board

Scanned by CamScanner




10 UV, Embros, Pur, 35000MT7 [ UV, Embros, Pur, 35000mT 5
Avruylic, Wlite ’“,""y“;" sz[c e
_primer door skin _ primer door skin §
11| I-‘urnmhlch}'tlcgﬂ?%! |l 8625MT Formaldehyde (37%) 8625MT ;
12 | Glue 9000MT | Glue 9000MT

2. Specific Conditions wnder Water Act:-

() The daily quantity of efflueny tischarge (KLD) :-
p——

_ Last CCA P'resent CCA (Expand) ]
Trade 475 (disposal through CETP) 475 (ZLD)
EMuent
-__-L__-_-.___-__ " e
175 {disposal through CETP) 175 (disposal through CETP) ’
—_— |

(ii) Trade Effluent Treatment ang Disposal: Efflueny generaled from manufacturing process
(475 KLD) shall be trealed in house 1o achieye ZLD.

- In casc of non-operation af in house ETP fhe unit shall m

eflluent 10 CETP after primary treatments as per Standa
inlet.

ake arrangement of disposing
rd notificl by Board for CETp

(iv) Sewage Treatment and Disposal: Sewage and
generated from Unit shall pe treated and dispos
cffluent quality Standard for CETP.

other domestic Waslewater (175 KLD)
ed through CETP a5 required to inlet

(v) Incase of non-operatfunfnon-CompIiancc of CETP, the unit shal) m

ake an arrangement of
own STP of appropriate capacity; othenwise unit shall stop manufacturing operation, [

such case of operation of own STP following standards as prescribed under Environment
(Protection) Rules, 1986 as applicable and amended time-to-time,

S.Nu. Parameters Present Standard for Standard for STPs tobe |
STPs achicved within five years,
(From October 2017)
1. pH 55190 6.5109.0
2. BOD (mg/L) Not more than 30 <130
3. TSS (mg/L) Not more than 100 <108
4. Fecal Coliform - <1000
(MPN/100ml) ]

3. Conditions under Air Act:-

prehensive control System consisting
of control equipment as js required with reference to generalion of emissions and Operate
and maintain the same continuously so as to achieve the leve] of pollutants 10 the following
standards :

S. Stack attached Stack | Typeof Fuel Emission Enission
No with height Fuel Quantity Control standards
(Mt) Equipment not to excecd
1 | D.G. Set . 8 Diesel J00Lr/Hr [ Acoustic -
(I500KVA)x | - Enciostlrc
2 | D.G. Set -9 Diesel | 85Ltr./Hr Acoustic -
(2000KVA)x6 |~ Enclosure
3 | D.G.Set 4 Dicsel 60LIr/Hr Acouslic -
(352KVA) x1 & : Enclosure
125KVA) x | : :
4 E).G Set J) i 14 Diesel 110Ltr./Hr Acoustic -
: > -
ol
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8 | Fucl Heater 30| Agro [ d3Mifday | Multi-cyclone M-

(Thermic) wasle dusl collcctor R00mg/NM
[ (20lac kealMrxa)

b | ot Air Generator | ™32 | Solid | B5Mtkday | Multi-cyclone M-
(16G.Callv x1) wasle dust callector AN0mg/NM

7 | Beiler (1271M1) & 25 | Solid | BSMiday Multi-cyclonc M-
1Nos fucl dust collector G00mg/MNM

g | Boiler (2TP11) x 12| Solid 2MTiday Multi-cyclone PM-
2Nos Fucl dust colleclor G00mg/NM’

9 | Fucl Heater 30 | Agro 80Ml/day Multi-cyclonc PM-
(Thermic Wasle dust callector 800mg/NM’
30Lac.Keal/llr) x :
3

10 | Encrgy Plant 30 | Apro 1050Muday | Mulli-cyclonc PM- S
(39MW/H) Wasle dust callector 600mg/NM

In case of stoppage of fimetioning of air pollution control equipment, production has fo be
stopped innirediately and this Board has to be intinated by fax/iphonclemail with a report in

this regard to be aispatched inunediately.
(ii) Noise from the D.G. Set and other source(s) should be contralled by providing an acoustic

enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective arcas/zoncs (Industrial, Commercial, Residential, Silence) which

are as follows :-

Standards | Industrial Area (Commercial Aren | Residential Area| Silence Zone
for Noisc | Day Night Day Night Day Night Day | Night
level in [_lime time time lime time time time | time
db(A)Leq | 75 70 65 55 55 45 50 | 40

Day time : from 6.00 a m. to 10.00 p.n., Night time: from 10.00 p.m. to 6.00 a.m.
4. Conditions under Hazardous & Other Wastes Ru!es-ZO(;!
]

(i) Number of authorization and date of issue i 0:4:2009

(i) The Factory Manager of M/s Balaji Action Buildwell, Tchsil-Sitarganj, Distt-
U.S.Nagar is hereby granted an authorization to operate a facility for collection and storage
of Hazardous wastes. .

(iii) The authorization is granted to operate a facility for generation, coblection and storage of
hazardous wastes within factory premiscs for following calegory of wastes :-

S.No. Calegory Quantity of Waste for which | Mode of Disposal
(Schedule-T & authorization is being issued
Schedule-1D (MTA)
| Schedule I=5.1 15.000 Recyclable i
2 Schedule [ -35.3 62.250 Secure land fill
3 Schedule I-23.1 20.0 Incinerable

(iv) The authorization shall be in force for a period up to 34.03.2024.

(v) The authorization is subject lo the conditions stated below and tle conditions as may be
s]:;%iﬁcd in the rules for (he time being in force under Environment {Profection) Act,
1986. )

Terins and conditions of authorization:-

(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

(ii) The person authorized shall not rent, lend, sell, transfer or otherwisc transport the hazardous
wasles without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel, cquipment as working condilions as mentioned in
the application by the person authorized shall constitute o breach of his authorization.

s
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UEPPCB

. ‘el the SPCB/PCC to close
(V) 1tis the duty of the awhorized person (o take prior permission of
down the fcility. ) sl Wi aiier Thess
(vi) An application for the renewal of an authorization shall be made as Jaid
les, . ‘ idelines issucd by the
(vii) The unit shall comply with any other conditions specificd in the guidelines issucd by
MoEF or CPCB/SP'CB from time (o time.

5. This CCA is valid for wood chipping/Mlaking/surface blending/deliberation/mat forming &
other assembling processcs only.

Comimlsory documents to be submit(ed by the Industry/Unil;-

() Annwal retuen in Form-4 and Waste Dispesal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report.
(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area.

Sa

Unit has to apply for renewal of CCA well in advance of 0 days of expiry of this CCA.

Competent Authority reserves the right to change/modifyfadd any time any condition of this

CCA. .

9. Unit has to comply with the other general conditions as annexed herewith, Non compliance
of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &
Other Wasies Rules, 2016 will results in legal action umder the aforesaid Acts and Rules.

10.  The CCA order issued by this office, vide letter Ref No. UEPPCB/HO/CON/B-
66/2018/346 dalted 23.05.2018; first amendment letter dated 13,06.2018 and second

amendment letter dated 18.08.2018 shall henceforth stand withdrawn.

Copy 10 :- Regional Officer, Uttarakhand Environment Protection and Pollutibn Control
Board, ICashipur, U.S.Nagar for information and compliance of the same. /

Chicf Envir;mmcnt. Officer
‘,-'
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Specific Canditions: Anncxure
l. "The applics e 1R
"mlmzlof\:::c::::l.:sl\:;?::;::, 1]:1”:::'1:& W:!tlcr meter to each water supply source and shall regularly submit
2. "The applicant shall submi audli ll{m:m sed fonn andl pay II-IC cess as specificed under Sci.:!mn-.'! af Cess Acl.
submiticd by the applican c{;m 1 lct nlance sheet of the wnit at the end of cach financial year so that fee
- The applicant shall ‘ il L flsm:m:d‘- e
I'Equir£|:cm rn;|1?g|| il:m-mk ports m-lh.c clumncyfsl;:ck_ and facilitics suc!i as lm.ldcr. platform elc. as per
oring, (he air emissions and (he snme shall be open for inspection and use at all times by
the Board's staff, The chinmey/stack attached 10 various sources af cmission shall be designated by numbers
Slifh.-‘ls S-1, 8-2 ete. and these shall be painted/ displayed to facilitate identification.
4. The industry shall ensure interlocking ol nir pollution control devices and production processcs.
5. A solid waste generated from (he industry has to be disposcd in manner so that cantamination of surface waler

bodics/ground water/soil cte. does not (ake place.
6. The industry shall take adequate measures (o control of noise from its own souree so as to comply with the

L¥F)

standards as may be applicable.
The applicant shall develop three rows of green belt on the premises with plant species as suggested by the

Central ollution Control Roard.
The industry shall strictly adhere with the specific and general conditions issued witl CCA order. Any

violation of stipulated conditions may attract legal action under the provisions of Waler Acl, Air Act and

Enviromment (Proteclion) Act and Rules made thereunder.
The industry shall ensure all safety measurcs and shall undertake periodical assessment by the compelent

o~

=]

authority.
10. Unit ghall ensure manifest system in Form-10
hazardous waste, =
11. Hazardous waste should not be stored beyond a period of 90 days.
12. The indusiry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water s discharged in waler stream or water bodies.
13.The Unit shall strictly adhere to the conditions of Environmenl clearance issued by the Ministry of
Environment, Forests and Climate Change, Govt. of India vide ref, No. F.No. J-11011/808/2008-IA 1I(I)
dated 03.11,2008 and furtlier environmental clearance for expansion vide letter ref no-lI-No.JA-J-

11011/45312017-1A-11(1) dated 26.06.2018. .
14. The Unit shall strictly comply with the provisions of Water, Air & E(P) Acts and Rules/Notifications made -~

of Hazardous & Other Wasles Rules, 2016 while disposing

theteunder.
General Condilions:-

J. The zpplicant chall get analyse the samples of effluenvemnission/hazardous wastes at least once in a three
month frem the laboratory recopnized by the MoEF and shall report to the UEPP'CB. k!

2. The zpplicant shall however, not without the prior conscnl of the Doard bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unil.

3. “Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The applicant
shell provide discharge measurement equipment at final disposal paint.

4. The applicant shall strictly comply with conditions of this CCA and submil compliance repon of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of lime, il is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, lcgal action
shall be initiated sgainst the applicant,

5. ‘The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proofl

G. The industry shall provide uninterrupted entry to the ST"S/ETP's inlet and outlet points, Air Pollution Control
equipinent and stack (or smooth sampling/monitoring of efficicncy ol pollution conirol measures,

2. The industry shall pravide “Inspection Book™ at the fime of inspection (o the Board's officials.

8. Whenever due 1o any accident or other unforeseen act or cvent, such emission occurs or Is apprehended lo
occur in excess of standards laid down, such information shall be reported to (he Board's offices and ull other
concerned offices. In case of failurc of pollution control cquipment, the production process connecled lo it

shall be stopped with immediate effect.

-5
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UEPPCB Ql‘ !

9. The indusny shal) aperate in a mauner so that all emissions be emitted through designated chimney/stack
ny, . "
0. :: E‘.,‘“. alany damage o the agriculime productivity, human habitation efe, by the apcrnirrm m‘: industry, it
shall be impt:mli\'e fo stop production in the industry with immedinte c.frcc:l amf such infarmation s'hal! be
teported to Boaid's oflices. The industry shall be liable to pay campensation also in such cases a5 decideq by
the Competent Autharity, . :
1L The applicant shatl pply before the 60 days of expiry of CCA or any change in production types/ production

capacity/manufacturing Pracess/capacily enliancement cte, of any change in cffluent discharge point or
cmission poini,

12. The Board reserves the right to vevoke/add/nodify any stipulated condition issucd along with CCA, as may be
necessary,

153.The person authorized shall poy rent, lend, sell, transfer or ollicrwise transport the hazardoys wasle wilthout
obiaining prior Permission of the Boayq,

4. Any unauthorized change in personnel, cquipment as working condition as mentioned in the application by the
person anthorized shal) constitule a breacl of his autherizalion,

I5.10is the dury of the uthorized person (o ake prior permission of the Doy rd 1o close down the fa cility.

16. The awthorization is valid for temporary storage of Hazardous Waste within premises only,

17. The amhorized agency shall ensure that on-ling data with regard 1o quantity and nature of hazardous chemicals
being used in the plant as wel) as gy emission and waste generated within premises s displayed on Display
Board of size 6x4 feet out side the main faclory gate within premises,

18.1tis duty of (he authorized person tq taje prior permission of this Board 1o close and cleanup the [acility for
trealment, storage and disposal of hazardous waste,

19. The applicant shall inaintain record of hazardous waste in Form-3 and shall submi annual return |
or before the 30 day of June lollowing to the financial year 1o which that return relates.

20.In no case any hazardous was|e shall be disposed offon land, in any drain, or into any walcr streain, Al spillage
must also be safely collected and stored,

21, Before (e hazardous waste s stored or dumped in {he facility, applicant must conduct a defajleg physical and
chemical amalysis of hazardons Waste sample and report to the Board,

22. Dried hazardous sludge from the Process in the plant shall pe stared in double lined HDPE pit constructed
with R.C.C. or suely material which docs noy react witl the waste contained in i,

25.The storage area should be fenced Properly and Sign/Notice Doard indicating ‘Danger’ and ‘Hazardous’ sha)
be displayed a1 appropriate position both in Hindi and English.

24.The industry shall store non-ferrous metal waste, yseq oilispent oil waste i scaled drums placed on impervious

!

floor under covereq shed. Hazardous waste if required shall be sold anly (g Repistered Recyclers/Re-
processors.

25.In case of any transportation of hazardpys waste, the details in Form-10 of the Hazardoys & Other Wastes

Rules, 2016 shall be submilted to the Board,

ChiefEnvironmenl Officer * [f

3
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Regionai Director

Government of Indla .
File No: - 21-4/740/UT/IND/2017 — ) 5 OO Central Ground Water Authority

Ministry of Water Resources, .
NOC No: - GGWA/NOCIIND/ORIG/2018/3803 River Development & Ganga Rejuvenation

i " 93 0L e

M/s Balaji Action Bulldwell

Plot No. C-34, C-34(A) to (D), C-6(A), 6(8B),

C-3 & Plot No. 5, IIE, E.S.I.P., Block Sltarganj,
District Udham Singh Nagar, Uttarakhand — 262405

Sub: -NOC for ground water withdrawal to M/s Balajl Actlon Bulldwell in
respect of their existing Plywood and allied products manufacturing ' unit
located at Plot No. C-34, C-34(A) to (D), C-6(A), 6(B), C-3 & Plot No, 5, IIE,
E.S.LP., Town Sitarganj (MB), Block Sitarganj, District Udham Singh Nagar,
Uttarakhand - req.

Refer to your application for grant of NOC for ground water withdrawal dated
31/05/2017. Based on recommendations of Regional Director, Ceritral Ground Water
Board, Ultarakhand Region, Dehradun vide their recommendalions dated
22/03/2018 and furlher deliberations on the subject, the NOC of Ceniral Ground
Water Authorily is hereby accorded to M/s Balaji Action Buildwell in respect of
their existing Plywood and alliad products manufacturing unit located at Plot
No. C-34, C-34(A) to (D), C-6(A), 6(B), C-3 & Plot No. 5, lIE, E.S.I.P., Town
Sitarganj (MB), Block Sitargan], District Udham Singh Nagar, Uttarakhand. The

NOC is valid from 09/07/2018to 08/07/2020 and is subject to the follawing
conditions:

1. The firm may abstracl 1,284 cu.miday (and nol exceeding 4,36,560 cu.mlyear) of
ground water through two (2) existing and one (1) proposed tube wells only. No
additional ground waler abslraction struclures shall be constructed for Inls purpose
without prior approval of the CGWA.

2. All the wells shall be fitted with digital water meter by the firm at its own cost and
monthly ground water abstraction data of each well shall be recorded in a log book.
Compliance to this condition shall be reported within one month from the date of
issue of this letter.

3. Mis Balaji Action Buildwell, in consullation with the Regional Director, Central
Ground Water Board, Uttarakhand Reglon, Dehradun shall implement ground waler
recharge measures atieast o the tune of 1;26,280 cu.mlyearas proposed, for "~
augmenting the ground waler resources of the areas where post monsoon water
level Is more than § meter below ground level, Firm shall report the compliance
within six months from the date of issuance of this letter, Firm shall also undertake
periodic maintenance of recharge structures at Its own cost.

4. The photographs of the recharge slruclures after completion of conslruction of the
same shall be furnished immediately to the Regional Director, Cenlral Ground Waler

18/11, Jamnagar House, Mansingh Road, New Dclhi-110011
Phone : (011) 23383561 Fax : 23382051, 23386743
Webslle: vawi.cgwa.noc.gov.in
W RN Wit - 3R Qe Wl
CONSERVE WATER - SAVE LIFE




* Board, Uttarakhand Region, Dehradun for verification and under Intimation to this
office, . :

5. The firm, at its own cast, shall construct two (2) observation wells (ple_zometers) at
suitable locations and Insta)l digital water level recorders for monthly ground water
level monitoring in consultation with the Regional Director, Central Ground }Naler
Board, Ultarakhand Region, Dehradun. The firm shall install telemetry system in one
of the plezomelet and shara the user ID ‘and password of the telemelry system with
the Reglonal Director, Central Ground Water Board, Uttarakhand Region, Dehradun
6. The ground water quality shall be monitored once in a year during pre- monsoon
period, : )
7. The ground water monitoring data In.réspect of S, No. 2, 5 & 6 shall be submitled
wWihe ‘Regional Director, Central  Ground Water Board, Uttarakhand Region,
Dehradun on regular basis at least once ina year, )
8. The firm shall ensure Proper recycling and reuse of waste water afler adequate
treatment.

8. Action taken report in respect of S. No. 1 to 8 shall be submilted to CGWA within
one year period, .

10. This NOC is liable to be cancelled in case of non-compliance of any of the
condilions as mentioned in S.No. 1109, :

11. This NOC Is subject to prevalling Central/State Government rules/laws or Court
orders related {o construction of tubewell/ground water withdrawal/construction of
recharge or conservation sltructure/discharge of effluents or any such maltter as
applicable.

12. The firm shall report sell compllance online In the website (Www.cgwa-
noc.gov.in) within one year from the date of issue of this NOG,

13. This NOC does not absolve the applicant / proponent of this obligalion /
requirement to obtain olher stalutory and administrative Clearances from other
statutery and administrative authorities, -

14. The NOC does not imply that other slatulory / administrative clearances shall be
granted lo the project by the concerned authoritles. Such authorilies would consider
the project on merits and be taking decisions Independentfy of the N

Copy to:

1. The Member Secrelary, Uttarakhand Environment Protection & Pollution
Control Board, 29/20, Nemi
request to ensure that the conditions mentioned |n the NOC are
complied by the firm In  consultation with  the District
" Magistrate, District Udham Singh Nagar, Uttarakhand,

2. The District Magistrale, District Udham * Singh Nagar, Uttarakhand for
NEcessary action, - -, _ _

3. The Regional Director, Central Ground Water Board, Uttarakhand Reglon,
Dehradun, This has relerence to your recommendation dated 22/03/2018.,

4. Guard File 2018-19,

Reglonal Director
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WATER METER REEDTN"G OF BOREWELLS: BALAIJI ACTION BUILDWEEL

o

TIMING: Readings (Opening & Closing) are taken everyday in morning at 09:00 AM

C-34 A" PLANT C-34 PLANT C-3 PLANT FINAL SUMEAARY
OATE INITIAL FINAL 513::'; i:\:g? NITIAL | FiNaL mr:;.;::‘reﬁ "E:J:f TTIAL | FINAL \-"v?\"r:; TOTAL (||-| m3)
READING | READIIG D‘:;r (in tagter) | FEADING [READING (143) (In teter) | READING [READING ':;T‘:g;* (C:4ANC:40 )
1Jan'2020 | 128602 | 128954 352 31.85 22223 | s2am 208 3.68 133211 | 133450 279 839
21an°2020 | 128358 | 129226 292 388 c2a31 | ag7ra 300 3.7 133490 | 133783 293 885
3Jan'2020 | 125246 | 125570 324 1.28 48731 | agvas 254 3.71 133733 | 133878 95 673
4Jan'2020 | 125570 | 125872 302 3.89 48385 | 49131 146 3.72 133874 | 133920 42 490
Sian‘2020 | 125872 | 13m62 | 292 391 | av131 | asyze 43 3.7a [ 133920 | 134025 | 105 440
6Jan'2020 | 130184 | 13035 235 1.91 49174 | 251%a 20 374 134025 | 134269 244 499
712n2020 | 130355 | 130253 | 300 3.91 29194 | ans20 26 376 | 13026) [ 13030 | 170 496
£J3n'2020 | 136559 | 120952 255 3.30 43220 | a9251 31 173 134439 | 134695 256 542
91an'2020 | 130554 | 131323 369 385 19251 | 42241 30 0 132695 | 134974 279 678
10Jan2020| 131223 | 131554 271 182 69281 | 45229 8 .68 139974 | 135275 301 580
114202020 131894 | 131572 | 380 3ea | 5285 | es300 20 368 [ 135275 | 135648 | 373 773
12 Jan"2020| 131974 | 132287 313 384 29109 | 4912% 16 3.7 135644 | 136006 358 687
13/an"2020( 132287 | 132587 300 3.87 69325 | 49363 38 3.75 136005 | 136353 347 685
14Jan'2020 | 132887 | 13293 351 37 49363 | #5113 10 374 | 136353 | 136565 | 212 573
15Jan"2620 | 132235 | 133220 342 325 49373 | ag9327 14 3.6 | 136565 | 136911 346 702
16Jan'2020( 135280 | 133353 | 283 287 | 5387 | a%aza 51 3.75 | 136sn | 1378 | 267 601
17 Jan'2020| 133563 | 133837 274 2.86 49418 | 43514 76 3.71 137178 | 137561 383 733
18Jan'2020| 133837 | 134162 325 .21 agsiz | 49739 225 XL 137561 | 137880 319 869
19)an'2020| 132162 | 134453 296 3.20 49739 | 49831 152 3.67 137523 | 138041 161 609
20Jan'2020| 134458 | 134681 | 223 336 | 45891 | s0014 123 3.69 | 138041 | 13809G 55 401
211an’2020| 134681 | 134896 215 385 s0014 | so112 ag 1.7 132096 | 138154 58 371
225n'2020( 134896 | 135152 256 LX) 50112 | 50376 264 369 | 133154 | 138196 a2 562
231an'2020( 135152 | 135205 253 3.87 50376 | 50572 196 i 138195 | 138255 59 508
24 Jan2020| 135405 | 135851 246 3.29 50572 | 50753 181 3.73 138255 | 138534 279 706
25 Jan'2020| 135651 | 135896 245 3.87 S0753 | 50912 159 3.72 138534 | 138863 329 733
26 Jan'2020( 135856 | 136153 257 3.90 56912 | 51021 109 375 .| 138863 | 139264 401 767
37 J1an'2020| 136153 | 135444 291 3.93 51021 | 51125 104 3.78 139264 | 139678 414 809
28 Jan'2020
29 Jan'2020
30 Jan'2020 e
31 Jan'2020
Total Smmmery =
AVARAGE =




WATER METER READING OF BOREWELLS: BALAJI ACTION BUILDWEEL

DECEMRER < 20/

TIMING: Readings (Opening & Closing) are taken everyday in morning at 09:00 AM

C-34°A' PLANT C 34 PI.AN'T AR C-3 PLANT
0aTE | mimaL | Fnac i ‘:;JEEF fimat | “FRAL tor;é;:msn “EgEEf AL | FAL TOT:;'A‘:,?,TEH

READING | READING T‘n:g}“ in Meter) READING kumrfs (M:i} ”" Meter) READIII“G READING (M3)
10ec'1s | 120020 120300 | 280 389 |-43566 .| 43506 ';--30n.. ""37a"" | 124834 | 125004 170
20ec’19 | 120302 | 120543 243 389 ["23596 | 43620°|! .24’ |+ '374: " | 125004 | 125127 123
3Dec'19 | 120543 | 120748 205 350 | 43620 | 236867 26 %[ ame . 125127 | 125505 [ 378
4Dec’15 | 120748 | 121009 261 1.57 43646 | 23632 .36 7| 373" | 125505 | 125875 370
SDec'19 | 121009 | 121220 211 3.88 43682 | 43718 36 . :_'.?1- 125875 | 126098 223
6Lec1o [ 121220 | 121451 231 387 |'43718 | 4375+ | 36 Tl a7i. | 126098 | 126453 355
7Cec'1s | 121451 | 121643 192 3.85 a375¢ | 43500 46" 3.3 126455 | 126722 269
2rae'l9 | 121543 | 121942 299 3.90 | 43800 | 43562 |- -162- |- 3.74 | 126722 | 127018 296
90’19 | 121942 | 122154 212 3.51 43362 | 44181 219 3.76 127018 | 127313 295
10 Cec'ls | 122154 | 122358 204 3.95 &A181 | 44327 146 3.78 127313 | 127649 336
11Dec19 | 122358 | 122572 220 1.56 44327 | 44502 175 "3.78 127649 | 127974 325
12 Dec'19 | 122578 | 122770 192 3.96 24502 | 42828 126 fafiid 127974 | 128283 309
13 Dcc'19 | 122770 | 123028 268 31.92 24628 | A4EGE 238 376 | 128281 | 128573 390
14 Dec'19 | 123038 | 123242 204 3.79 44266 | 45063 197 . 3.63 128673 | 128941 268
15 Dez’19 | 123242 | 123581 339 320 45063 | 45300 237 3.65 128941 | 129233 292
16 Dec'1y | 123581 | 123852 301 izl 45300 | 45475 175 365 | 120233 | 129481 218
17 Dec'19 | 123882 | 124103 221 3.0 45475 | &550u5 234 3,65 129451 | 125682 231
12 Deg'le | 124103 | 124459 356 3.50 45700 | 45865 iG5 1a- © e | 129979 297
19 Moc'19 | 124453 | 124765 306 3129 45855 ¢ «,075 210 3.65 129579 | 130176 197
00w | 124765 | 125145 380 321 45075 202 187 3.68 130176 | 130466 290
21Dec'1s | 125185 | 125487 342 185 46262 | ecass 183 3.7 130466 | 130642 176
22 Dec'19 | 125487 | 125822 335 2.80 4ca2s | 46549 104 3.7 130842 | 130963 326
23 Dec'19 | 125822 | 126152 330 3.87 A6L49 | 46735 | 0 1BG. [ 'Cze?. | 130964 | 131251 283
24 Dee'19 | 126152 | 12645 302 3.84 46735 °| 46gss 161 |- 369 131251 | 131457 236
25 Dce’19 | 126454 | 126728 274 3.25 4e555 | 47076 | - 180 133 131487 | 131839 352
26 Dec'19 | 126728 | 127049 321 327 &7076 | 47247 | . 171 .| '3zn 1318.4 | 132004 225
27 Dec'19 | 127049 | 127353 304 3.35 57287 | 47462 215 ‘3.7 132064 | 132187 123
28 Dec'19 | 127353 | 127622 270 3.27 47452 | 47622 ien .71 122187 | 132481 294

290ec'19 | 127623 | 127964 341 . es 47622 | 47823 —-2-01 2.0% ezl 132739 | 258 "Tl'[i

30 ec’l§ | 127964 | 128305 341 36 47223 | 7004 181 T 1;2:.'3:1 132950 211 'Ir;f‘:‘ﬁt
21 3ec'19 | 128305 | 122602 297 285 42004 | 42223 219 .3.62 132550 | 133211 261
’ Total Summery = 8582 4657 : 8377

AVARAGE = 276.83 ki/day 150.2 ki/day " 270.22 ki/day
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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE
LUCKNOW

Joint inspection Report of M/s Parle Biscuits Pvt. Ltd. Phase-Il, ELDECO SIDCUL Industrial
Park, Sitarganj, U S Nagar Uttarakhand

Background

M/s Parle Biscuits Pvt. Ltd. (hereafter referred as ‘the unit’) is located at D-10, Phase-ll Eldeco
SIDCUL Industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit was inspected by a joint team
on January 28, 2020 comprising officials from CPCB, RD (N), Lucknow and UEPPCB Regional Office
Kashipur,in reference to the Hon’ble NGT order dated December 3, 2019 in the matter of
Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of Uttarakhand & Ors. O.A. No. 123/2018.

Salient details, observations made during the visit are as follows:

| 1. | Name & Address of the Industry T M/s Parle Biscuits Pvt. Ltd,
= | D-10, Phase-Il, ELDECO SIDCUL
-' | Industrial Park, Sitarganj,
=2 | U'S Nagar, Uttarakhand-262405

| 2. | Coordinates of the Unit ~ [lat. 29°03'04.75”
i (Latitude and Longitude) Long. 79°41'06.41"
| 3. ‘ Type of Industry Sector Orange
(Red/ Orange/ Green)
4. | Scale of operation Medium

(Large/Medium/Small- Micro)
CETP membership (Obtained Yes/No) | Yes

6. | Operational Status Operational 24 hrs/day
7. | Name of main Raw Materials: Maida

Sugar

Ghee
8. | Name of Final Product (s) Biscuits

Status of Consent under Water & Air | Granted
Acts and Authorization under HWM | Valid up to: 31/03/2022

Rule
10. | Consented Production Capacity Consented: 3302 MT/Month
M/s Parle Biscuits Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 1 of 6
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11. |

Production during inspection

Present: 2400 MT/Month

12. |

Sources of Water Supply

Bore wells (02)
Mechanical type flowmeter

13. | NOC from CGWA for extraction of

Ground Water

Valid from 24/04/2019 to 23/04/2021

i
el

.‘

|

|
|
|

|

14, ! Daily consumption of Fresh Water

(KLD)

54.38 KLD
| (Average fresh water extracted as per log book

of three months)

15. |

Waste Water Generation (KLD)

[ 49 KLD
Domestic -33 KLD
Industrial-16 KLD

16. | Unit details of ETP | Please refer observation
| [17. | Designed Treatment Capacity of ETP | 125 KLD
| | | k) 1
] 18. j Operational status of ETP Operational
| 19. | Flow Meter (s) at Inlet & outlet of ETP | Yes
! | Installed mechanical type flow meter at final
J' ]| outlet of ETP
; 20. '. Mode of treated effluent disposal | To CETP Sitargan
j 21. 1 Any Bypass observed I’ No
: 22. | Details of HW Generation & its disposal: As Per Environmental Statement (Form V)
Hazardous Wastes |  Quantum Kgs Disposal Practice
Used QOil | 1240 lit/annum Sold to authorized recyclers
ETP Sludge | Info not provided Reported used as manure
23. | Sources of Air Pollution: DG sets and thermic fluid heater
A. | Boilers/Thermic fluid heater
Nos and Capacity of Boilers 01
04 Lakh Kilo Ca/ hr
Type of Fuel used with consumption HSD
120 Lit/ day
Rate of fuel used 120 It/ day
Load at which sampling done Stack not monitored
Stack details
I. Height of stack of each Boiler | 45 mts
(meters)
M/s Parle Biscuits Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 2 of 6
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!.__ | 1. Sampling port hole from ground | Diameter 1.5m
l ! level Stack dia.

I| Air Pollution Control Systems (APCD) Not required

B. | DG Sets 03

| Numbers and capacity of each 03 (750 KVA x 2 + 250 KVA x1)
| Whether adequate stack height exists : Yes
I Whether acoustic enclosure provided Yes

as per Environment(P), Rules 1986.

Observations:

1. The unitis engaged in manufacturing of biscuits using Maida, Sugar, Ghee, Skimmed Milk
powder and other ingredients as raw material.

2. On the day of inspection, the unit and its ETP was found in operational.

3. The fresh water requirement of the unit is met through two tube wells for industrial and
domestic purpose. Mechanical type flow meters were installed and records of the same
was maintaining.

4. The unit has obtained NOC valid up to 23/04/2021 from CGWA for abstraction of the
ground water,

5. As per record about 49 KLD total effluent generated from unit which is sent to ETP cum
STP plant for further treatment

6. The unit has installed (ETP cum STP) common treatment plant for effluent as well as
sewage of 125 KLD capacity comprising of Oil & Grease trap > Collection Sump >
Equalization cum Neutralization Tank > Aeration Tank-I > Clarifier-l > Aeration Tank-Il >
Clarifier-1l > Chlorine Contact Tank > Treated Water Tank > Dual Media Filter > CETP
conveyance system.

7. The unit has provided Sludge Drying Beds (SDBs-06) for the sludge management whereas
SDBs were found empty, during inspection.

8. The Consolidated consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 issued by
Uttarakhand Environment Protection & Pollution Control Board (UEPPCB) is valid up to
31.03.2022.

9. Atthe time of inspection, the ETP cum STP was in operation. The team has collected the
sample from the inlet and outlet of ETP cum STP. The analysis report is presented below:

M/s Parle Biscuits Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 3 of 6
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®
,_ {S. | Parameter | Unit |Inletof [ Outlet In!et‘efﬂuent
| | No. | } ETP cum | of ETP | quality Standard
' l, | ! STP cum STP | for CETP
[1. |pH ' 6.83 8.11 5.5-9.0

| (2. [ BOD | mg/L o <5 550

3. | COoD mg/L | 1916 <5 1100

4. | Total Dissolved Solids (TDS) | mg/L | 1282 762 2100

5. | Total Suspended Solids (TSS) | mg/L 1080 747 1500

6. | Fluoride (as F) | mg/L - <0.5 15.0

7. | Boron (as B) ! mg/L -- | <0.5 2.0
[ 8. | Oil & Grease | mg/L | = [ <5 20
" ' 9. | Phenolic Compound (as CsHsOH) | mg/L - 4.72 5.0

| 10. | Ammonical Nitrogen (as N) | mg/L -- <0.5 50

11. | Hexavalent Chromium (as Cr'¢) mg/L | -- <01 2.0
| 1 12. | Total Chromium (as Cr) . mg/L | - | <0.2 2.0
j‘ | 13. | Copper (as Cu) ' mg/L | - <0.2 3.0
14. | Lead (as Pb) b Eme/tilt. = | <os 1.0
| 15. | Nickel (as Ni) melt | - 0.22 3.0

16. | Zinc (as Zn) | mg/t | - [ o010 15.0

17. | Arsenic (as As) _ ] mg/L | - | <0.01 0.2
|' 118. |Mercury(asHg) | mg/L | -~ | <0.01 0.01
| [19. | Cadmium (as Cd) me/L |~ | <01 1.0

UEPPCB has notified inlet quality standards for CéTP Sitarganj dated 14/06/2018

10. It is evident from the above analysis results that the unit is complying with inlet effluent
quality notified standards of CETP.

11.The MLSS and MLVSS in aeration tank was found as 6376 mg/L and 3871 mg/L
respectively.

12. The unit has installed Electromagnetic flow meter MF at the discharge point of CETP
conveyance system and the records of the same was maintained.

13. The unit has not maintained the records of the sludge generation from ETP.

14. The unit has installed a Thermic Fluid Heater of 4 lac Kcal / hr. capacity using HSD as fuel.
These emissions are vent out to atmosphere through 45 mt stack height.

15. As reported used oil Hazardous waste is sold to authorized recycler.

16. The unit has installed HW display board of 6’ X 4’ size near the main entrance gate.
The information related to hazardous waste, air pollution and water pollution

were found updated on the day of inspection.

Calculations of Environmental Compensation:

M/s Parle Biscuits Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 4 of 6
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17. The environmental compensations are calculated based on the methodology developed
by CPCB as per the directives of Hon’ble NGT in the matter of O. A No. 327 of 2018 and
OA No. 593 of 2017. As per methodology the environmental compensation was
separately calculated for non-compliance w.r.t. industrial pollution and ground water
extraction. The formula proposed for calculation is as follows:

(i) Environmental Compensation for illegal Extraction of the Ground water:

EC cw = Water Consumption Per day x Nos of days x Environmental Compensation
Rate for illegal extraction of ground water (ECRgw)

The EC computed for illegal extraction of the Ground water is tabulated:

Area category Safe/Non notified area
Ground water extracted per day B 54,38 m3/day
ECRew for industrial units in Safe area 20 Rs/m3

| (As per Table 4.6.4 of CPCB EC Methodology)

| EC to be levied 1087.6 Rs/day
' Date of inspection by CPCB wherein violation 19-05-2018

| reported ;

| Date on which NOC obtained | 24-04-2019

| No of violating days (i.e. operation without 341 days

| NOC) (19/05/2018-23/04/2019)

| Total ECew for illegal extraction of the ground Rs 3,70,871.00
f_ water

» Team has calculated the ECgw Rs 3,70,871.00 (Three Lakh Seventy Thousand Eight
Hundred Seventy-One Rupees) for illegal extraction of ground water. Hence, appropriate
action may be taken against the unit by the CGWA.

(ii} Environmental Compensation on Industrial Pollution:

The formula for calculation of the Environmental Compensation (EC) is as follows:
EC=PIXxNxRxSxLF

Where,
EC is Environmental Compensation in (X)
Pl = Pollution Index of industrial sector
N = Number of days of violation took place
R = Factor in Rupees (taken as 250)
S = Factor for scale of operation
LF = Location factor (‘1.0’ considering population of area being < 1 million)

The EC computed for violation of the prescribed norms is presented as follows:

Location factor Population < 10,00,000 (LF= 1) for
Sitarganj
M/s Parle Biscuits Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 5 of 6
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Pollution Index for Industry Orange (Pl = 50)
Factor for scale of operation Large (S = 1.5)

Factor R for EC 100-500 (R = 250)

Date of 1% inspection by CPCB 19-05-2018 (Compliance)
Date of 2™ inspection by CPCB 05-12-2018 (Non-Compliance)

28-01-2020 (Compliance)
418 days

Date of recent Joint inspection

Number of days for which violation took
place (05/12/2018 - 27/01/2020)
Environmental Compensation (Rs/day)

| EC=PIXNXR xS xLF

| Total Environmental Compensation (EC)
| for the violation period (05/12/2018 -

| 27/01/2020)

Rs 18,750.00/-
50x418x250x1.5x1
Rs 78,37,500.00

» Team has calculated Rs 78,37,500.00 (Seventy-eight lakh thirty-seven thousand five
hundred Rupees) as the environmental compensation for violation of the prescribed
norms during 05/12/2018 to 27/01/2020.

Recommendations:

1. The unit may be levied environmental compensation of Rs 3,70,871.00 (Three Lakh Seventy
Thousand Eight Hundred Seventy-One Rupees) for illegal extraction of ground water.

2. The unit may be levied environmental compensation of Rs 78,37,500.00 (Seventy-eight lakh
thirty-seven thousand five hundred Rupees) for violation of the prescribed inlet notified
standards.

3. The unit should maintain Log book for the generation and disposal of the ETP sludge.

4. The unit should install the flow meter at inlet point of ETP cum STP and maintained records

of the same.

Inspecting Officers
J.P. Meena, Scientist D _:r =
Regional Directorate (N), CPCB, Lucknow ﬂ%'}\

Sh. Ravinder Singh, SRF :
avinder Sing J &9—4%

Regional Directorate (N), CPCB, Lucknow @ |1\ @
Sh. Yogesh Singh Rawat, Monitoring assistant, Mwo

UEPPCB, Regional Office, Kashipur, UK Qe

Date of inspection 28/01/2020
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DETAILS OF ANNEXURES

Annexure No

Details of Annexure

- CPCB Analysis Report

Copy of consolidated Consents and Authorizations

Copy of NOC provided by CGWA

1
' Copy of Logbook maintained for water consumption and wastewater

| discharge
|




FT TERYT (Rg=0r 1S Fitod yqmener  Central Pollution Control Board Zonal Laboratory

Doc Ne. CB/ZLN/QR/5.10/2 | Issue No. : 02 Dt of Issue : 22.11.2015 | Page No.: 1 of |
Amendment no. ; 00 Amendment Dt: 00 Approved by : TM Issued by: QM
] ey w77, g gve, Mudt 77, w@=s _—  PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
BT : 0522 : 4087600 Eay Phone : 0522- 4087600
e e N oE 602 CpGh) Fax : 0522 - 4087602
WASTEWATER
S.No W/2020/24 TEST REPORT

| Date of test report: 11/02/2020

Date/period of testing: 30/01-11/02/2020

1 TTATSHT /Project/Test Programme P-1II (8) NGT O.A 123/2018
2 | 7% = =ia /= AT /s=a/Sample Source (STP/ETP/Drain/any other) ETP at Sitarganj, (UK)
3 a’-’-'ﬁ' T IHTE [FF/FFT1T9E/ Type of Sample (Grab/Composite) Grab
4 | AT UFT T a1 55 a7 49707/ Sample Collected/Deposited by Sh. J.P. Meena, Scientist ‘D’
> | AT UFA TR @i o194/ Date of Sample coliection 28/01/2020
6 | wgrenT & AHAT 9iH @i fr4/Date of sample receipt in laboratory 30/01/2020
7 THAT UHAT Y /Sampling procedure.............c.... Please Refer........... CB/ZLN/SOP/5.7/2 & CBIZLNIQR/S /1 Issue No. 01
8 g 37 F@zaFai/Analysis indented by Sh. J.P. Meena, Scientist ‘D’
P LEst e L 7t &1 Ran/aie sanfR Description of sample/Code ete.
S. No. Parameter Unit PB-1 i PB-2 PB-3
T = R 811
: STl S (205196) T e (20.0°C)
2. TH.U S5 ' R e, | 1080 | = 72
S L. B | mgL |
® HA0T/TDS (e 1282 | - 762
4. UH.UE.TE.UF/ MLSS o 6376 -
S | e dieE Al MLYSS } - 3871 =
6. FATLIZE/ Floride as = - BDL
7. FHTAF AT - BDL
Ammonical Niteogen (NHy-N) |
8. | AT Phenols as CH:OH T 472
9 | AT Boron o BDL
10 | sfger = F9 0il & Grease L BDL
L | #randr /cop il 1916 BDL
12 | fad /oD A - BDL
13 N Tor.on. /i, =
ETI R @4l./ Chromium-VI mg/L -T BDL
14. o Ae, A B
FEfHaA/Cd i BDL
5 | wrfemmicr e BDL
16 | smmicu S e BDL
7. | N e 0.22
18. o, Aer, i i
#=/Pb et BDL
19. z Toxam. e, = e
fS=/zn ol 0.10
20. T AR, =E s
AFABIAS e BDL
2 | riHg e BDL
forestrr fofer g #p.m.z./Test methods foliowed are appended overleaf
g
CODE % Description
PB-1 Inlet of ETP (M/s Parle Biscuits Pvt. Ltd., Sitarganj) (UK)
PB-2 A.T (M/s Parle Biscuits Pvt. Ltd,, Sitarganj) (UK)
PB-3 Final O/L of ETP (M/s Parle Biscuits Pyt. Ltd., Sitarganj) (UK)

End of Test Report
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UEPPCB

HEAD OFFICLE
Uttarakhand Environment Protection and Pollution Control Board
29720, Nemi Road, Dalanwala, Dehra Dun (Utlm‘;llclmml)

1RIF2, W b 4w ueppehubeny i Famail + osul el ialynhaa com

Vhene 1 DIV J6500RE, Bay 27

Date: |7, ‘ a1

UEPPCRALON on- P-332017/ [k
REGD. POST

Tn,
M/s Parle Bisenits Pyt Lud,
Plot No. D-10, ESIP,
Sideul, Sitarpanj, Distt- US. Nagar,
Cnnsolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated  Consent &  anthor ization) (Renewal) wmder Section-25 of (he “Water
(Prevention & Control of Pollution) Act, 1974™ nnd under Section-21 of the “Ajr (Prevention
X Conlral of Poliution) Act, 1981 and Authorization under “Rule-5" of the “Hazardous
Wiiste (Manavement, Handliog and 'l:-.nuxin.mul'.uy Movement) Rules, 2008" notified under
snvirsumen (Frotection) Act, 1956" as anplicable (1o be referred hereinafer as Water Act, Air

et and TIW Rules respective Iv)
[ PCBID - 13a20 Toward 1D - 68670 :
FCCA (Renewaly “ |
Cansent No, 375738/ D9 /s Date - 17042017

s tled (0 AL Parle Biscuits Pyi. Lt located at Plot No. D-10, ESIP, Sideul,
sutwrgang, Distes U8 Nagar sebiject (o the provisis of the Water Act, Air Act and Hazardous &
Other Wastes Rales, 2006 and the arders tiat iy be made Tuther and subject o following terms

Al condirpons .
P CON s granted for o operiod from 17.04.2017 to 31.03.2022 and valid for
ulacirn of  ollewing  producis  wal Capital Iuvestment/Net  Assets Values
Va6 730
¢ 5. No | : Tast CCA =0, __ Presemc CCA [Rt_-m-\_'._'q_li _____ I‘
Praduct [ Quantiny Product Quantity
(e 1.’_'!!!!1_'1.[ | (rer Moty |

o O R T D L Biscuits e Se3 107 TS |
2 Speific Conditions vader Water Act -

1 he daily quantity of efMuent discha pe(NLD) -

TS e e e ey CCA (Renewat) ]
i ade Yillient 4 == E | ] i
R L RN T s e SN S ]

i) Trade Efffuent Treatment and Dispusal @ The applicant shall operate  Elfluent
Treatment Plant (15KLD Capacity) consisting of primary, secondary and tertinry
atment as is required with reference 1o wtlucnt quantity and quality,

lic
In cuse of stoppuare of finictioning of ETT, production has 1o he sepped immediately and
this Board has 1o he intimated hy fax plonefemuil with o repurt i ilns reeard o he
siispaarched immedinely,

e treated eiflucnt shall be teeyeled Lo the maximum extent, Quality ol the treated e Muent
gl meet 160 rthe following zeneral and specific slandards s preseribed under
Enviroument (Protection) Rules, 1980 siml applicable 1o the unit from time-1o-lme -

flit_i

- DRI S A ey s I
i ZiSuspended solids T Nol o exceed e MO,
3 fHOD 03 days 27°C) i exceed _ 30mgd N e

L 4 160D ~ L Notwexeeed [T 250wl




s 1o Cirease 1 Nottw eacewd e — T

() The applicant shal nrovide Primary treatment sVStem (o the domestje waste water
and discharge ty, ough CETP ag per preseribed limjg,

Y Conditions under Air Aeq .

(o he applicant Jall wse fo

e fucl and insiall 5 somprehensive congrg) System comsisting
A comirol v e o wenerilon al’ emissions ained vperate
M nuuntain the same continuously i as 10 achieve the level of pollutants o the following

WPt as s required with ref

| & Stackh attached | Stack | Fyvpe i II Fuel Quantity | Tﬁ:uis.\i;n ,Jll}lais.'cir:ll i
Na | with lieight | of Fuel | {' Control Jst:mdurds
(M) | il Equipment | o to
: S b | c¥coed
3.5 CHSD T 0 Tt Acoustic | -
' _Enclosure

193 SLHED 853 Ui Actusic

- W A S ! s I i’_T.‘j_IE'.“"r_‘-',.__. = b
Mermie | 30 | HSD { SUBRIVIET | Acoustie ‘ -
Fuel Veater | | CEnelosure

I Carsar vof ws PN if Lt e af Peidlictio o it ed ¢ PPN, i tion Iis 1 he
“.h.-;)ﬂr'rf sncdiately cind ihis Besiared es 1es e mdiicstidd e g P heeese ncil with e g et gy

s vosicred 1o oo dispacate hool teecdicendy

L) Noise from the 1305, Sor and other soug “05) shonid be controlled by providing an acousiic
caclosure a. g tespitred for meeting the ambient nogse standardy (o night and day time as
s (lndusir), Commercial, Kesicdential, Silence) which

prescerihed for g Pective areas/y

are as foflows

: Stasidareds Inseluistrizg Arva (¢

okt e 0 il et AL

lTor Nuojse I TS Nigtht Day Night

Ievel in | vme ' jne Linie time |,
sl i B LU

LA Leg | 75 17 S

_"_ £ l{gjs:i_lit'!;ri::l Aren [ _llll_(;lltll./l'allt
Day | Nighe
Ltime | jime

50 | .n_a' _'

Liay time  frown & 0G5 am, 10 M0 4 Foaphit e freyegy TG poan, iy 6001 am

L Comditions under Hazardoys & Other Wastes Rules, 201'6 - J J . :
1} Nuwmnber r)l'::mlmrr,-;m(m and date of ISsle - _{Lf‘-{,_{-., Al -'-’f-L.nll ]j B
tii) The Factory Manager of Alys Parle Biscuits Py, L., U.S.Nagar is hereby granted an i {

authorization (o operate a facilily for collectiog and storage of Hazardouys Wasles,
(i) The authorization s granted 1o operate Lacility for generation, collection and storage of
hazardous wasres within tactory premises fur falfowing GateLony of wastes -

i SNl I 6.::.7;]ir_ﬁ)ﬂ?}l;ﬁ'ru?uiﬁui i ‘ﬁ&dﬁfﬁfﬁmihf
|

Category

II ! (Schedule-T & | authorization is being issued |
b Schedwery | ™ R T SRR e
L i Schedule 1751 AR e O Reeye R

() The authorization shall be in foree for « pericd from 17.04.2017 tn 31.03

1 The awthorization i stbiect 16 the condit, s stated below and syepy conditions as may pe
specified in the rules for the time being in foree under Environment (Proteetion) Act, 1986,

Terms ang conditions alauthorizating ..

1 The authoni zation shall comply watly (he Provisions of (e Environmen (I'r'uu:t'litmj Act,
1986, and the rules miade thereunder,

11 The autharization and its renewal shall he rroduced for inspection At the request of an ollicer
authorized by the & rCBree E
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(1) The person authorized shall nog rent, dend, sell, trans for or otherwise transport the hazardous
wasies without oblaining prior permission ol the SPCBMCC,

(AN wnauthorized chianpes iy Peisennel, cquipment g working conditions as mentioned in
the application by the Person authorized shal) canstitute a breach of his authorizarion,

(V) It is the duty of the authorized person 1o take prior permission of (he SPCRPCC 1o close
thoven the faciliny

O AN application jor e renewal of an suthaization shali be made s laid dawn under these

unit shall ¢ wiply with s uthey comditinns specilicd i gl puidelines ssued by ihe

MoLF o €1 B/SPCOR fram ¢ e o e

Ihis CCA is valig T mulactnring of Biseuirs 3302 MT/Maonih only,

o Compulsas documents 1o he subiitped by the Indusrv/Unip -

Wreturn m Fopm aned Wit Dicposal Mamnifest i Porm-10 unde Hizardous
& Other Wastes Rules, 2016 g hivd Party Andig Reparg

nunent St

teimnent i Forn-\' o | BETRY ironmment (I"rod.

e comnlinnees POt of the ¢ A i.‘!!!l’.(:;_".‘t;'h ol 't HE .'-,'inl';:l_‘_;

vl madvance of o day s ol wapiey ol thes CCA

Kashipar, Disr. VLS.N:

8 “langelmodify fadd Y U any condition ol this
eral conditings e dnesed herewith, Non compliance
ol ams i tobthis CCA and prove s of the Water Agr, Air Act and Mazardous &
Chher Wasqes Ritles, 2016 will yoeny. W lepal aetion unde the aloresaid Aers and Rules.
\j:_\(_] i
Member Seremm ry
Faps 1 Resianag Olficer, i, Biend 'y nent Proteetion gy Pollution (.'tmn'u!,l!u:u'd.

ST Lot o and complianee of ). s, e

I‘Zn\'irmnm-n! Engincer

Annexure
St il Canditiom-

e appi shall provide 15) WAk wWanr merer 1, vach water AUPplY sonree g shudl regulaily sulinjy
iy the cesy 14 specilicd undey Section-3 of Cess Acl,
dued balnige shet of gl Uit the eng or cach financiyl Yeir so that fee
sebmiried by the 2pphicant coulig e ansesne

e applicang shiall provids ports in the chrininey fap ) and Facilities cuch as Lubder, Platforn cte. a5 Jer
eguirement for monitoring the air SIISSI00% and (he 5

IS of wier CUBSUMIBLGNY in the Prescebied frorg,

= e applicant shall submi o

¢ shall be apen for inspection and e atall times hy

the Board's starf, | he chimney raze ) attached to varioy, morees of coission shil) e desivnaied Ly numbers
Sl s S-f 8.2 ere and these shall e p;:imr:d.’dispi;n_\.'cd 10 facilitare identilicatjon,

4 e industey shaly cnsure inlrrlm‘kiug ol air polivtion control devices i production Processes,

5 Nohg Wastes penermted (rom thiz il|du~.1r_\- Bave 1o by dispused i TRINNer 3oty Lantiminatlion of surface warer

- bentics srennd watersail eie, daoes nog takie place

O, The u;.l'n&tr_\ shall 1ake adequate measures 1o EONol of pojse from s UWN source sy s (18] comply wigh the
sEmdants as many be applicahie

e applicam shall develop three rows af green bell g, e premises With plang specics gy stgpested by (he
Conteal Vollution Cantral Boup

TR _"‘__—____—'_—_‘T——-————-




S The industry shail stricily adhere winh the specific and general conditions issueq with CCA order. Any
violation of stpulated conditions e aiteact legal acrion under the provisions of Watey Act, Air Act and
I'Zn\irmluu-nl |l'mtrrtinu] Actand Rules made there untler,

. The mdustry shalf ensure all safery measures and shall undertake Pperiodical assessment by (he competent

authon i
10 n shall ensyre minifext sy siem iy Form-10 o azardany & Other Wastes Rules, 2014 while di.-.pu'-'uu_.:

haravilivs Waste

n be stored | eyond a periad of 90 days

dous waege should

and s ribitaries shall ensure (he Iremment facilities anil

SHuated the River

1O Waste water 18 dischapeed I WaTer Stream o Water bodigs,
n e or pressire sondd Gilier to due g within a momn ane!

T imaly sty g it

ietter disted 2101 R My of Envitunmen i
BOCA Mongwith 1 ouiet and Stack Analysis ceport CVery yeir

F Water, A g 1 ) Acts ang fartes Wonlications Mty

sthissionhaerdons wastes at least once ma three

s shiaill teport o e vereen
nsent of the Boarg liring inta se any new or aliered

B wante from the unig

Isgroned Jomly ot o disposal point e applicang

al pomt .
T
eonditions of this ¢ A wnd submi comiplianee repor of stipulmied

4 wl
erhis CCA I o ARE pomt of time, it iy fau it the industry is noy
conditions e gy unther dircering ISITUCton 1ssued by e Buard, legal acrion

et All vty e ressewerdiains CIC mig 1 he lu;nk-.‘\[uul.
f e unintcrnipied cntry (o he STI S LT infe atd-outlet pomes, Ajr Pollution Contrar

ent and s1ack for <

s,

sanpling moniaring of ¢ffi iy of polluion contral

shall provide <1 Pection Boak™ o the e of mspection (o the Board's ullicials,

VEE due 1o a2t accden o oitier unloreseen aor L such emission e LIS or s apprehended 1o

M excess of stmdands L dien, such oo shal] be feported 10 the Bogrf*s offices and all ofle {
vomvemed offices, In og of Latlure of poliution compn sapment, the praducriog Precess connected 1o g f :
“hil! b sonned with snntediae. el : |

Yo e medustry shall OPETALe 0 3 minner sy il Al enissiong e eititle through designgred chinmey/siack '
unify p
19.0n e o any' damage 10 the HEricuiture PIOSUC Y, bhuman habitation e, by the operion of industry, it i
il e tmperative 1o Stop production i (he indusiry wig, innrediate effect ang such information shal) be |
reparted 10 Board's offices, The industry shal) pe liable 16 iy compensation also iy Stich cases as decida by !
the Competenr A uthority Vi
11 The applicam shall apply before the 60 days of CNpIry ol CCA or Ay change in production types/ production |
c::pnci:}.‘mmmﬁwlurmg Provess‘capaciry enhancenient gre. or any change in efflyeny discharge pojnt or |
CMsion paing, I [‘

12 The Boar feserves the right 1 n-\-ukc.r';]ddﬂrludif)' any stipilated condition issued slong with CCA, as may he s
fecessary, 1 i
L3 The person authorized shal not rent, lend, self, ransfer o viberws, ransport the hasardons witste withon| [
obtamme prior Pemiission of (he Bowrd, |

HEAny unautharipeg change in Persannel, equipmeny as working conition as mentioned in the application by the
nerson authorized shal CONSHLIe 4 bregel; allus authorizanon

15 Iuas the duty of the Authorize] Persun o ke priog PEONISSIon of the 1 10 close down qlye facility,

o The aniiori 0N s valigd oy Cmpuriny storsige of Hazirdons Wis e within premises only

s — R i




UEPPGE
17 The suthorized agency shall ensure that on-line data with regard 1o quantity and pature of hazardous chemicals
/ being sed in the plant as well as air emission and waste pencrated within preniises is displayed on Display
7 Roard of size 634 Teet vut side the main factony gate within premises.
/ 1510 is duty of the authorized person to ke prior permission of this Board 10 close and cleanup the facilty for

teatment, storage and disposal of hazardous wasie.

19 The spphicant shall maimtain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30™ day of Tune tollowing 1o the finangial Vear to which that return relates,

M do case any hazardows waste shall be dispused ol en knd, in any drain, ar into any water stream. Al spillage
st aiso be safely collected and stored

1 Before the hazardous waste s stored ar dumped o the facility, applicant must conduct a detailed hysical and
chemical amalysis of hazardous waste sam ple and repont 1o the Board.

U1 Dried bazardons shidee from the process in the plant shall be stored in double lined HDPE pit constructed
With ILC.C. or sueh miaterial which does st react with the waste cantained in ir,

5 e ssorage arca should be fenced properly wmnd Sizn Notice Board indivating *Danger’ and *1 lazavdous® shall
he displaved at appropriare position both in Hindi and nglish

1 Ine midastry shall stare non-ferrous metal waste. wiad oilspent o1l waste in sealed drnns placed on impervious
Hoor sider covered <hed  Nazardogs waste i requied shall be sol only o Registered RecyelersiRe.
Pnressiars

A3 i ol gmy nenget st ol by zavdiuge wpsty e Aeagile i T L

Rules, 20016 stall be sulmntied 1o the Roard

o =

Envirnnment Engineer

& Othor Wanios
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NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Projecl Narne:

Project Address

4’
{—
|

!

f Pin Code
jo
-“f:rr'nu icatic cn Address

‘J'IJ-BL, e

District:

Address of ',(_; VB Pﬂr} unol G“

I
I

f- /s Parle Biscuils Pvl Iy,
Ir ot No.D-10, ESIPL, SIDCUL.

[Mirabara Rana Block: S-rlil.rg'c'lllj-
.;Ur,‘::-.'-n'.; Singh Nagar té:me.  |UnaraknanaT T i:__:_ _
aie ‘”f“‘?l‘__ 1 v A :
|Plot No.D-10, ESIPL, SIUCUL Block - Sucngan} Distrct - Udam Singh Nagar,

,Jth indg - ,-'C?f'r)s

r

en .fduro ind Waler Qoar'f UII

Urja 8 12 1, Dehradun, !J!taraivhdnd
. : = .
| 1 \COWAINGCHND IORIGH 12019/5233
-é_ ' ,- ] .)I_" ff"'rah ,,J/ 1{ - (f
4.-rr-;’l(h.xj-ﬁ 1r'U— f :P' isting P r(_,:p 1 5
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o

Total Ex:sh

“DW- Dug Well D(,B Duq -cum- ch. V.

10. ‘Duanlum ofgrnund water recinrg

Abslracllcn Struc!ure

f.

ted

\.m ine Water

] -!rjn_f

m i’,(fnr
—
1
i

J m '{rjn ,.r

n/De .*.*:ilﬂnng almf lures

—————

ng No.:2

~ ocB sw ™ | wp
0 0 G

Jn!! BW Bore Wef

ar'mhand Regron 419 A ikanwall

Dpwarr rmg

I TW Tube WPII MP Mmt. Pit

Road Baluwala, Near

248006

e
I( alc,gory e Induslry z
NOC 1ype New
Valid up to: 12310412021

R e e

_| m '!ycar -m Jiday m*year
j 62 22630

Total Proposed No.:0

e e e e
e(m’:‘ypar) ! 21480
11. Number o[ Piezomelers (Observauon wr-.-!ls) lo b ‘ No _O[ PN R ?A;r;{;;ﬁé'iﬁécr.n.a;r_s%‘ﬂ_ T
canslrucled/ monltored & Monntonng mec.hamsm F'lc-zumelers
Manual DWLR With Telemelry
"DWLR Dlgllal Water Leuei Recorder Tk ..._.1_ FE hU ey i <2 _6___“._...-_
I e R e e R D 7,

{Compliance Conditions given overleaf)
Digitally signed by
NANDAKUMARAN P

Date: 2019.05.14 15:19:06
+05'30"

Member (CGWA)
18/11, Jamnagar House, Mansingh Road, New Delhi-1 10017 )
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc. gov.in
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Validity of this NOC shall be subject to compliance of the following mandatory conditions:

)

7

l)j

10)
I

16)

17)

%)

19)

No additional ground water abstraction and/or de-walering structures shall be constructed for this purpose without
prior approval of the Central Ground Water Authority (CGWA), \
The proponent shall seek prior permission from CG WA lor any increase in quantum ol ground water abstraction (more
than that permitied in NOC for specific period),
All new as well as existing ground water abstraction/ de-watering structures shall be fitted with digital water flow
meters by the firm at its own cost, immediately on completion of their construction or grant of NOC as the case may
be. In case of renewal of NOCs, all existing ground water abstraction structures shall continue 1v be fitted with cigital
witter flow meters. Intimation of installation of flow meters shall be sent by the propanent ta the Regional Direclor of
CGWB within 6 months of grant ol NOC. Daily ground water abstraction data shall be monitored / continue 1o be
munitored (in case of renewal) by the firm amd recorded in a log book. Details of month -wise ground water abstraction
shall be submitted 10 the Regional Director, CGWR vIice every year.
In case the ground water abstraction 15 more than 10 m A monthly water Jevel monitoring dita shall be maintained
and subimtied annually 1o the Regional Office of € GWB. Wherever groundwater withdrawal 18 more than 500 m“m,
the Tirm shall install telemelry system in one vi the piezomelers and share USER 1D and password of the lelemetry
system with the Regional Dircctor, CGWF
1

In case sround water ab

an 10 mYd, ground water quality shall be monitored once in 2 year (during
i€ report submitted to the Regional Oltice, CGWB. Wherever the extraction is less than 10
subnuticd by the proponent at the time of submission of self-compliance

straction s more

pre- nonsoon period)
m Ay, ground wate

report

T qualily report shall be

Ground water augmentation measure , 15 stipulated in the NOC, shall be tnmplemented (in new cases) / continue to be
i the concerned Regional Director, CGWE,

Prool” ol recharge/water harvesting striclures constructed (photographs ol structures) shall be submitted 19 the
zional Director, CGWB within 6 months from the date of ssue of NOC. The firm shall also undertake

pentodic maintenance of recha 2C structures at its own cost
b |

maintaimned (i case of renewal) i consultation w

voncerned Rer

€ project proponent shall take all neces Ar¥ measures o prevent contanunation of pround water in Ihe premises.,
larhing wiieh the finm shall be tesponsible for any Lansequences ansing thercupon,

In case ol industric

that are likely 10 contaminate the ground watcr, no recharge measures shall be taken up by the firm
¢s. The runoff generated liom the rouitop shall be stored and putto benelicial use by the firm,
The firm shall optimize water yse thwough reeveling reuse of waste wiler alter proper treatment

Wherever the NOC is for abstraction of saline water and the existing wells (s) is fare yielding fresh water, the same
shall be sealed and new tube w <llls) tapping saline water zone shall be constructed wiathin 3 months of grant of NOC.
disposal of saline residae, if any.

In case of mining projects. addiional key wells shall be cstablished in consultation with the Regronal Direetor, CGWB
for ground water level montonng tour (4) times a year (January, May, August and Nuvember) in core as well as by fler
zones of the mine

mswde the plant pre

The firm shall also ensuie s

Unexpected variations in inflow of ground water into the mine pit, if any. shall be reported 10 1he concerned Regional
Director, Central Ground Warer Board.

The firm shall report compliance of the NOC conditions onling in the websile (www.cgwa-noc.gov.in) within one year
from the date of issue of this NGC.

This NOC is subject to prevailing Central/State Government rules/laws/morms or Court orders related to construction
of tube well/ground water abstraction structure / rechiarge or conservation structure/discharge of effluents or any such
malter as applicable,

This NOC does not absolve the proponents of their obligation / requirement to obtain other Statutory and administrative
clearances from appropriate authorities.

The issuc of this NOC does no imply that other statutory /administrative clearances shall be granted to the project by
the concerned authorities. Such authorities would consider the project on merits and take decisions independently of
the NOC.,

This NOC is being issued without any prejudice o the directions of the Hon'ble NGT/court orders in cases related 1o
ground water or any other refiled mallers.

Application for renewal can be submitted online fram 90 days before the expiry of NOC. Ground watter withdrwal, if

any, aficr expiry of NOC shall be illegal & liable lor legal action us per provisions of Environment (Protection) Act,
1986.

(Non-compliance of the conditions mentioned above is likely (o result in (he cancellation ol NOC and legal action
against the propenent.)
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CENTRAL POLLUTION CONTROL BOARD

REGIONAL DIRECTORATE
LUCKNOW

Joint inspection Report of M/s Agmeco Faucets Pvt. Ltd., ELDECO, SIDCUL Industrial Park,
Sitarganj, U S Nagar Uttarakhand

Background

M/s Agmeco Faucets Pvt. Ltd. (hereafter referred as ‘the unit’) is located at C-37 B, ELDECO
SIDCUL Industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit was inspected by a joint team
on January 28, 2020 comprising officials from CPCB, RD (N), Lucknow and UEPPCB Regional Office
kashipur, in reference to the Hon’ble NGT order dated December 3, 2019 in the matter of
Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of Uttarakhand & Ors. O.A. No. 123/2018.

Salient details, observations made during the visit are as follows:

1. | Name & Address of the Industry | M/s Agmeco Faucets Pvt. Ltd.

e | C-378, ELDECO, SIDCUL Industrial Park
E .! | sitarganj, Udham Singh Nagar

| | Uttarakhand-262405

] 2. Coordinates of the Unit ’ Lat. 29°01’'38.4"
; (Latitude and Longitude) J: Long. 79°41'24.6"
3. [Typeofindustry Sector [Red
l (Red/ Orange/ Green) '
; 4. l Scale of operation | Medium
l ' (Large/Medium/Small- Micro)
[ 5. ; CETP membership (Obtained Yes/No) | Yes
6. 1 Operational Status Operational 8 hrs/day
7. | Name of main Raw Materials: Brass Ingot
Chromium Salt
Nickel Salt
Caustic Soda
Sulphuric Acid
Name of Final Product (s) Electroplating of Sanitary Items
Status of Consent under Water & Air | Granted
Acts and Authorization under HWM | valid up to: 31/03/2020
Rule

M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakhand Page 1 of 7
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CENTRAL POLLUTION CONTROL BOARD
7

REGIONAL DIRECTORATE
LUCKNOW

Joint inspection Report of M/s Agmeco Faucets Pvt. Ltd., ELDECO, SIDCUL Industrial Park,
Sitarganj, U S Nagar Uttarakhand

Background

M/s Agmeco Faucets Pvt. Ltd. (hereafter referred as ‘the unit’) is located at C-37 B, ELDECO
SIDCUL Industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit was inspected by a joint team
on January 28, 2020 comprising officials from CPCB, RD (N), Lucknow and UEPPCB Regional Office
kashipur, in reference to the Hon’ble NGT order dated December 3, 2019 in the matter of
Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of Uttarakhand & Ors. O.A. No. 123/2018.

salient details, observations made during the visit are as follows:

!T i Name & Address of the Industry i M/s Agmeco Faucets Pvt. Ltd.

{ | | C-378, ELDECO, SIDCUL Industrial Park
' ! Sitarganj, Udham Singh Nagar

| Uttarakhand-262405

2. | Coordinates of the Unit 5 ' Lat. 29°01'38.4"
! (Latitude and Longitude) IE Long. 79941'24.6"
231 | Type of Indust;y_Sectar____ IR -_-i_FEed s
: | (Red/ Orange/ Green) |

| 4. | Scale of operation |
| (Large/Medium/Small- Micro) l
5. | CETP membership (Obtained Yes/No) | Yes

Medium

6. | Operational Status Operational 8 hrs/day
7. | Name of main Raw Materials: Brass Ingot
Chromium Salt
Nickel Salt

Caustic Soda

Sulphuric Acid

Name of Final Product (s) Electroplating of Sanitary Items
9. | Status of Consent under Water & Air | Granted

Acts and Authorization under HWM | valid up to: 31/03/2020
Rule

M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakhand Page1of?
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10. | Consented Production Capacity j Consented: 200 kg/ day
I 11. | Sources of Water Supply Bore wells (01)
1 | : Mechanical type flow meter
‘1 12. | NOC from CGWA for extraction of | Not yet obtained from CGWA
Ground Water
13. | Daily consumption of Fresh Water | 3.48 KLD (Logbook maintained)
| (KLD)
14. | Waste Water Generation (KLD) Industrial: 1.0 KLD
| Domestic: 2.0 KLD
15. | Unit details of ETP Please see in observations
16. | Designed Treatment Capacity of ETP | 2 KLD
| ) |
17. | Operational status of ETP Operational
18. | Flow Meter (s) at Inlet & outlet of ETP | Yes
| Installed Mechanical type flow meter at final
1| outlet of ETP
19. | Mode of treated effluent disposal To CETP Sitarganj, Uttarakhand
20. | Any Bypass observed ‘ 'F'_I\_J&o
E [ 21. | Details of HW Generation & its disposal:
1 ‘ Hazardous Wastes . QuantumKgs | Disposal Practice
| Used Oil . 0.050 MT/Annum | Sold to UEPPCB authorized recyclers
| || ETP Sludge | 0.030 MT/ Annum | Sent to TSDF
22. | Sources of Air Pollution
A. | Boilers/Furnace
Nos and Capacity of Boilers/Furnace 01 Coal fired furnace (175 kg/ day)
Type of Fuel used with consumption Coal 125 kg/ day
Rate of fuel used Not in operation, on the day of inspection.
Load at which sampling done Not monitored
Stack details
I.  Height of stack of furnace |20m
(meters)
ll.  Sampling port hole from ground | 8 m and Dia 12 inch
level Stack dia.
Air Pollution Control Systems (APCD) Cyclone
M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakha nd: Page 2 of 7
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!l B. [ DG Sets One

‘ ] Numbers and capacity of each 01 (125 KVA)
| |

1 | Whether adequate stack height exists Yes

bt

l l Whether acoustic enclosure provided Yes

I | as per Environment(P), Rules 1986.

Observations:

1. The unit is engaged in Nickel and Chrome plating of Sanitary Items.

2. The unit and its ETP was found operational, on the day of inspection.

3. The unit meets its water requirement through one tube well for industrial and domestic
purpose. Mechanical type of flow meter was installed at abstraction point and records of

the same were maintained. As per log book record average ground water abstraction is of
the order of 3.48 m*/day.

4. The unit has not obtained permission from CGWA for the abstraction of ground water.

5. The unit has an effluent treatment plant for treatment of trade effluent of 2 KLD capacity.
The ETP is comprised of Collection Tank > Chemical dosing tank > Reaction Tank > Tube
Settler > Treated Water Tank > Dual Media Grade Filter > Activated Carbon Filter > CETP
conveyance system.

6. The unit has not provided adequate Sludge Drying Beds (SDB) for sludge management.

7. At the time of inspection, the ETP was in operation. The team has collected sa mple from
the outlet of ETP. The analysis report is presented below:

f Sr | Notified Standard
pae ot '
Ne. | Parameters Unit ETP Outlet for CETP Inlet
1 |pH 7.70 5.5-9.0
2 | Total Suspended Solids (TSS) mg/L 3.89 1500
| 3 | Total Dissolved Solids (TDS) mg/L 2332 2100
4 | Fluoride (as F) mg/L <0.5 15.0
6 | Ammonical Nitrogen (as N) mg/L <0.5 50.0
| Phenolic Compound
7 | (a5 CaHeOH) mg/L 0.856 5.0
8 | Boron (as B) mg/L 5.97 2.0
9 | Oil & Grease mg/L <5 20
10 | BOD mg/L 9.7 550
11 | COD mg/L 18.6 1100
Hexavalent Chromium
12 (as Cr'6) mg/L <0.1 2.0
13 | Total Chromium (as Cr) mg/L <0.2 2.0
14 | Copper (as Cu) mg/L <0.2 3.0
M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakhand Page 3 of 7
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10.

11.

12.

13.
14.

15.

| 15 [Lead (as Pb) me/L <05 1.0
DG | Nickel (as Ni) me/L 2.19 3.0
| 17 | Zinc (as Zn) mg/L 0.16 15.0
| 18 | Arsenic (as As) mg/L <0.01 0.2
19 | Mercury (as Hg) mg/L <0.01 0.01
| 20 | Cadmium (as Cd) mg/L <0.1 1.0 =)

UEPPCB has notified inlet quality standards for CETP Sitarganj dated 14/06/2018

It is evident from the above analysis results that the unit is not complying with inlet
effluent quality notified standards of CETP w.r.t TDS and Boron.

The unit has installed mechanical flow meter at the outlet point of ETP. Logbook for the
same was maintained by the unit.

The unit has provided one coal-based furnace of capacity 175 kg for copper ingot.
However, it was not in operation during inspection.

The unit has provided wet scrubber at work zone for control of fugitive emission.
Scrubbing water is routed to ETP for further treatment.

The Consolidated consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 issued by
Uttarakhand Environment Protection & Pollution Control Board (UEPPCB) are valid up to
31.03.2020.

Hazardous waste generated from the process is sent to TSDF at Roorkee.

The unit has obtained membership of TSDF being operated by M/s Bharat Oil and Waste
Management Ltd, Roorkee.

The unit has not put up display board outside the main factory gate regarding quantity
and nature of hazardous chemicals being used in the plant as well as air emission and
waste generated with in premises.

Calculations of Environmental Compensation:

16.

(i)

The environmental compensations are calculated based on the methodology developed
by CPCB as per the directives of Hon’ble NGT in the matter of O. A No. 327 of 2018 and
OA No. 593 of 2017. As per methodology the environmental compensation was
separately calculated for non-compliance w.r.t. industrial pollution and ground water
extraction. The formula proposed for calculation is as follows:

Environmental Compensation for illegal extraction of the Ground water:

EC cw= Water Consumption Per day x Nos of days x Environmental Compensation Rate for
illegal extraction of ground water (ECRgw)

M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakhand Page 4 of 7
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EC ew= Water Consumption Per day x Nos of days x Environmental Compensation Rate for
illegal extraction of ground water (ECRgw)

The EC computed for illegal extraction of the Ground water is tabulated:

5 Area category Safe/Non notified area
| Ground water extracted per day 3.48 m?/day
| ECRow for industrial units in Safe area 20 Rs/m3

| (As per Table 4.6.4 of CPCB EC Methodology)

| EC to be levied 69.62 Rs/day
| Date of inspection by CPCB wherein violation 24-05-2018
| reported

| Date of recent Joint inspection 28-01-2020
| No of violating days (i.e. operation without 614 days

| NOC)

| ECow Rs 42,752.00
| Minimum ECow= Rs 1,00,000/-

» Hence, calculated environmental compensation ECew Rs 42,752.00 (Forty-two
thousand seven hundred fifty-two rupees) for extraction of ground water without NOC
from CGWA. However, according to the recommendations by committee the minimum
EC to be levied for illegal extraction of ground water for industrial use should be minimum

Rs 1,00,000. Hence, appropriate action may be taken against the unit by the CGWA.

» In addition, Environmental Compensation Rs 69.62/day may be levied on the industrial
units till obtaining NOC from CGWA.

(ii) Environmental Compensation on Industrial Pollution:
The formula for calculation of the Environmental Compensation (EC) is as follows:

EC=PIxNxRxSxLF

Where,
EC is Environmental Compensation in (X)
Pl = Pollution Index of industrial sector
N = Number of days of violation took place
R = Factor in Rupees (taken as 250
S = Factor for scale of operation

LF = Location factor (‘1.0’ considering population of area being <1 million)

The EC computed for violation of the prescribed norms is presented as follows:

Location factor Population < One million

(LF= 1) for Sitarganj
Pollution Index for Industry Red (Pl =80)

M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakhand Page 5of 7
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Date of 1% inspection by CPCB 24-05-2018 (Non-Compliance)
| Date of 27 inspection by CPCB 04-12-2018 (Non-Compliance)

Date of recent Joint inspection 28-01-2020 (Non-Compliance)

Number of days for which violation took 614 days

place (24/05/2018 - 28/01/2019)

Environmental Compensation (Rs/day) Rs 20,000.00/-

'EC-—PIxNxRxSxLF

| Total Environmental Compensation (EC) for
| violation period till 28/01/2020 i

80x614x250x1x1
Rs 1,22,80,000

» Team has calculated Rs 1,22,80,000 (One crore twenty-two lakh eighty thousand Rupees)

as the environmental compensation for violation of the prescribed inlet notified

standards for CETP Sitarganj.

In addition, Environmental Compensation Rs 20000/day may be levied on the industrial

units till achieving the prescribed norms.

Recommendations:

1. The unit may be levied environmental compensation of Rs 42,752.00 (Forty-two

thousand seven hundred fifty-two) for illegal extraction of ground water,

- The unit may be levied Environmental Compensation Rs 20000/day till achieving the

prescribed normes.

. The unit may be levied Environmental Compensation Rs 69.62/day till obtaining NOC

from CGWA.

. The unit may be levied environmental compensation of Rs 1,22,80,000 (One crore

twenty-two lakh eighty thousand) for violation of the prescribed inlet notified standards.

- The unit should obtain NOC from CGWA for the abstraction of ground water.
. The unit should provide proper sludge drying beds for sludge management.

. The unit shall provide safe storage for the Hazardous Waste generated within the

premises.

. The unit should put up display board outside the main factory gate regarding quantity

and nature of hazardous chemicals being used in the plant as well as air emission and

waste generated with in premises,

M/s Agmeco Faucets Pvt. Ltd. SIDCUL, Sitarganj, Uttarakha nc{q
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' Inspecting Officers

IE Sh. J.P. Meena, Scientist D Sh 0
| CPCB, Regional Directorate (N), Lucknow /‘rﬂ%‘-‘”\

1 Sh. Ravinder Singh, SRF o QW/L
i CPCB, Regional Directorate (N), Lucknow f’"“”‘} 6:2 |om

| sh. Yogesh Singh Rawat, Monitoring assistant,

| \{A%W
| UEPPCB, Regional Office, Kashipur, UK Ak

" Date of inspection 28/01/2020
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DETAILS OF ANNEXURES

Annexure No

Details of Annexure

CPCB Analysis Report

' Copy of Logbook maintained for water consumption and wastewater
| discharge
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#0. CB/ZLNIQRJS.1072

Issue No. : 02

Dt of Issue : 22.11.2015 [ Page No.: 1 of |

f;:_hdment no. : 00

Amendment Dt: 00

Approved by : TM

v Issued by: QM
,/ N\ R waw, A s, T R, q@S —— PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
7/ %I : 0522 : 4087600 o= Phone : 0522- 4087600
"j// A O A e @b Fax : 0522 - 4087602
WASTEWATER
S.No W/2020/26 TEST REPORT . :
Date of test report: 11/02/2020 Date/period of testing: 30/01-11/02/2020
' | aRamT IProject/Test Programme P-IIT (8) NGT O.A 123/2018
2 | g = i A [ARAT /r/Sample Source (STP/ETP/Drain/any other) ETP at Sitarganj, (UK)
3 TR T 961 [a/Fife/ Type of Sample (Grab/Composite) Grab
}‘ 4 THA UHT <3 919 16 57 (5907 Sample Collected/Deposited by Sh. J.P. Meena, Scientist ‘D’
3 AT THA =T 1 fatd/Date of Sample collection 28/01/2020
6 | vArTemET 3 79AT Wiy 7 &R/Date of sample receipt in laboratory 30/01/2020
i AT THFAT 75 HIE/Sampling Procedure. ... occocnes e Please Refer........... CBIZLNISOP/5.7/2 & CB/ZLN/QR/S.7/1 Issue No. 01
8 | BEww &g sas=aai/Analysis indented by Sh. J.P. Meena, Scientist ‘D’
FTH, EReLices TS Tt #1 RAaTa/ars 51 Description of sample/Code elc.
S, No. Parameter Unit AF-01
3 & T o [ 770
! , (20.3°C)
> | waumss [ 3.89
> | &fmmsros [iarere 2332
-+ TFATITEE/ Floride as F R BDL
S| FEfE ATea Jis Oy, BDL
Ammonical Nitrogen (NH-N) ' x 1%
6. f3ATH/ Phenols as CH.OH i 0.856
7. CIRART] Boron | i“f__";f” 5.7 i
| 8. AT T I/ 0l & Grease | !":T‘ BDL
% | #ad scop [ 18.6
0. | dtad. /Bop I, 9.7
Yar o A
| SFAT./ Chromium-VI i BDL
12. fez.m. Aex,
F=fagm/Cd il BDL
B | S B I B
" T=taucy i | BDL
5| R T |21
o fen,
' | %epp s e
17. & F/Zn h’fﬁ’ﬁ’" 0.16
18| srEfrsAs R el
9. LA,
. T dIHg G BDL

Frectaor fafer g op.o.3./Test methads followed are appended overleaf

CODE

Description

AF-01

Final O/L of ETP(M/s Agmeco Faucets Pvt, Ltd. ,Sitarganj) (UK)

{ 0-,,")0 2

(Mzanii Srivactauz)

End of Test Report
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D CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE
LUCKNOW

Joint inspection Report of M/s Primavera Manufacturing Company Pvt. Ltd. Phase-ll, ELDECO
SIDCUL Industrial Park, Sitarganj, U S Nagar Uttarakhand

Background

M/s Primavera Manufacturing Company Pvt. Ltd. (hereafter referred as ‘the unit’) is located at
D- 53 & 54, Phase-1l ELDECO SIDCUL Industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit
was inspected by a joint team on January 28, 2020 comprising officials from CPCB, RD (N),
Lucknow and UEPPCB Regional Office, Kashipur in reference to the Hon’ble NGT order dated
December 3, 2019 in the matter of Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of
Uttarakhand & Ors. O.A. No. 123/2018. Salient details, observations made during the visit are as
follows:

1. | Name & Address of the Industry M/s Primavera Manufacturing Company
i Pvt. Ltd.D- 53 & 54, Phase-Il

ELDECO SIDCUL Industrial Park
Sitarganj, U S Nagar
i Uttarakhand-262405

' 2. | Coordinates of the Unit lat. 29°03'04.75"
E | (Latitude and Longitude) Long. 79°41'06.41"
| 3. | Type of Industry Sector Orange
(Red/ Orange/ Green)
4. | Scale of operation Large
(Large/Medium/Small- Micro)
5. | CETP membership (Obtained Yes/No) Yes
6. | Operational Status Non- Operational
7. | Name of main Raw Materials: Information not provided
8. | Name of Final Product (s) Info not provided
9. | status of Consent under Water & Air Acts | Granted /Non granted:

and Authorisation under HWM Rule Valid up to: 31/06/2019 However, the unit
was not applied for renewal of the
consolidated consent to operate and
authorization (CCA) to UEPPCB.

10. | Consented Production Capacity Antifreeze coolant: 1250 KL/month
Automobile Additives: 25 MT/month

M/s Primavera Manufacturing Company Pvt. Ltd. Eldeco SIDCUL, Sitarganj, Uttarakhand Page 1 of 5
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Automobile component: 225 MT/month
Break Fluid: 125 KL/month
Shield Washers: 75 KL/month

| 11. | Production During Inspection The unit was found closed, on the day of
inspection
12. | Sources of Water Supply Bore wells (01)
} Fresh water consumption log book was not
. i | provided by the unit.
{ 13. 1 NOC from CGWA for extraction of Ground | Information not provided
| ‘ Water
I 14. | Daily consumption of Fresh Water (KLD) Information not provided
15. ]l Waste Water Generation (KLD) | The unit was found closed
16. | Unit details of ETP Physico-chemical based ETP
17 Designed Treatment Capacity of ETP (KLD) | 2 KLD (Reported)
' 18. | Operational status of ETP Non-operational
| 19, Flow Mete_r_ES)_at Inlet & outlet of ETP Information not provided
20. | Mode of treated effluent disposal To CETP Sitarganj, UK
21. | Any Bypass observed No
| 22. | Details of HW Generation & its disposal: As Per Environmental Statement (Form V)
| | r " Hazardous Wastes : Quantum Kgs Disposal Practice
j ' | Used Oil " Info not provided Information not provided
! | T ETP Sludge ' Info not provided Information not provided
23. | Sources of Air Pollution: Information not provided
A. | Boilers

Nos and Capacity of Boilers

Information not provided

Type of Fuel used with consumption

Information not provided

Rate of fuel used

Information not provided

Load at which sampling done

Information not provided

Stack details

.  Height of stack of each Boiler
(meters)

Il.  Sampling port hole from ground level
Stack dia.

Information not provided

Air Pollution Control Systems (APCD)

Information not provided

DG Sets

01
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l Numbers and capacity of each 01 (125 KVA)

Whether adequate stack height exists | Yes

‘Whether acoustic enclosure provided as | Yes
| per Environment(P), Rules 1986.

i

Observations:

On the day of inspection, the unit was found closed.

As reported by the unit representative, the unit was non-operational (temporarily shut
down) since 01 February ,2018 due to commercial reason. (Undertaking provided by the
unit)

The unit has self-closed its operation but the unit has not intimated yet to the UEPPCB.

. The fresh water requirement of the unit is fulfilled by the one tube well installed in the

premises. Log book of the same was not provided. As informed, about 1 KLD fresh water

is consumed.

. The unit has not obtained the permission from CGWA for groundwater abstraction

through tube well.
The unit was operating without valid consents and authorization since the expiration of
consolidated consent to operate and authorization (CCA) on 31/06/2019. Also, the unit

has not applied for renewal of the consolidated consent to operate and authorization

(CCA) to UEPPCB.

. The unit has installed an effluent treatment plant for treatment of trade effluent of 2 KLD

capacity. The ETP comprises of Collection Tank > Chemical Dosing Tank> Reaction Tank >
Tube settler > Treated Water Tank > Pressure Sand Filter > Activated carbon Filter > CETP
conveyance system.

The ETP was not in operation and its all treatment units also observed empty, on the day

of inspection.

. The unit has not put up display board outside the main factory gate regarding quantity

and nature of hazardous chemicals being used in the plant as well as air emission and

waste generated with in premises.

M/s Primavera Manufacturing Company Pvt. Ltd. Eldeco SIDCUL, Sitarganj, Uttarakhand Page 3 of 5

L"'.’f ',’.\‘T*”:"—r %.JAJ"’ Qlﬂﬂ \wy




Calculations of Environmental Compensation:

10. The environmental compensations are calculated based on the methodology developed
by CPCB as per the directives of Hon’ble NGT in the matter of OA No. 327 of 2018. As per
methodology the environmental compensation was separately calculated for non-
compliance w.r.t. industrial pollution and ground water extraction. The formula proposed

for calculation is as follows:

(i) Environmental Compensation for illegal Extraction of the Ground water:

ECew = Water Consumption Per day x Nos of days x Environmental Compensation

Rate for illegal extraction of ground water (ECRsw)

The EC computed for illegal extraction of the Ground water is tabulated:

| Area category Safe/Non notified area
| Ground water extracted per day 1 m3/day
| ECRaw for industrial units in Safe area 20 Rs/m*
| (As per Table 4.6.4 of CPCB EC Methodology)
| EC to be levied 20 Rs/day
Date of inspection by CPCB wherein violation 16-05-2018
reported r
Date of recent Joint inspection 29-01-2020
No of violating days (i.e. operation without NOC) 623 days
:Total ECcw for illegal extraction of the ground water | Rs 12,460
 Minimum ECew = Rs 1,00,000/-

» Hence, Environmental compensation calculated ECew Rs 12,460 (Twelve Thousand Four
Hundred Sixty Rupees) for illegal extraction of ground water. However, according to the
recommendations by committee the minimum EC to be levied for illegal extraction of
ground water for industrial use should be Rs 1,00,000.

> In addition, Environmental compensation of 20 Rs/day may be recovered from the units
till obtaining the NOC from the CGWA.

(ii) Environmental Compensation on Industrial Pollution:
The unit was found to be non-operational during the first inspection (16/05/2018) and
during the second inspection (05/12/2018) the unit representatives informed of some
trial run going on for some dry work. During the last joint inspection (29/01/2020) the
unit was found non-operational by the team. Hence no environmental compensation has

been calculated.
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Recommendations:

1. The unit may be levied environmental compensation of Rs 1,00,000 for illegal extraction
of ground water.

2. The unit may be levied Environmental Compensation Rs 20/day till obtaining NOC from
CGWA.

3. The unit should obtain NOC from CGWA for the abstraction of ground water.

4. The unit should resume operation only after obtaining valid consolidated consent to
operate and authorization (CCA) from UEPPCB.

5. The unit should start operation only after intimating UEPPCB.

6. The unit should put up display board outside the main factory gate regarding quantity
and nature of hazardous chemicals being used in the plant, as well as air emission and

waste generated within premises.

' Inspecting Officers

| Sh. J.P. Meena, Scientist D _To \eh
oadl 3D
Regional Directorate (N), CPCB, Lucknow 41'\
' Sh. Ravinder Singh, SRF /5 :
e e %’“" "Mgészo
| Regional Directorate (N), CPCB, Lucknow 1e) 2]
| Sh. Yogesh Singh R Monitoring Assist
| oges Sa’ g awrat, anormg ssistant \’%‘lﬂw
| UEPPCB, Regional Office, Kashipur a\°
. Date of inspection 28/01/2020
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DETAILS OF ANNEXURES

Annexure No

Details of Annexure

Copy of consolidated Consents and Authorizations

Copy of undertaking provided by the unit
|
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CENTRAL POLLUTION CONTROL BOARD

REGIONAL DIRECTORATE
LUCKNOW

Joint inspection Report of M/s Evergreen Motels Phase-l, ELDECO SIDCUL Industrial Park,

Sitarganj, U S Nagar Uttarakhand

Background

M/s Evergreen Motels (hereafter referred as ‘the unit’) is located at B-173A, Phase-1 ELDECO
SIDCUL Industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit was inspected by a joint team
on January 29, 2020 comprising officials from CPCB, RD (N), Lucknow and UEPPCB Regional Office
Kashipur,in reference to the Hon’ble NGT order dated December 3, 2019 in the matter of
Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of Uttarakhand & Ors. O.A. No. 123/2018.
salient details, observations made during the visit are as follows:

o =
1. | Name & Address of the Industry

| |
! !
]. .

' M/s Evergreen Motels, B-173A, Phaseﬂ
| ELDECO, SIDCUL, Industrial Park, Sitarganj,
| Udham Sing Nagar Uttarakhand-262405

2! i_ Coordinates of the Unit

| . (Latitude and Longitude)

| Latitude 29°02'26.03544"
| Longitude 79°41'8.1736"

1 3. | Type of Industry Sector | Orange
i 1 (Red/ Orange/ Green) il

| 4. | Scale of operation | Small

. | (Large/Medium/Small- Micro) ‘

{5 ] CETP membership (Obtained Yes/No) 1 Yes

| 6. !]Operational Status
|

' Operational 24 hrs/day
i

I - =
7. | Name of main Raw Materials:
]

Not Applicable

8. | Name of Final Product (s)

Not Applicable

9. | status of Consent under Water & Air Acts
and Authorization under HWM Rule

valid up to: 31/03/2024

10. | Consented Production Capacity

30 Rooms + 01 Restaurant

11. | Sources of Water Supply

Tube well (01)

Mechanical type flowmeter

12. | NOC from CGWA for extraction of
Ground Water

Not yet obtained.
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|
|

13. | Daily consumption of Fresh Water (KLD) | 3.11 KLD

(Log book maintained)

14. | Waste Water Gen

eration (KLD) 2.0KLD

| 15. ‘1 Unit details of ETP

STP.

The unit is discharging wastewater in CETP

| conveyance system after treatment in house

| |
1 |
| 16. '} Designed Treatment Capacity of STP (KLD) | 5 KLD

: |
17. | Operational status of ETP/STP | Operational

18. | Flow Meter (s) at Inlet & outlet of ETP/STP

Not installed flow meter at inlet& outlet of

| : STP
| 19. | Mode of treated effluent disposal 'l To CETP Sitarganj, Uttarakhand
'| 20. l Any Bypass observed I No
1 21. 5. Details of HW Generation & its disposal: As Per Environmental Statement (Form V)
|. | Hazardous Wastes | Quantum Kgs Disposal Practice
, f '.-Us_éd_o_il_ =< R _iaTt)arﬁxum 5 Authorized recycler
' | TETP Sludge | Info not provided

| 22, 1 Sources of Air Pollution:

| A. | Boilers:

Not applicable

| Nos and Capacity of Boilers | Not applicable

ﬁ:\-fpe of Fuel used with consumption

Not applicable

Not applicable

Load at which sampling done

Not applicable

i

]

{ | Rate of fuel used
[

| Stack details Not applicable
I.  Height of stack of each Boiler |
i (meters) l
II. Sampling port hole from ground
level Stack dia.
Air Pollution Control Systems (APCD) Not applicable
B. DG Sets 02

Numbers and capacity of each

02 (125 KVA x 1 + 82.5 KVA x1)

Whether adequate

stack height exists No

Whether acoustic enclosure provided as Yes
per Environment(P), Rules 1986.
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Observations:

The unit was found operational during inspection.
The fresh water requirement is met through one tube well for domestic purpose.

Electromagnetic flow meter was installed and records of the same was maintaining.

3. The unit has not obtained NOC from CGWA for the abstraction of ground water.

The unit has one outlet which is connected to CETP conveyance system.

5. The unit has installed STP for the treatment of domestic wastewater. The STP comprises

of Collection Tank > Settling Tank > Dual Media filter > Activated Carbon filter.

6. The unit has not installed Oil & Grease system at kitchen wastewater.
7. At the time of inspection, the STP was in operation. The team collected the sample from
the inlet and outlet of STP. The analysis report is presented below:
E_S No. | Parameter units Outlet of | Notified Inlet effluent
i ' STP quality Standard for
- | CETP, Sitarganj
1. |pH I 7.03 5.5-9.0
EsEoDin R he | mg/L 82.7 550
(3. [cop ; | mg/L 159 1100
4. | Total Dissolved Solids (TDS) | mg/L 470 2100
's. | Total Suspended Solids (TSS) | mg/L 41.6 1500
' 6. | Fluoride (as F) &= | meg/L <05 15.0
[Z | Boron (as B) - i mg/L <0.5 2.0
| 8. 1 Oil & Grease mg/L 7.10 20
[9—_ | Phenalic Compound (as CeHsOH) %r;_gr 1.14 5.0
| 10. 1 Ammoniacal Nitrogen (as N) mg/L 25.5 50
[ 11. '| Hexavalent Chromium (as Cr*®) mg/L <01 2.0
12. | Total Chromium (as Cr) mg/L <0.2 2.0
| 13. | Copper (as Cu) mg/L <0.2 3.0
| 14. | Lead (asPb) | mg/L <05 1.0
15. | Nickel (as Ni) mg/L <0.2 3.0
16. | Zinc (asZn) mg/L 0.33 15.0
17. | Arsenic (as As) mg/L <0.01 0.2
18. | Mercury (as Hg) mg/L <0.01 0.01
19. | Cadmium (as Cd) mg/L <01 1.0
UEPPCB has notified inlet quality standards for CETP Sitargan] dated 14/06/2018
8. Itis evident from the above analysis results that the unit is complying with inlet quality
standards notified for CETP Sitarganj.
9. The unit has not installed Electromagnetic flow meter at inlet and the discharge point of
CETP conveyance system.
M/s Evergreen Motels, ELDECO SIDCUL Industrial Park, Sitarganj, US Nagar, Uttarakhand Page 3 of 6
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10. The unit has not maintained log book for the generation of solid waste by the unit. As
informed, the solid waste is collected by ELDECO on daily basis.

11. The Consolidated consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 issued by
Uttarakhand Environment Protection & Pollution Control Board (UEPPCB) are valid up to
31.03.2024.

Calculations of Environmental Compensation:

12. The environmental compensations are calculated based on the methodology developed
by CPCB as per the directives of Hon'ble NGT in the matter of OA No. OA No. 327 of
2018.and 593 of 2017. As per methodology the environmental compensation was
separately calculated for non-compliance w.r.t. industrial pollution and ground water

extraction. The formula proposed for calculation is as follows:

(i) Environmental Compensation for illegal Extraction of the Ground water:

ECew = Water Consumption Per day x Nos of days x Environmental Compensation

Rate for illegal extraction of ground water (ECRew)

The EC computed for illegal extraction of the Ground water is tabulated:

Z-_ Area category Safe/Non notified area
rGround water extracted per day_ 3.11 m*/day
| ECRzy for industrial units in Safe area =5 20 Rs/m?
| (As per Table 4.6.4 of CPCB EC Methodology)
| EC to be levied 20 Rs/day
] Date of inspection by CPCB wherein violation reported 16-05-2018
I"Date of recent Joint inspection 29-01-2020
No of violating days (i.e. operation without NOC) 623 days
Total ECew for illegal extraction of the ground water Rs 38,808
Minimum ECew = Rs 1,00,000/-

» Hence, Environmental compensation calculated ECow Rs 38,808 (Thirty eighty thousand
eight hundred and eight rupees) for illegal extraction of ground water. However,
according to the recommendations by committee the minimum EC to be levied for illegal
extraction of ground water for industrial use should be 1,00,000.

> In addition, Environmental Compensation Rs 20 /day may be levied on the unit till
obtaining NOC from CGWA.

M/s Evergreen Motels, ELDECO SIDCUL Industrial Park, Sitarganj, US Nagar, Uttarakhand Page 4 of 6
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(ii) Environmental Compensation on Industrial Pollution:
The formula for calculation of the Environmental Compensation (EC) is as follows:

EC=PIXNXRXxSXLF

Where,

EC is Environmental Compensation in (%)

Pl = Pollution Index of industrial sector

N = Number of days of violation took place

R = Factor in Rupees (taken as 250)

S = Factor for scale of operation

LF = Location factor (‘1.0’ considering population of area being < 1 million)

The EC computed for violation of the prescribed norms is presented as follows:

| Location factor Population < 10,00000 (LF= 1) for

! ol NS Sitarganj

" Pollution Index fofindustry Orange (Pl = 50)
Factor for scale of 6perati0n Small (S=0.5)

 Factor R for EC 100-500 (R=250)

' Date of 1** inspection by CPCB 25-05-2018 (Compliance)

| Date of 2™ inspection by CPCB 04-12-2018 (Non-Compliance)

| Date of recent Joint inspection 29-01-2020(Compliance)

| Number of days for which violation took . 421 days

Eilace (04/12/2018 - 28/01/2020)

: Environmental Compensation (Rs/day) Rs 6,250.00

| EC=PIx NxRxSxLF 50x 421 x250Xx0.5x 1

' Total Environmental Compensation (EC) for Rs 26,31,250.00

I the violation period

> Hence, environmental compensation has calculated Rs 26,31,250.00 (Twenty-six lakh
thirty-one thousand two hundred fifty Rupees) for violation of the prescribed inlet

notified standards during 04/12/2018 to 28/01/2020.

Recommendations:

1. The unit may be levied environmental compensation of Rs 1,00,000 for illegal extraction

of ground water.

2. The unit may be levied environmental compensation of Rs 26,31,250.00 (Twenty-six lakh

thirty-one thousand two hundred fifty Rupees) for violation of the prescribed inlet

notified standards.

3. The unit should obtain NOC from CGWA for the abstraction of ground water.

M/s Evergreen Motels, ELDECO SIDCUL Industrial Park, Sitarganj, US Nagar, Uttarakhand
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4. The unit should install Oil & grease removal s

of the same.

5. The unit should maintain Log book for the generation and disposal of s

ystem at kitchen waste water for removal

olid waste.

6. The unit should install electromagnetic flow meter at inlet & outlet of STP and maintain

the records of the same.

{ inspecting Officers

1

HP Meena, Scientist D ‘ To. dich
| . " e ___,_‘-—-—""
Regional Directorate (N), CPCB, Lucknow 13{»[ L0

| Sh. Ravinder Singh, SRF
; CPCB, Regional Directorate (N), Lucknow

4‘,’ ool

ST Al L

"sh. Yogesh Singh Rawat, Monitoring Assistant, |

' UEPPCB, Regional Office, Kashipur, UK

|k

| Date of inspection

%29/01/2020

M/s Evergreen Motels, ELDECO SIDCUL Industrial Park, Sitarganj, US Nagar, Uttarakhand
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DETAILS OF ANNEXURES

Annexure No

Details of Annexure

| CPCB Analysis Report

| Copy of consolidated Consents and Authorizations

Details of STP provided by the unit

| Copy of Logbook maintained for water consumption
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WASTEWATER

S.No W/2020/22

TEST REPORT “

B Date of test report: 11/02/2020 Date/period of testing: 30/01-11/02/2020
‘ I | gf&<AT /Project/Test Frogramme P-III (8) NGT O.A 123/2018
P2 TEA F @G /g3 [afG T [2=F/Sample Source (STP/ETP/Drain/any other) STP at Sitarganj, (UK)
3 71"1% =T v [AF/arah 'Enyp:: of Sample (Grab/Composite) Grab
4 | 9% UFA FEA a1 Afwn 1 4929/ Sample Collected/Deposited by Sh. J.P. Meena, Scientist ‘D’
> THAT UHAHI #1 far4/Date of Sample collection 29/01/2020
6 | sararEr & A3mn witE & [@f&/Date of sample receipt in laboratory 30/01/2020
! AT THAT TG 1d/Sampling procedure........cooveeeen. Please Refer........... CB/ZLN/SOP/5.7/2 & CB/ZLNIOR/5.7/1 Issuc No. 01
8 | 8w &g sraewai/Analysis indented by Sh. J.P. Meena, Scientist ‘D’
A, Erariced | ek At w1 Racersts 5 Description of sample/Code cte.
S. No. Parameter l Unit EGO
! ot T/ pH i 7.03
, ! | (199°¢)
2 | wawasss [P 416
: AHTE/TDS F ey R R
3 FATCIS 2/ Floride as F s l B f;.f‘* [ BDL
3 HRTAFA ATZ2 15 BRI 255
Ammonical Nitrogen (NH;-N) | Y
6 fRFT=1 Phenols as CiH.OH | 2 :';f& |.i4 |
7 '5-7':'7?{ Bormon I :u;;a BDL 1
8 Faa 7 F19/ 01l & Grease P 710 |
9. #.3A. icop o ;,.‘“g;"" IS0
10 fard. /BOD _{:;:;,%; 827 |
Tl P
b HIEgH %\?ﬂT.fChrDmmm-Vl rgl 0L
o am. b,
12| &efremicd oy BDL
= foram des,
B | FfErEmicr o epE
Foran /e,
H H9U/Cu = Ik
T 3 favam A8, BDL
1 WIN! my/l
fLan fe,
|16 | A=rpp o i
~ (man A=,
i} Si%/Zn gl 0.33
T A,
18| srEfAS mi DL
— faanfe,
19| wx=diHg el b
Fereataor f2fer g %.9.3./Test melhods followed are appended overleafl
CODE Description
EGO | Final O/L of SFP{(M/s Evergreen Motels, Sidcul, Sitarganj) (UK)
End of Test Report /
S
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-.J Uttarakhand Environment Protection & Pollution Control Board - Kashipur R.O.

s : Awas Vikas Colony
- Provisional Consent Order (CCA) Nanital Road

Udhamsingh Nagar
5 [ Consent No. AWH-21280 Vialid upio: STOW2024 | Tele : 05946-221532.225618
_ TCOCCA-Tnoowa, NO, 242058 Dt 307 V2010, Graned BAZ009 © = FPCB k11

Bea:des streambming and sumplifying of regulstory regime.Uttarakhand Environment Protection & Pollution Control Board has wnken
mmtiative n (rom of mtroduction of Consobdated Consent and Authonzation (CC&A) which provides [or u ane shot spplication and
clearance of the conseats under Water Act.AIr Act and Authonization undet Hazardous Wastes Rules fora period of § years.

Buard 1sues consolidated consent and Authonzation to an industnal unit for operation of planticarrying out industrial activity specifying
tollowing conditans

In excreise of the pawer conferred under section-25 of the Water (Preveation and Contral of Pollution) Act- 1974, under section-21 of the
Air (Prevention amd Control of PollutioniAct- 1981

and Authonzaton under nule 3wi& S5 i the Huzardous Waste (Management, Handling and Transhoundary Movement)

Rutes 2008 framed under the E(PiA1-19%0

And whereas Board has recerved consohidated Applicanon Na (ClO:CCA-Renewal j 242658 and Dated 30/10-2019 for the consolidated
consent and authonzanoni CCRA) of thiy Board under the provissons - rules of the aforesaid Acts Consent & Authonzation 1s hereby
granted as under

CONSENT AND AUTHORISATION : (under the provisions ' rules of the aforesad environmental acts)

Tao.

Wz, Evergrean Moteis,

Plot No.-173 A, Block-B, Phase-1. ELDECO, Sitarganj,

(.8, Nagar, Uttrakhand, City : Town- Sitarganj.

Dist : Udhamsingh Nagar, Tal : Sita rganj, SIDC : ELDECO Sitarganj
Phone : 9810230161

1. Consent Order No:  AWH-21290 Valid Upto: 310372024

2. All Conditions under the AIR ACT-1951 WATER ACT-1974 HAZARDOUS ACT-2008 shall be Apphicable 1o you as mentioned in the detailed
Consent Order ***

Consented CETP: Nol Linked (0 gy CEIP
Consented TSDF:  Not Regd with any TSDE
3. GENERAL CONDITIONS :-

a1 Ths wader i prov oeoras] order and deraiind sader s wonadoied s Lo

E1 All the conditions & pronusons vnder the Warer At 1674, the A Act 1981 md the Enviroament (Prodectien) Act - 1986 and the rules nusde there under shull be
campiied waidy ¢

1 Al e condftzons & gt under (e Haragdou W asie ( Magagement. Hax!lung arad Trams bouslary Maovement) Rules 2008 a» amended shall |1c|:u'nrwd
o1 The spplcast shusll proeade porthedes Tskder, plarform ot at chumney(s) o mwmaceng dhe asr crmsssanns el (e same shall be upen log lnnpﬂ:(inn wnand for use
oof Bonerd » stall The chummeyisi vemia s fvedd o varioan samics of (s <hafl be deugned by sumbers vl

s S 182 en and theve shiall be punied dipinyed B faciliaze wdennlicawa

1 The cdoay sball teke loyuate meanres o el of pouse levels (TG s a0 Mcs within (he prefaes sa as 10 M0 ambsent air quality sandards in
respect of poune t e than TSIBOA) dunag day nrme and TOIBLA) danog might tme. Daytme 1 rechoocd i berween 6 a.m. aad (0 p.m. and pighuime is reckoned
botwees [Upm end 6 am

[1 In cane of change of ownerdnp numgeoent the pasme and sddress of the pew GRGCT parineTy drrcion’ prUpnctnt of cquipment of working conditions as
mentined i the camaests forn  order shuomsid smmcthately be wmnmated to the Howd

g1 Industry shall have o dasplay deta castide the man factory gate with regard qumﬂmdmmcwmhm&diammwhﬁu;
waste watcr and g3 cmusssons and solid bazardans wesica groerated withua the Lacion) pronuscs

b1 The CCA shall be proseval lor imapecton a1 the rajuest of aa offxer autheauned by the Unarakband Envuoament Protection & Poliution Control Board.

1} Any unsuthonzed change w pernncd. cquipment o6 working conditiens 3 mentoned m the CCA ander by CCA bolder shall consutute 8 becach of this CCA.
;lm#plm»hdllecmw-mﬂahezmm of the madusanal premises i such a way that the density of plantation is atleast 1000 trees per ocre af
lsdmdamcnh:hdimmuﬂhudnchw

K) The appiscant skall bave 1w sabmit the roiusne @ proscribed form reparding water consumpoon acd shall h\tmmhmymdwmmmhmm
the Water Cows Act- 1977

For and on behall of
Uumtkhnﬂdﬁmﬂmaﬂl?macﬁm&
Poliution Control Board

( Membar Secretary )

Printed On : 190272020 c_,mwommxammmm-mﬂmmm E 1 ﬁ

e —————S T S




EVERGREEN MOTELS
Plot B 1733, Eldeco SIDCUL Industrial Park, Sitarganj (Uttarakhand)
Tel: #91-5948 256210: Ermail: info@evergreenmotals.com

1y

e Member Secretary,

Uttrakhand Environment Protection and Poliution Control Board,

+5-8, SIDCULIT Park,

Sahastradhara Road,

Dehradun. .
Nirakhand

Subject: Compliance of Closurs Direction issued to us under section -32(A) of the Water {Prevention and Cantrol
of Pollution) Act-1974 and under section 21(A} of the Air {Prevention and Contral of
Zuilution) fct-1921.

Zef o, UEPPCE{HG}E-GE,QOLQMZ Uated 08/04/2018,
daspected Sir,

“oth reference of vour latter UEPPCB/HO/E-6/2019/42 dated 08/04/2019 we have made the
Foliowing Compliance in the reference of Closure Direction issded 16 us: k :

L. The Unit shali be directed 1o obtain permission from Certtral Ground Water Authority.
Sir we have applicd for the CGWA NOC A7 :
£ The Unitis required to install ETP/STP for pretreatment of efiluent/sewsge being discharged to CETP,
Sir we are installing the Sevrage Treatment Plant for the sewage Waste water generated during
Domestc purgese,
3. Theunit maintain logboolk for peneration and disposal of hazardous wasto.
Sir rowr we are mainiaining logbook in daily basis for generation and disposal of hazardous waste.
4. The unit shall provide safe storage for the hazardous waste generated within premises
%r now we made safe storage for the hazardous waste generated within premises,

. The unitis required to maintain log bouk and water balance sheet for its consurnplion,
Utilization and discharge quantity of waste water, i
Sif now we are maintaining log baok and water balance sheet for its consumption, utilization and
Discharge quantity of waste water, :

S.  The unit may be levied environment comnpensatian for non comptiance,d{cqpsentcd condition
and discharge standards for inlet of CETP, . i
Sir now we have levied envirorment compensation for ngn compliance of consented condition
And discharge standard for inlet of CETP.,

L ——

‘ Coi. Office: EVERGREEN ASSOCIATES, Opp. Universal Trade Towe{, Secior48, Sohna Road, Gurgaon-122001 (HR.]
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1. Waste water. 8. Aeration System for bacteria.
2. Kitchen water. 9. Sludge Collection
3. Oil and grease trap tank. 10.Treated water Jift for filtration.
4. Collection tank. 11. Chlorine dosing.
5. Waste water collection tank, 12 Send media filter.
6. Aeration System for bacteria. 13.Activated carbon filter,
7. Second collection tank. _{E. Treated water.
= e L]

Tank dimensions and volume in liter

Tank 1 Dimension - L4 X W3 x D5.5 = 494 Gallon x 3.78= 1870

Tank 2 Dimension - L3.5 x W7.1 x D7 = 1302 Gallon x 3.78= 4929

Tank 3 Dimension - L4.3 x W7.1 x D7 = 1599 Gallon x 3.78= 6052

Tank 4 Dimension - g x W7.1 x D7 = 231 Gallon X 3.78= 8445 %

% Total = 21296 liter
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: | . FHT YO R S st YA Central Pollution Control Board Zonal Laboratory

Doc Na. CBIZL_T\I!QR!S.]OIZ Issue No. : 02 Dt of Issue : 22.11.2015 | Page No. : I of |
LAm__ “meatno.: 00 Amendment Dt: 00 Approved by : TM Issued by: QM
~ Ry w7, ffe @ve, Mt TR, F67F —— PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
® TR = R ESF Phone : 0522- 4087600
SR S G oS Tc05 GRGD) Fax : 0522 - 4087602
WASTEWATER
S.No W/2020/22 TEST REPORT
Date of test report: 11/02/2020 Date/period of testing: 30/01-11/02/2020
I TICIISAT /Project/Test Programme N P-III (8) NGT 0.A 123/20 18
2 T AT /Y5 /AR s=/Sample Source (STP/ETP/Drain/an other) STP at Sitarganj, (UK)
y
3 ;l'T:i' FT I [Ta/mrrEre/ Type of Sample (Grab/Composite) Grab
4 | TH UFF T 919 =7hen 957 Ao Sample Collected/Deposited by Sh. J.P. Meena, Scientist ‘D’
3 AT TEATHT it A/ Date of Sample collection 29/01/2020
6 | WATTTET ¥ AT W # fAr/Date of sample receipt in laboratory 30/01/2020
7 AT e qafaISampling procedure.......ioiuin. Please Refer........... CB/ZLN/SOP/S.7/2 & CBIZLN/QR/S,7/1 Issuc No. 01
8 FEgmo 2 AAZATA Analysis indented by Sh. J.P. Meena, Scientist ‘D’
T, et [ T T AT R Description of sample/Code cte,
S. No. Parameter J’ Unit EGO
i ot U=/ pH 7.03
Y , | (199°¢)
2 | waga/ss s T AT
< A =ITDS N 470
i TR/ Floride as F TR T-_w :‘1"1 1 BDL
. THTAFT ATZZ T IR T DT
Ammonical Nitrogen {NH;-N) ] 1 4
6 AT/ Phenols as CH.0M [ *"’-:";;*‘"- I.14
£ AT/ Boron i ':',,f 5 BDL 3
8. ATA T 1 0il & Grease Sl 7.10
9 A4, icop L el 159
1. | #fa# /Bop oL 82.7
11 = % e fa,
EdIpLs BFA1./ Chromium-V] mgl BDL
"2 | #=frmmicd g BDL
13. S & ICr f)!.:;;fiﬁ, BDL
o Ficy il BDL
B | B (0 [ IBEDE
' | 3=po SR
7| Rwizn A R =
B | ardfrwas "t | BDL
P | mfiHg S B

Rreciaor RBfer 2 zo.7 Test methods followed are appended overleaf

CODE ; Description
EGO | Final O/L of SFP(M/s Evergreen Motels, Sideul, Sitarganj) (UK)
End of Test Report /
L] ?/D
W L
' 10 %6 Her
W oryrone ! AL
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ma % are/ prepamd by (Name & Sign] m o=t A 11bhartea ] O oo b s
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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE

LUCKNOW

Joint inspection Report of M/s Fleetguard Filters Pvt. Ltd. Phase-ll, ELDECO SIDCUL Industrial
Park, Sitarganj, U S Nagar Uttarakhand

Background

M/s Fleetguard Filters Pvt. Ltd. (hereafter referred as ‘the unit’) is located at D-62, Phase-ll
ELDECO, SIDCUL Industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit was inspected by a
joint team on January 29, 2020 comprising officials from CPCB, RD (N), Lucknow and UEPPCB
Regional Office Kashipur, in reference to the Hon’ble NGT order dated December 3, 2019 in the
matter of Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of Uttarakhand & Ors. O.A. No.
123/2018. Salient details, observations made during the visit are as follows:

[

| Name & Address of the Industry

| D-62, Phase-ll, ELDECO SIDCUL

M/s Fleetguard Filters Pvt. Ltd.

Industrial Park, Sitarganj,
U S Nagar, Uttarakhand-262405

2. | Coordinates of the Unit Lat. 29°03'17.92"
| | (Latitude and Longitude) Long. 79°40'52.52"
| 3. | Type of Industry Sector Orange
' (Red/ Orange/ Green)
| 3, Scale of operation Large
| (Large/Medium/Small- Micro)
5. | CETP membership (Obtained Yes/No) | Yes
6. I Operational Status Operational 16 hrs/day
7. _ Name of main Raw Materials: Filter paper
Wrapper
Poly propylene
8. | Name of Final Product (s) Air Filters
9. | Status of Consent under Water & Air | Granted
Acts and Authorisation under HWM | Valid up to: 31/03/2020
Rule
10. | Consented Production Capacity Air cleaner assembly: 16680 Nos./month
Air Filters: 250000 Nos./month

M/s Fleetguard Filters Pvt. Ltd. ELDECO SIDCUL, Sita rganj, Uttarakhand
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Air Intake system: 50000 Nos. /month
Lube & Fuel Filters: 416675 NOS. /month

| 11. | Sources of Water Supply
S
l_ |

Bore wells (01)

Mechanical type flow meter

| 12. | NOC from CGWA for extraction of Submitted application on 24/11/2018

ll Ground Water

‘r— =
{13 lDaliv consumption of Fresh Water | 15-20 KLD

)

(Log book maintained)

[ 14. ' | Waste Water Generation (KLD)

10-12 KLD

[ 15. | Unit details of ETP
: 16. | Designed Treatment Capacuw of ETP |
(KLD)

| Please refer observation

35 KLD (ETP cum STP)

| at7g Operat:onalstatus of ETP

ETH 18 Flow Meter (5] at Inlet & 0utlét of ETP 1 Yes

19 | Mode of treated effluent disposal

l Operational

l STP cum ETP treated water is being discharged
| into CETP Sitarganj conveyance system for

| further treatment.

20 Any Bypass observed

| 21. | Details of HW Generation & 1ts dlsposa

‘No

: As Per Environmental Statement (Form V)

i | Haz_a_rdous Wastes ~ T Quantum Kgs | Disposal Practice =1
Used ol ~ | 463 kg/a_nﬂn?m_" Autharized recyclers
|| | ETP Sludge 393 kg/annum TSDF
: : .‘—Ejtton waste 1414 kg/Annum TSDF
I1. I.
\ 22. | Sources of Air Pollution: Not applicable
II_A' l Boilers
r | Nos and Capacity of Boilers I Not applicable =K
Type of Fuel used with consumption Not applicable
Rate of fuel used Not applicable
Load at which sampling done Not applicable
Stack details Not applicable
|. Height of stack of each Boiler
(meters)
1. Sampling port hole from ground
level Stack dia.
Air Pollution Control Systems (APCD)
M/s Fleetguard Filters Pvt. Ltd. ELDECO SIDCUL, Sita rganj, Uttarakhand Page 2 0f 6
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Not applicable

B. | DG Sets

02

| Numbers and capacity of each

02 (320 KVA x 2)

] Whether adequate stack height exists

Yes

Whether acoustic enclosure provided

| as per Environment(P), Rules 1986.

Yes

Observations:

1. The unitis engaged in manufacturing of air filters, air cleaner and air intake system.

2. The unit and its ETP cum STP was found operational during inspection.

3. The fresh water requirement of the unit is fulfilled by the one tube well installed in the

premises. Mechanical type of flow meter was installed and records were maintained.

4. The unit has not yet obtained NOC from CGWA for the abstraction of ground water.
however, the unit has submitted application on 24/11/2018 to CGWA for issue of NOC to

Abstract ground water.

5. The unit has installed an ETP cum STP of 35 KLD capacity which comprises of Coarse

Screen > Oil & grease Trap > Flash Mixer > Primary Tube Settler > Aeration Tank-l >

Aeration Tank-Il > Secondary Tube settler > Semi Treated Water Tank > Dual Media Filter

> Activated Carbon Filter > UV System > CETP conveyance system.

6. The unit has provided Sludge Drying Beds (SDB) for sludge management.

7. At the time of inspection, the ETP cum STP was in operation. The team had collected

samples from the inlet and outlet of ETP cum STP. The analysis report is presented below:

| S. | Parameter Unit Inlet of ETP Outlet of Inlet effluent
No l cum STP ETP cum quality
' STP Standard for
, CETP
‘1. | pH 6.98 7.17 55-9.0
2. | BOD meg/L 226 11.9 550
|3. |coD mg/L 466 25.2 1100
"4. | Total Dissolved mg/L 550 471 2100
Solids (TDS)
5. | Total Suspended mg/L 135 15.7 1500
Solids (TSS)
6. | Fluoride (as F) mg/L - <0.5 15.0
7. | Boron (as B) mg/L -- <0.5 2.0
8. | Oil & Grease mg/L -- <5 20
9. | Phenolic meg/L -- 1.71 5.0
Compound (as
CsHsOH)
M/s Fleetguard Filters Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 3 of 6
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10.

ik

12:

13.
14.

15,

{ 10. | Ammoniacal mg/L -- 0.778 50

| Nitrogen (as N)

| 11. | Hexavalent mg/L - <0.1 2.0

| ' Chromium (as Cr*9)

| 12. | Total Chromium (as mg/L - <0.2 2.0

.  Cr)

' 13. | Copper (as Cu) mg/L - <0.2 3.0
14. | Lead (as Pb) mg/L -- <05 1.0

" 15. | Nickel (as Ni) mg/L = <0.2 3.0

| 16. | Zinc (as Zn) mg/L - 0.18 15.0
17. | Arsenic (as As) mg/L - <0.01 0.2

' 18. | Mercury (as Hg) mg/L -- <0.01 0.01

(19, | Cadmium (ascd) |  mg/L - <0.1 1.0

UEPPCB has notified inlet quality standards for CETP Sitarganj dated 14/06/2018

it is evident from the above analysis results that the unit is complying with inlet effluent
quality notified standards of CETP.

The MLSS and MLVSS in aeration tank was found as 3352 mg/L and 2822 mg/L
respectively.

The unit has installed mechanical type of flow meter at inlet of ETP cum STP whereas
Electro Magnetic Flow meter at final outlet of the discharge point and the records of the
same was maintained.

The unit has made separate Hazardous waste storage room within premise for
temporarily storage of the same.

The Consolidated consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 issued by
Uttarakhand Environment Protection & Pollution Control Board (UEPPCB) is valid up to
31.03.2020.

Hazardous waste generated from the process is sent to TSDF at Roorkee.

The unit has obtained membership of TSDF being operated by M/s Bharat Oil and Waste
Management Ltd, Roorkee.

Calculations of Environmental Compensation:

The environmental compensations are calculated based on the methodology developed
by CPCB as per the directives of Hon’ble NGT in the matter of OA No. 327 of 2018 and OA
No. 593 of 2017. As per methodology the environmental compensation was separately
calculated for non-compliance w.r.t industrial pollution and ground water extraction. The
formula proposed for calculation is as follows:

M/s Fleetguard Filters Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 4 of 6
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(i) Environmental Compensation for illegal extraction of the Ground water:

EC ew = Water Consumption Per day x Nos of days x Environmental Compensation

Rate for illegal extraction of ground water (ECRew)

The EC computed for illegal extraction of the Ground water is tabulated:

| Area category Safe/Non notified area

' Ground water extracted per day 17.03 m3/day

| ECRow for industrial units in Safe area 20 Rs/m3

| (As per Table 4.6.4 of CPCB EC Methodology)

| EC to be levied 340.65 Rs/day

| Date of inspection by CPCB wherein violation 19-05-2018

| reported

| Date of recent Joint inspection 29-01-2020

| No of ui{;iating days (i.e. operation without NOC) 620 days

| Total ECew for illegal extraction of the ground Rs 2,11,204.00
Water |0 o=

» Hence, calculated environmental compensation ECew Rs 2,11,204.0 (Two lakh eleven
thousand two hundred four rupees) for extraction of ground water without NOC from
CGWA. Hence, appropriate action may be taken against the unit by the CGWA.

» In addition, Environmental compensation of 340.65 Rs/day may be recovered from the
units till obtaining the NOC from the CGWA.

(1) Environmental Compensation on Industrial Pollution:
The formula for calculation of the Environmental Compensation (EC) is as follows:

EC=PIxNxRxSxLF

Where,
EC is Environmental Compensation in ()
Pl = Pollution Index of industrial sector
N = Number of days of violation took place
R = Factor in Rupees (taken as 250)
S = Factor for scale of operation
LF = Location factor (1.0’ considering population of area being <1 million)

The EC computed for violation of the prescribed norms is presented as follows:

Location factor Population< 10,00000 (LF= 1)
for Sitarganj
Pollution Index for Industry Orange (Pl = 50)
Factor for scale of operation Large (S =1.5)
Factor R for EC 100-500 (R=250)
M/s Fleetguard Filters Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 5of 6
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Date of 1% inspection by CPCB 19-05-2018(non- compliance)
Date of 2" inspection by CPCB 04-12-2018(Compliance)
Date of recent Joint inspection 29-01-2020(Compliance)

| Number of days for which violation took place 199 days

| (19/05/2018 —03/12/2018)

l. Environmental Compensation (Rs/day) Rs 18,750.00

| EC=PIXNXRxSxLF 50%x 199 x250x1.5x1

| Total Environmental Compensation (EC) Rs 37,31,250.00

> Team has calculated Rs 37,31,250.00 (thirty-seven lakh thirty-one thousand two hundred
fifty Rupees) as the environmental compensation for violation of the prescribed norms.

Recommendations:
1. The unit should obtain NOC from CGWA for the abstraction of ground water.
2. The unit may be levied environmental compensation Rs 2,11,204.0 (Two lakh eleven
thousand two hundred four rupees) for illegal extraction of ground water.

3. The unit may be recovered Environmental compensation of 340.65 Rs/day from the units
till obtaining the NOC from the CGWA.

4, The unit may be levied environmental compensation of Rs 37,31,250.00 (thirty-seven
lakh thirty-one thousand two hundred fifty Rupees) for violation of the prescribed inlet

notified standards.

[ Inspecting Officers

Sh. J.P. Meena, Scientist D ;
R T2
CPCB, Regional Directorate (N), Lucknow "G o

| Sh. Ravinder Singh, SRF y ‘L C;ﬂ”
: ) 7/ IO PAVAY)
CPCB, Regional Directorate (N), Lucknow

1511 ?.\1?19
Sh. Yogesh Singh Rawat, Monitoring assistant, 4&”
UEPPCB, Regional Office, Kashipur, UK 9\

Date of inspection 29/01/2020
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DETAILS OF ANNEXURES

Annexure No Details of Annexure
1. i CPCB Analysis Re;n;rt
1l | Copy of consolidated Consents and Authorizations
il. i Copy of application for NOC to CGWA
V. | Details of ETP provided by the unit

Copy of Logbook maintained for water consumption and wastewater

discharge
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Central Pollution Control Board Zonal Laboratory

[4X o CBIZLN/QR/5.107

Issue No. : 02

Dt of Issue : 22.11.2015

Page No. : I of |

| Autendment no. : 00

Amendment Dt; 00

Approved by : TM Issued by: QM
=y waw, R ave, Mudt o, 7@ —— PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
W : 0522 : 4087600 e Phone : 0522- 4087600
%H T - 0529 - Mot eag apeb Fax : 0522 - 4087602
WASTEWATER
S.No W/2020/23 TEST REPORT

| Date of test report: 11/02/2020

Date/period of testing: 30/01-11/02/2020

I | afegemr [Project/Test Programme

P-TIT (8) NGT O.A 123/2018

2 THA FT =G (= [T /A=a/Sample Source (STP/ETP/Drain/any other) ETP cum STP at Sitarganj, (UK)
3 '”'ITI::I' FT IHE [iF/F15e Type of Sample (Grab/Composite) Grab
4 | THF UFA LA AT A5 F 29007 Sample Collected/Deposited by Sh. J.P. Meena, Scientist ‘D’
3 THAT T o 7 {73/ Date of Sample collection 29/01/2020
6 | wATTATET ¥ TEAT 118 H A /Date of sample receipt in laboratory 30/01/2020
7 AT UHAY Wgid/Sampling procedure. ................. Please Refer........... CB/ZLN/SOP/5.7/2 & CB/ZLN/QR/5.7/1 [ssue No, 01
8 | f=38uw 37 = al/Analysis indented by Sh. J.P. Meena, Scientist ‘D’
FH. damite | ‘;‘;Fr; TAT F1 AT/ st Description of sample/Code ete.
S: No. Parameter ! Unit FG-01 FG-02 FG-03
5 9 T pH | 6.98 77
: | | o0 (20.1°C)
TS [T, 135 = 15.7
% AETE/ TS | L 550 471
4 UH. T, TH.0E MLSS [t - 3352
> | TH.USALTE.TE MLVSS il 2822
6. TFATIIZE/ Floride as D BDL
2. FAAET AT T2 - = 0.778
Ammonical Nitrogen (NH,-N) ! i
& FFATA) Phenols as CH,OH P 1.71
9. 219/ Boron 14:.:;{&1. = i L
10. ATT T I/ 0l & Grease h",f;}f e =y = BDL
1 #fad cop SR 466 - 25.2
12, f.AZT. /BoD "":";,fh ; 226 11.9
13. = = forpnfia, e ==
E IR e BT/ Chromium-V] mg/L ek
14. |SETN R = e
$zfmm/Cd i) BDL
5| s R
% . e,
16. | wgwcy S - BDL
1. | FraNi it = BDL
— Favam e, = =
B | d=po ngie b
19| Rrzn D 0.18
20| srEfw/As i BDL
e, T =
2L | adiiHg gL I
Rreciaer Rfe 2g .9.3./Test melhods followed are appended overleaf
o
CODE g Description
FG-01 Inlet of STP/ETP (M/s Fleet Guard Filters, Sitarganj) (UK)
FG-02 A.T (M/s Fleet Guard Filters, Sitarganj) (UK)
FG-03 | Final O/L of STP/ETP (M/s Fleet Guard Filters, Sitarganj) (UK)

End of Test Report
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HEAD OFIFICE

T Uttarakhand Environment Protection and Pollution Cantral Board
o 29/20, Nimi Road, Dalanwala, Dehiva Dun (Utta rakhand)
. Phone = 0135. 2655056, Fay : 2718092, Wrh @ wwwneppelon kgovan, E-niail - msekpeidalyahoo.comn . .
UEPPCR/HC/Con-F-22/2016/ 297 Date: tﬂ%‘] 10 )6
REGD. PGST

o,
ri/s Fleetguard Filters Pyt Ltd,
Mot MNa: D-62, Phase-11,
ESIP, Sitarganj,
Jist-ULS. Nagar.

Consolidated Consent o Operate and Auihorisation hercinafter referred to as the CCA
{Consolidated Consent & authorization) (Reapplication) under Section-23 of the “Waler
(Prevention & Control of Pollution) Act, 1974 and under Seetion-21 of the “Ae (Prevention
& Control of Pollutien} Act, 1981”7 and Authorization ander “Rule-5" of the “Harardous
Wasie (Management, Handling and Transhoundary Movement) Rules, 2008 notified under
“Favironment (Protection) Act, 1986" as applicable (10 be referred hereinafler as Water Act, Air -

Act and FESY Rules respectively).

| PCBID - 10870

CCA (Ienewal)
| Consent No. 36308/ 5¢ 2, Date 01.04.2016
ed to Wifs Fleetguard Filters Pyt Ltd located at Plot No: D-62, Phiase-11,

K .1 1o the provisions of the Water Act. Air Act and HW
|

CCA 1s hereby g
KNIP, Sitargani, Distt-1L8

iNagar s

frules and the orders that may be made further and subject to Tollowing terms and conditions :-
! fhis COA 10 aranted for a period from 01642016 te 31.03.2619 and valid lor

sranciacturing of following producis with Capital Investment 7 Net Assels YValues
AR00CTS ¢

T

8] Last CCA__ Present CCA (Renewal)
Mo, | I"roduct [ Guantity ! Product : OQuantity

| (Per Bonth) | IS (e MuniES)
i | Air Cleaner 1) 16680 Nos | Air Cleaner T 16680 Nos |

| Assembly- | Asscmbly- ) e 5

% \Tas Filters 250000 Nos | Air Filters ~ | 250000 Nos
: 3 Air Intlike System :':U(Jf-iiir-.fur-._ __{\ﬁi_r:_h_l?_.ﬁkg_ﬁxil_cﬂl_ | 30000 Nes
4 _}i__g_eh-:;{.;“i-_ucl Filters | 416675 MNos | Lube 8'.__!ft_:i:l_{fillg_‘5 | 416675 Nos

2. &pecific Conditions under Waler Act:
(i} Vhe daily quantity of effluent discharge (KLD) -

s ____ ______ _}.u:-'i ("_(.J\__ | Present CCA (!}gi_uwnl)__:
(U8 Trde Efliann. § T (F R NI o ol NI
(i1} Trade Efffuent Treatment and Disposal: ... Nt

(i) Sewape Treatment and Disposal: The applicant shall provide comprehensive STI as i
required with relerence to mfuent quantity and quality.

In case of stoppuge of functioning of STP, production has 1o be stopped immediotely and
this Bourd has to he intimated by fux/phone/email with a report in this regarid (o he
dispatenied immediately.

(iv) The treated sewase shall be reuse in gardening. Quality of the treated effluent shill meet to
the following, standards as applicable under Environment (Proteetion) Rules, 1986 [rom
time-to-time:-




TS|

N Parameters Standard for STPs
s B 651090
e R BOO (/L) S W B s [UF e
{0 COD mg/L) 50 o
| 4 TSS (mg/L) 10
,— 0TS0 | NH.-N(mg/! 3 A= 5
s i N-Total(mg/L) 10
1. | Fecal Coliform (MPNIQOmD) 20 (I
[, PO,-P(mg/L) 2

3. Conditions under Air Act :-

{1} {he applicant shall use lellowing fuel and mstall a compre
ab control equipment as is required with reference
and maintain the same continuously so as (o

standards |

S | Stck | Stk
Mo | attached leighit
with | (MO
| 1 [ DG 380KVA | 4
I [z iy B -
2 2

[

i

i‘_i‘»_l of | Fuel Emission Emission
Fucl Quantity Control standards |
Equipment not to
" HEDE TS0 LWHE | 7 Ao

Electricily 20K w

= T e T

__Linclosure
Natural Drall

hensive contral system consisting
to generation ol emissions and operate
achieve the level of pallutants o the lollowing

I case of stoppage of functioning of aiv pollution control cquipment, production lay o

be stopped immediarely and this Board hay te be fntimeated by
1 .

report i this regard to be disputchod immediately.

WNose from the DG Se

required

j Standards | Industrial Avea [Cominercial

. for  Night r Dy j Niglit _l::_ [ Night Day Might Day Night
U Time in | _toie | time | dime | (ime time lime time ! ime
_ PR ume . time | |t e | time ) Ume
difA)leg | 75 | 0 | 6A SO 5+ ST

[y

-
and other

e - tromm 600 Em 10 1000 P, N

_K_ r.(‘_;llz 1 tesidential _;S_E;;.IAI_.{? ilen czcj?',rnra ¢

Juxiphone/email with a

source(s) should be controlled by providing an acoustic
for mecting (he ambient noise standards for night and day time as
¢ arcasfzones hidustiial, Commercial, Residential, Silence) whicl

sighit time: from 10 G0 P to 600 a.m

4. Canditions under Hazardous & Cther Wastes Rules-2016:-

(1)

Sitargani, Distt-1L.8.Nagar

Mumber of authorization and date of issue
(it} The Factory Manager of M/s Fleety
is hereh

coilection and storage of Hazardous wastes,

(1) The authorization is granted 1o operale a facility
hazardous wasies within factary premise

S.Ma. Categary Quantity of Waste for which I'\‘lmig_an"-l}‘ispusu! ]
(Schedule-I & authorization is being issued
| Schedule-11) & (MTA) BN CYEw SH=2N
1 | Schedule I -21.1 L B0 ;. Secure Landfillable
| Schedule | - 333 2 1.000 1 Seeure Landlillable
|+ | Schedulel-343 AN | B poeeure Landlillable
3| Schedule | - 5] 0.055 [ Recyelable

vard Filters Pyt Lid, Plot No: D-62, Phase-1, ESIP,
v grated an authorization to operate a facility [(or

for generation, collection and storage of
s for following category of wastes.

(iv) The authorization shall be in force for a period from 01.04.2016 t031.03.2019,

i

f -.



(v} The authorization is subject to the conditions stated below and the such conditions as may
be specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions of authorization:

(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1980, and the rules made there under.

(i) The authorization and its rencwal shall be produced for inspection at the request ol an officer
authorized by the SPCB/PCC.

(i1i) The person authorized shall not rent, lend. sell. wansfer or otherwise transport the hazardous
wasles without abtaining prior permission of the SP¢ BPCC,

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person fo take prior permission of the SPCB/PCC 1o close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules

(vii) Anv other conditions for compliance as per the Guidelines issued by the MoEGl* or CPCB,

S Compulsory documents to be submitted by the Industry/Unit ;-

(13 Anaual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report,

(i1} Eoviranment Statement in Form-V of Environment (Protection) Rules, 1986,

(1) Quarterly compliance report of the CCA. photograph of KT PIAPCs\¥aste Storage
Arca
Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

7 Competent Authority reserves the right o change/modifyadd any 1ime any  condition
af this CCA
8. Unit has to comply with the otles general conditions as annexed herewith. Non
compliance of any provision of this CCA and provisions of the Water Act, Air Act
and Hazardous & Other Wastes Rules, 2016 will results in legal action under the
aforesaid Acts and Rules.
Lo M
5 /
Member Set {P‘ D]
"\) £

Copy 1a: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,

Kashipur, Distt-U.S.Nagar for information and compliance of the same.

i}

Environment Engincer
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Annexure
Specific Conditions:
The applicant shall provade IS1 mark water meter 1o cach water supply source and shall regulacly submit
returns ol water consumption in the preseribed form and pay the cess as specificd under Scction-3 ol Cess Act.
Ihe applicant shall submit audited balance sheet of the unit at the end of each linancial vear so that fee
submitted by the applicant could be assessed.
The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform cte. as per
requirement for monitoring the air emissions and the same shall be open lor inspection and use at all times by
the Board’s stafl. The chi

nney/stack attached Lo various sources ol emission shall be desivnated by numbers
such as S-1.8-2 ete. and these shall be pained/ displaved w facilitate identilication.,

The industry shall ensure imterlocking of air pollution contral devices and production processes.

A solid wiste generated trom the mdustry has 1o be disposed in manner so that contantination ol surlace warer
bisdies/ground wittersoinl ele. does nat ke place.

h

Phe andustry shall take adequate measures to control of noise Trom ils own source so as Lo comply with the

standards as may be applicable

Ehe applicant shall develop three rows of green belt on the premises with plant species as sugpesied by the

Central Pollation Control Board

I he industry

sitictly adhere with the specilic and general conditions issucd with CCA ard

Ay
1ol stipuisted conditions may attiact fegal achion under the provisions of° Water Aet, Air Acl and
Envirenment (Protection) Act and Rules made there vnder.

viodat

Phe industry shall ensure all safety measures and shall undertake periodieal nssessiment by the competent
iwthoriny
L siall ensire manifest system in Form-10 of Hazardous & Other Wastes Rules, 2016 while dispusing
L h I wasl

lazar 5 Wi " s period of 90 days.
Lhe indusir the River Ganga and s wibiiaries shall ensure the veatment acilities ard
-'.I-;:-.' 1] AN LCment 1n sug haw Ay st that no waste water 15 dischareed watter steciim o water bodies,
Phe nductey covered under Envivanment hmpact Assessment Notifieation, 2006 (as amended from time-o-
tme ) shail strictly comply with the provisions of this notilication,
The 1 Jiall sty com with the |

crenmle
General Conditions:

11 ;
Fhe applic

menth from the k tory recognized by the Mol2F and shall reporn 1o the VERPCH
Phe applicant shall howeker, not without the pror conseat ol the Board bring into use any new or aliered
outlet Tar the discharge of elMuent or gases emission or sewape waste lrom the unil.

I're

shall provide dise
I

« waste water and domestic wasle water shall be disposed jointly at one disposal point. The applicant

harge measurement cquipment at Tinal disposal poinl,
the applicant shall swictly comply with conditions of tis CCA and submit conplizmee report ol stipulated
canditions withm 30 days of receipt of this CCA, 11, at any point of time, itis found that the indusiry is nat
complying with stpulated conditions or any luither directionfinstruction issued by the Board, legal action
shall be icitiated againsy the applicant.

The applicant shall maintain good house keeping. All valves/pipesfsew erfdrains elc, must be leak-prool.

Fhe industry shall provide uninterrupted entry to the ST S/ETEs inlet and outlet points. Air Pollution Control
equipment and stack Tor smooth sampling/monitoring of efficiency of poltution control measues.

The industry shall provide “Inspection Book™ at the time ol mspection w ihe Board®s of licials.

Whenever due o any decident or othier unforeseen act or eyent, such cmission oceurs or is apprehended o
oceur in exeess al standards Taid down, such information shall be reparted 1o the Baard”s oltices and all other
concerned oflices. In case of [eilure of pollution contral equipment. the production process connected (i
shall be stopped with immediate eflcet.

The industry shall operate in i manner so that all emissions be emitted thiough designated chimnes istick
only




10, In case of any damage 1o the agriculuure productivity, human habitation etc. hy the eperation of industry, it
shall be imperative to stop production in the industry with immediate effect and such inlormation shall be
reparted o Board's offices. The industry shall be liable 1o pay compensation alse in such cases as decided hy
the Competent Authorily

11 The applicant shall reapply belore the 30 days o expiry ol CCA or any change in production types! production
cupacity/munulaciuring provessfcapacily enhancement ete. o any change in elMuemt discharge pomt or
emission poini

12. The Board reserves the right (o revokedadd/madity any stipulated condition issued along with CCA, as may he
necassary

13 The person authorized shall not rent, lend. sell. transler or other wise transport the hazardous waste without

obtainmg prior permission of the Board.

14 Any uniithorized change in personnel, cquipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization.
13 108 the duty of the m

tharized person ta take prior permission of the Board 1o close down the facility.
16, The authorization is valid lor temporary storage of Hazardous Waste within premiscs only.,
7. The awthorize ey shall enswre that on-line data with regard 10 quantity and nature of hazirdous chemicals
¢ plant as well as air emission and waste venerited within premi
Baard of size 684 feet out side the main factor voeate within premises

ng used mn {l

is displayed on Display

15,1t is duty ol the authorized pe to take prior permission of this Board o clase and cleanup the faciliny Tur

s waste.

trcatment, storage and disposal of ha

i shall maintion recoid «

Tazardous waste i Form=3 and shall submit annual return i Form-4 on
ar elore the S0 - day ol Tane olowing 1o the (inancial suar wowhich that return relates,
disposed ol on Land, in any drain, or it any water siream. All spillage

el sie s stored on dumped inthe Tacility, applicant must conduet a deiled physical and
chemie:

Ivsis of haznrdous waste sample and report 1o the Board,
Doed he s sludge fiom the process i the plant shall be stored in donhie lined HDEP pit constructed
with R.C.C, aterul which does not react with the waste conta ined in it
v T he storage tenived properly and Sign/Notice Board indicating “Danger” and *Hazarduus® shall

poasttion Both w Hindi and English
nun-lemrous

netal waste, used oilfspent ol waste in sealed drums placed on impervious
e, Hazardous waste i required shall be sold ouly to Registered Recyclers/ie-

asportation ol hazardous waste, the details in Form-10 of the [aza rdous & Other Wastes
bimitied to the Bozrd { v

A
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b DL 24-11-2018

REGIONAL DIRECTOR

Central Ground Water Board, Uttraldhand Region
419-A, Kanwali Road ,BALUWALA, Near Urja Bhuwan
DEHRADUN, UTTRAKHAND-248006

Subject: Submission of Application No-21-4/1095/UT/IND/2018 for secking ground water

abstraction permission.

Dear Sir,

Kindly find here dully signed application along with all necessary attachments with lee
amount Rs1000/- through online on Bhartkosh Transaction no 2411180001878 [1.24-11-2018.
You are requested to kindly acknowledge the receipt of the same amd grant us the pernnssion of

ground water abistractian,
Thanking You,

YOURS FAITHIFULLY
FLEETGUARD FILTERS PVT LTD

{ "
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation

e b Application for Issue of NOC to Abstract Ground Water (NOCAF)
‘Weicome : Fealguard
Previous Login Date Tima: 02122018 18.35.47 PM, 1P Address: 10133.10.2¢2

APl

AT RS A LR S R R

Guielines
Sleps for Filfng Onling Application Ha: 21-4NM0SEUTENDZNS
Receive Date ! e
R of Industiy . FLEETOUARD FILTERS PYT LTD
, Documants Required for Application Processing . Re 1000 008 (Rupees Ona Thousand Ondy) (Submitied: No)
[ | OntineA i
i Curreed Stnge : Appie ation Venfic aton Stage
Cur Sintue: Subtnutted
Adoressy Central .'nr.-__--—-“ Vater Board Urtarakhand Reglon : e o] ]

-4, ¥aruall RoadSalusals , Hear Urja OhauanDeheadun

DEHRADUN

.l 4 1T TERAYHAND
| .‘f:,_. athon Stalus
| e o S —— ] P
|
i
. |l Current Status i
4 B deyAppilcation Veniication e ; !
;- i ) . Copyol e
_" | Foragmled -Actlon Inlernal Action H :; s
= Recelvs Date From User Nama To User Nama Aclion Date ¢ - ¢ Application |1
; [ User Hame | staws Comment :
3 ' + Recelved On |
4 | - i "
: | ;
JarRg lE valuation ' x
Otfices) i
Cormra! Ground . I
| Vister Bioard
|
1 Ltarastandg
Fagaon 3 '
i
e e - - S
A R e sl Al Apglication Processing 1
Ground |
tact Actlon
Coniac Receive From User To User Furwarded Aclion Valer Waler |
Acfion Oale  Internal
Dale Hame Hame User Hame Commenl  Rocom Per Mocom
Stalus
Lay Annual
v Recond Ioe s Stage :
i
: 4 RIRE
i & 11 Forwurded User - ‘
i .+, Recelve Oata From User Nome  To User Name | Actlion Date |
1 ? 1 ' Hamo H Slatus l
: Mo Record for tnis Slage 1
1 1
L
i B el S R R A v NO G Disbursement. ik i A A
1 : i i ! [
i [ 2 : § | Forwarded Usar | Actlon Internal I :
| Receive Dole  From User Nome | To User Nama Aclinn Daln | £ Aclion Comment ;-.
! Nama 1 Sinlus | 1
1 No Record for [hes Slage byt
‘
|
H Go Back
: : -
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ETP cum STP Daily LOG Book vaerdy /o7 2002 e
s Opartor Signature [Chemical Name Intial Stock (Consumption |Balance Kg or Lit. Meter Readings
b—llame 2 £
V _J" \\o."ﬁ M’LIME S_o r\% = SY-" KS‘a // Intial Reading Final Reading Difference
> il Dca:;gﬂa,’ Rﬁfb"’ ALUM Co K9, — ST K$- L//ﬂllﬂ effluent flow meter reading 8‘ g 6? —_— OGO
) hwo : - B - TS R I
= ; Uj% é& POLY EL 3-3 'K% = j 3 F‘(?: Domestic sewage flow meter reading 3‘4 3 6 J (¥
Mg) x 5 \\Sp.\ 'd Sodium Hypo Chloride éq olil ].303!.1[' E\‘}*_‘_. '—T, L:"r *f |~ Treated water flow meter reading Lf | (-]6' S—— b} ' S'é ¥ 7 ,o i L‘
y"f“:@k M’ HeL e e R
L N i CAUSTIC — T s Borewell Meter Reading 69‘2] 2.8 éc; 9 _?0 . e ]8\9
:i Energy Meter reading 60?‘9 7 {, loS o 1; 2
e Meter Fector value 12 UNIT=DIff X 12 £2r\e = Is%
L s pH cop BOD Tss 0&6 DS on/off | On/off On/Off Total running hours  |OIL LEVEL CHECK
: i 6.5-9.0 <50 Mg/L <10 Mg/L <10Mg/L | <10 Mg/t <2000 PPM  [BLOWER 1 0.2,.]02 ¥M-06 fju fo.fro2s A 14 ek
| W | 718 98 BLOWER 2:4.4m-10 firn 03" YMChfm |Jg. P0-0 2 A 12 oK
e | 9.0 319 BLOWER 3100 -02 /m (0l 1 ~10-fm [0 M- 0 . A 12 all
j_‘du. Point
& 6:00 8:00 10:00 12:00 14:00 16:00 18:00 20:00 22:00 0:00 2:00 4:00
g0 7 90 ol %o 2 0 a0 |80 [0 | 8o g0 §ro
| yo 0 2653 US| s dis ey el 7o 75~ S
W | 9.0 0 B-o %0 §o a0 go |80 | 90 80 w0 §io
tier | 7.0 70 70 30 T 0 30 70 A0 | R 710 7.0 2.0
A 718 | 712 13 1 | =09 ERL IS TS S g Fi)9. 7.9
....PLUME INDEX Mg/Lit. in 30min ‘Backwash of Pressure Sand Filter (PSF) Backwash Of Activated Carbon Filter (ACF) Sludge Generation /Dispose in Kg
i Shift 8 Shift C Shift A Shift B Shift C Shift A Shift B Shift C
§0_|R5YR3° [952/gye [ 15 min [omip | Jepiaf20 min IS min [ Jomiod .
;!.]ru of Chemist cum Supervisor Other Information/Breakdown etc.. \/ ’ 4 “ e \ E ”}\ Signature of Plant Incharge
L} a8 V= ¥
i s _'.. ‘I Y
i '#' : /




Balance Kg or Lit.

- i HiuEl JWCK [LONSUMPTION Meter Readings
B “‘:“\’? 0 .ok |umE So K& = Syl {ldes Intial Reading Final Reading Differendl:
2 %‘1'2:(7 ab .-\\OJ[L)N ALUM D ';4(;:1 — ) (G- Inlet effluent flow meter reading gj . S—L{ '-';T - oo
5 U“’;‘"‘-"‘ M@fOLY EL 3} '(% = 3% i{-g- Domestic sewage flow meter reading 37 qS‘" i "? ?0 8 2. Iﬂf‘? :
Nrf\;? w{; M w{:ﬁ“‘ Sodium Hypo Cricride | §7,7,7R | AP LR |86 LER Treated water flow meterreading [y G QlFo: 0 13-
y‘m % 467{{ et =3 i T
c wmh A= B T X = Borewell Meter Reading 69230+ & GC] 9 S 27—.-
: Energy Meter reading §loSo G2 FY) ;
g Meter Fector value 12 UNIT=Dff X 12 e = 96\1
PARAMETER pH coD BOD 155 0&G TDS On/off On/off On/Off Total running hours oIL LEVET
Textad BT 6.5-9.0 <50 Mg/L <10 Mg/L <10Mg/L | <10Mant <2000PPM  |BLOWER 1§ ppeqp pm |S0FM "C[*f?;r l6f#-02:A~ 12 al§ i '
fgat=d Water LS Ly ST [srower 24 ar-10-Am | 0204 94f Jofw-o] A 19 ok &
Domestic sewage R ' 0 212 BLOWER 3 Jp A -0 Pml'#(‘ﬁn" IJ.')‘(’M o) A-0f. A i oX .- E
PH At Varrious Paint
Time 6:00 8:00 © 10:00 12:00 14:00 16:00 18:00 20:00 22:00 0:00 2:00 44
Collection 8.0 g0 : Yo £.0 g 8-~ 9:0 3'° | Bro g0 Q.o &
Aeration i B LG 75 25 TS 7S R T S 7
riessser | 00 | Boo 3o 3o [ m° | 3% BN PSR B e o
|S-Tube Settler Jo 70 2 (i) J:0 -0 e 90 =l ) T 0 7.0 7
e[ 996 |7y | Ac 15 | 70 | 730 2Y (322790 598 R ER
SLUDGE VOLUME INDEX Mg/Lit. in 30min : Backwash of Pressure Sand Filter (PSF) Backwash Of Activated Carbon Filter (ACF) | Sludge Generation /Dispose in Keg
_ shira Shif B Shift C : shift A Shift B Shift C Shift A Shift B Shift C
249/240 R6oRu [The[3e=| 15 o n [erin | 1o | 20min | Jspds  [lpmim }
Signature of Chemist cum Supervisor Other [nformation/Breakdown etc... Signature of Planti :




ETP cum STP Daily LOG Book onte.29 J01 2092 Lo
ik ;'j;:'l;“:" signature |Chemical Name Intial Stock |Consumption |Balance Kg or Lit. Meter Readings
1 Reading Difference §t ﬁ : \1"!?__‘.\._"_\ ! LiME Co K% 1 | intial Reading Final Reading Difference
—— 0-cTal .'1- ' rjizﬁlv"ag’ o SD \‘:% inlet efiluent flow meter reading 3] ' S 6'?
?0 8 'O Iil—? - POLY EL 3'3 L":% Domestic sewage flow meter reading 3809 e
F0'0 13- 2 Sodium Hypo Chioride |49 LT Treated water flow meter reading | Y470+ O
: : HCL = = — [
119 STF 2?,] 1 ' CALISTIC — — — Borewell Meter Reading 6(}2 gq’.{
J 22 ?‘2 1| Energy Meter reading g’f (22
79%19 = G4u 8 - = i' Meter Fector value 12 UNIT=Diff X 12
I running hours OILLEVELdl'i-*i m;- - pH coD BOD 155 ] 0&G TDS i On/Off l On/Of On/ofl Total running hours OIL LEVEL CHECK
}9_ 9_1( by | 6590 <50 Mg/L <10 IMg/L <10 Mg/L ] <10 Mg/L <2000 PPM  |BLOWER T§r AR, (Dr i
12 oK % i ERL { SISy BLOWER 226" AM-[0'Gn,
12 oK fuswanc| 80 | B2 |rowenstommuh
ilvmi::u Point i [
2:00 400 6:00 8:00 10:00 1200 |  14:00 16:00 18:00 20:00 22:00 0:00 00 o
o P g0 3-0 80 |
¥5 | #S% [ 9.5 | 35 15 ]
TS5 F S | 3¢ | 75 75 |
I.0 F! 03 Bl 7.0 70 qJio
Fde | 229w [ 7y [718 722
1!"'“‘" VOLOME INDEX Me/Lit. In 30min Backwash of Pressure Sand Filter (PSF) Backwash Of Activated Carbon Filter (ACF} | Sludge Generation /Dispose in Kg
b A Shift B shift € Shift A Shift B Shift C Shift A Shift B Shift €
10/21o [o i (S min

Signature of Plant ln%' é!lnnluu.- of Chemist cum Supervisor
o

Other Information/Breakdown etc._

!
X

Signature of Plant Incharge
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6\’,\\ CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE
LUCKNOW

Joint inspection Report of M/s Jainsons Engineering pvt. Ltd. Phase-lll, ELDECO SIDCUL
Industrial Park, Sitarganj, U S Nagar Uttarakhand

Background

M/s Jainsons Engineering Pvt. Ltd. (hereafter referred as ‘the unit’) is located at D- 62 & 63,
Phase-lll, ELDECO SIDCUL industrial Park, Sitarganj, U S Nagar, Uttarakhand. The unit was
inspected by a joint team on January 29, 2020 comprising officials from CPCB, RD (N), Lucknow
and UEPPCB Regional Office, in reference to the Hon'ble NGT order dated December 3, 2019 in
the matter of Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs State of Utta rakhand & Ors. O.A.
No. 123/2018. Salient details, observations made during the visit are as follows:

' 1. | Name & Address of the Industry | M/s Jainsons Engineering Pvt. Ltd.,

! | l C-62-63, Phase Il ELDECO SIDCUL Industrial
| park, Sitarganj, Udham Singh Nagar

'I Uttarakhand-262405

2. | Coordinates of the Unit "lat. 29°03'04.75"

' | (Latitude and Longitude) [ Long. 79°41'06.41"

| 3. | Type of Industry Sector 1. Green

. | (Red/ Orange/ Green) ll

4. II Scale of operation | Small

E: I (Large/Medium/Small- Micro) ‘.

'(5. " CETP membership (Obtained Yes/No) Yes
6. | Operational Status Operational 8 hrs/day
7. | Name of main Raw Materials: Air Filter Jali

| 8. | Name of Final Product (s) Air Filter Jali

E Status of Consent under Water & Air Acts Valid up to: 31/03/2019
and Authorization under HWM Rule

10. | Consented Production Capacity 50,000 Per month
11. | Production During Inspection Air filter Jali (Reported 500 Nos/day)
12. | Sources of Water Supply One tube well
M/s Jainsons Engineering Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 1 of 5

w0y e




NOC from CGWA for extraction of Ground | Not obtained, yet to apply
Water

| 14. i Daily consumption of Fresh Water (KLD) | 1KLD (reported)

e e —
o
[y
w

15, ‘ Waste Water Generation (KLD) Not Applicable

|

e T SR
|

|

|

| 16. | Unit details of ETP :; The unit is engaged in dry operation so nNo
'i |

I effluent generated.

t |

| ],—17. | Designed Treatment Capacity of ETP | Notapplicable
| | (kD)
!I_JB. | Operational status of ETP | Not Applicable
. 'i 19. I Flow Meter (s) at Inlet & outlet of ETP | Not Applicable
L’ | 20. | | Mode of treated effluent disposal I.I Not Applicable
| E__Zl | Any Bypass observed ] Not Applicable
l! 'Ir~-22 1 Details of HW Generat:on & its disposal: Not apphcable
! | | Hazardous Wastes | Quantum Kgs Disposal Practice
I 1| T;EEJET_ " | Not applicable Not applicable =
.' ' ‘ ?FP Sludge ' Not applicable Not applicable

Boi1er Ash e e SNt apphcabie Not applicable
‘ '_ Am; other (specufy} = th"a_p‘pEab—ie__ Not applicable S|

| 23. | Sources of Air Pollution: Not applicable

'-| | A. | Boilers

Ii ! Nos and Capacnty of Boilers Not applicable

1 | . Type of Fuel used with consumption Not applicable
|

\ | !,—Rate of fuel used Not applicable

1 || r Load at which sampling done Not applicable

| | | Stack details Not applicable

| 1. Height of stack of each Boiler
(meters)

II. Sampling port hole from ground
level Stack dia.

Air Pollution Control Systems (APCD) Not applicable
B. DG Sets Not applicable
Numbers and capacity of each Not applicable
Whether adequate stack height exists Not applicable

Whether acoustic enclosure provided as | Not applicable
per Environment(P), Rules 1986.

M/s Jainsons Engineering Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 2 of 5
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Observations:

10.

11.

On the day of inspection, the unit was found operational.

The unit is engaged in dry manual bending, welding and assembling process of the air
filter jali on the day of inspection.

The unit has installed two manual rolling machines for rolling of the air filter Jali.
pPresently, the unit is engaged only dry work, no trade effluent generated from the
process.

As reported by the unit representative, the unit was earlier engaged in electroplating
Process, hence was categorized as Red. As informed the electroplating work was
permanently closed by the unit since 04/12/2018. All the machinery/equipment related
to electroplating was dismantled by the unit. S0, the unit has been re categorized as
Green.

During visit, no machinery of the electroplating was observed.

The unit has not obtained the permission from CGWA for groundwater abstraction
through tube well.

The unit has installed one tube well for domestic water requirement in their premises.
Flow meter was not installed at tube well. Logbook for the fresh water consumption is
not maintained by the unit.

As informed by the unit representative the about 1 m3/day fresh water is consumed.
The unit is operating without valid consent under Water Act & Air Act and Hazardous
Waste Authorization from UEPPCB.

The unit has not installed HW display board of 6’ X &' size near the main entrance gate.
The information related to hazardous waste, air pollution and water pollution were found

updated on the day of inspection.

Calculations of Environmental Compensation:

12

(i)

_The environmental compensations are calculated based on the methodology developed
by CPCB as per the directives of Hon’ble NGT in the matter of OA No. 327 of 2018 and OA
No. 593 of 2017. As per methodology the environmental compensation was separately
calculated for non-compliance w.r.t. industrial pollution and ground water extraction.

The formula proposed for calculation is as follows:

Environmental Compensation for illegal extraction of the Ground water:

EC ow = Water Consumption Per day x Nos of days x Environmental Compensation Rate for

illegal extraction of ground water (ECRaw)

The EC computed for illegal extraction of the Ground water is tabulated:

M/s Jai
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Industry area Safe
Ground water extracted per day 1 m?/day
ECRcw levied (4.6.4) for industrial units in safe 20 Rs/m?
area
EC to be levied 20 Rs/day
Date of inspection by CPCB wherein violation 25-05-2018
| reported
Date of recent Joint inspection 29-01-2020
| No of violating days (i.e. operation without 614 days
| NOC)
| Total ECew for illegal extraction of the ground RS 12,280/-
| water
' Minimum ECgw= Rs 1,00,000/-

» Hence, Environmental compensation calculated ECew Rs 12280 (Twelve thousand two
hundred eighty Rupees) for illegal extraction of ground water. However, according to the
recommendations by committee the minimum EC to be levied for illegal extraction of
ground water for industrial use should be Rs 1,00,000.

» In addition, Environmental compensation of 20 Rs/day may be recovered from the units
till obtaining the NOC from the CGWA.,

(ii) EC Calculation for General Environment Compensation:

The formula for calculation of the Environmental Compensation (EC) is as follows:
EC=PIxNxRxSxLF

Where,
EC is Environmental Compensation in ()
Pl = Pollution Index of industrial sector
N = Number of days of violation took place
R = Factor in Rupees (taken as 250
S = Factor for scale of operation
LF = Location factor (‘1.0’ considering population of area being < 1 million)

The EC computed for violation of the prescribed norms is presented as follows:

Location factor Population < 1 million (LF= 1) for
Sitarganj
Pollution Index for Industry Red (PI=80)
Factor for scale of operation Small (S=0.5)
Factor R for EC 100-500 (R=250)
Date of 1** inspection by CPCB 25-05-2018 (Non-Compliance)
Date of 2™ inspection by CPCB 04-12-2018 (Compliance)
M/s Jainsons Engineering Pvt. Ltd. ELDECO SIDCUL, Sitarganj, Uttarakhand Page 4 of 5




‘l (The unit changed process from
Wet to dry)

Date of recent Joint inspection 29-01-2020 (Compliance)
Number of days for which violation took 193 days
place (25/05/2018 - 03/12/2018)

!Ewironmental Compensation (Rs/day) Rs 10,000.00

"EC=PIx N xR xS x LF 80 x 193 x250x 0.5x 1

| Total Environmental Compensation (EC) Rs 19,30,000.00

» Hence, environmental compensation has calculated Rs 19,30,000 (Nineteen Lakh thirty
thousand Rupees) as the for violation of the prescribed inlet notified standards.

Recommendations:

1. The unit may be levied environmental compensation of Rs 1,00,000 for illegal extraction
of ground water.

2. The unit may be levied environmental compensation of Rs 19,30,000 (Nineteen Lakh
thirty thousand Rupees) for violation of the prescribed inlet notified standards.

3. The unit should obtain valid consent under Water Act & Air Act and Authorization under
the Hazardous Waste from UEPPCB.

4. The unit should obtain NOC from CGWA for the abstraction of ground water.

5. The unit should put up display board near the main entrance gate regard to quantity
and nature of hazardous chemicals being used in the plant as well as air emission and

waste generated with in premises.

TFeL -
| Inspecting Officers

1.P. Meena, Scientist D

5
Regional Directorate (N), CPCB, Lucknow { @"X
sh. Lalji Verma, RA-|
Regional Directorate (N), CPCB, Lucknow W
Sh. Ravinder Singh, SRF %
Regional Directorate (N), CPCB, Lucknow %"“'\’blﬁ\ A\v

Sh. Yogesh Singh Rawat, Monitoring Assistant
UEPPCB, Regional Office, Kashipur, UK

e
e
Date of inspection 29/01/2020
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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW

- N

01. Background: M/s Rickitt Benckiser India Pvt. Ltd. (hereafter referred as ‘The unit’) was jointly inspected on
January 28, 2020 by the officials from CPCB, RD (N), Lucknow and UEPPCB, in reference to the Hon'ble
NGT order (0.A No123/2018) dated December 3, 2019 in the matter of Sidhgarbyang Kalyan Sewa Samiti,
Sitarganj Vs State of Utiarakhand & Ors. O.A. No. 123/2018. As on the date of inspection, status of
compliance of the said unit is given below.

02. Salient Details:

1. | Name & Address of the Industry | M/s Rickitt Benckiser India Pvt. Ltd- Unit-I
| B-96, Phase-|
i | Eldeco SIDCUL Industrial Park,
] | Sitarganj, U S Nagar
i Uttarakhand-262405

| 2. | Coordinates of the Unit e A
| (Latitude 2nd Longitude) | Lat. 29°1'57.8 Long. 79°41'14.1
3. | Type of Industry Sector i
5 | (Red! Orange/ Green) IRET
4. | Scaleof operation | Large_
(Large/Medium/Small- Micro) ,
5 CETP membership (Obtained | Yes
Yes/No) |
| 5| Operational Status | Operational
7. | Name of main Raw Materials: | 1. Soapnoodles
2. HCL
3. Hypo chloride
4. Glycerin
v 5. SLES and ALS
8. Status of Consent under Water & Air | Granted /Non granted: Granted (Consent No: 39584, dated-
Acts and Authorization under HWM | 12.04.2019)
Rule Valid up to: 31-03-2024
9. Consented Production Capacity o DLS- 2334 KLT
o Harpic—5417 KLT
‘ e Lizol-3500 KLT
| o Soap-4842MT
v Veet-250 MT
10. | Sources of Water Supply Bore well- 01 Nos
11. | NOC from CGWA for extraction of | Yes (NOC No: CGWA/NOC/IND/ORIG/2019/7017)
Ground Water _ | Valid from 31/1 2/2019 to 30/12/2021

“3'\’3‘*“‘“ Page 1 of 5




Daily consumption of Fresh Water 450 KLD (As reported) =
(KLD)

Waste Water Generation (KLD) 100 KLD

Unit details of ETP Collection Tank

Qil removal chamber
Neutralization tank
Lime dosing tank
Flash mixer

Alum dosing tank
Flocculation tank

| Poly dosing tank

1 Primary settler

] 10. Aeration tank

1 11. Secondary settler

| 12. MGF and ACF

!. 13. Storage tanks

14. Combined affluent treatment tanks

coiooieonon e GRS

"Designed Treatment Capacity of | 150 KLD

[ | ETP (KLD) i
| 16. | Operational status of ETP | Operational
| Flow Me l : :
E ol 1 ?_?: Meter (s) at Infet & outet o ‘ Yes (EMF installed at inlet and outlet both)
718, | Mode of treated effiuent disposa| , Through CETE R
| 19. | Any Bypass observed PNoim
| 20. | Delaﬁs of HW Generation & its dlsposal As Per Environmental Statement (Form V)
\ , | Hazardous Wastes Quantum Kgs | Disposal Practice
1 | ETP Sludge s 184,51 MT | Through TSDF
| [EWaste =i 0.01 MT Through TSDF
| Cotton waste 95MT Through TSDF
Any other (specify)
e Process waste 21.72 MT Through TSDF
o Empty drums of hazardous chemicals 27289 (Nos) | -
T A
21. | Sources of Air Pollution i
A. Boilers/Hot water Generator:  Both

e HWG- 02 Nos (Capacity- 10lakh Kcal/hr and 600
No. and Capacity of HWG/Boiler Kg/hr)

 Boiler 01 Nos (Capacity- 400 Kg/Hr)

Type of Fuel used with consumption HSD (in HWG and Boiler both)

Rate of fuel used 650 Litre/day, 875 Litre/day and 400 Litre/day,

respectively
Load at which sampling done -
Stack details .
l.  Height oﬁ stack of each 30 meters for each

_’—W’”‘r” g \cqm.“(\WgeZOfs




HWG/boiler (meters)

* . Sampling port hole from ground | 06 meter
level
ll.  Stack dia. |
Air Pollution Control Systems (APCD) | Not Available
B. |DGSefs |
' 05 Nos.
Numbers and capacity of each e 500 KVA- 04 Nos

e 100 KVA- 01 Nos

]

e Whether adeﬁﬁate stack he:ght_ Yes
exists

|

¢ Whether acoustic enclosure |
provided as per Environment | Yes

(P). Rules 1986.

22. | Dateof inspection 1 2801.2020

03. Observations:

1.

o

On the day of inspection. the unit was found operational and engaged in manufacturing of
cosmetics & household cleaning materials.

The consent of the unit under Water Act; Air Act and Hazardous Waste Authorization is valid up to
31.03.2024.

The fresh water requirement of the unit is fulfilled by one bore well installed in the premises. EMF
was found installed at the abstraction point of the bore well.

Logbook for the fresh water consumption is maintained by the unit.

The unit has taken NOC from CGWA for groundwater abstraction through bore well.

The wunit has an ETP cum STP of 100 KLD capacity comprises of Collection
tank->ORC->Neutralization Tank-> Lime dosing —>Flash mixer->Alum dosing—> Flocculation
tank->poly dosing tank->Primary settler-> Aeration Tank->Secondary settler> MGF& ACF >
Combined zffluent treatment tanks - CETP conveyance system.

During inspection, the ETP cum STP of the unit was found in operation. The team was collected
the sample from the inlet & outlet of ETP cum STP. The analysis report is presented below:

Inlet-1of | Intlet-2 of Outlet of UEPPCB
S. ETPcum | ETPcum | ETPcum prescribed
No. Rararctey | stp | sTP(RB-| sTP standards for
(RB-A1) B1) (RB-A2) CETP Sitarganj
J0elipH 6.78 7.22 7.49 55-9.0
2. | TSS(mgiL) 296 308 12.9 1500
3. | TDS (mg/l) 1372 1075 920 2100
4. | Fluoride (mg/L) - - BDL 15
Ammonical Nitrogen &
5. (mall) - 16.9 50
6. | Phenols (mg/L) - = 1.92 )
7. | Boron (mg/L) - = BDL 2
8. | Oil & Grease (mg/L) - 3 BDL 20




9. | COD (mgl) 249 | 89 16.7 1100 ~
10. | BOD (mg/L) - o 53 550
1. Hexavalent Chromium . G BDL )
(mg/L)
12. | Cadmium (mg/L) - £ BOL 1
13. | Total Chromium (mg/L) - s BOL 2
14. | Copper (mg/L) . g BOL 3
15. | Nickel (mg/L) - 2 0.23 3
16. | Lead (mg/L) - : BOL 1
17. | Zinc (mg/L) , ot S ISl 0.10 16
1 18. | Arsenic (mglL) : T BOL 0.2
19, | Mercury(ma/L) [ A Bl D 0.01

*BDL meaning for Fluoride- < 0.5 mg/l, Boron- < 0.5 mg/l, Oil & Grease- < Smg/l, Hexavalent Cr- < 0.1 mg/l, Cadmium- < 0.1
mg/l, Total Cr- < 0.2 mg/l, Copper- < 0.2 mg/l, Lead- < 0.5 mg/l, Arsenic- < 10 pg/l and Mercury- < 10 pg/l.

8. The unit is found complying w.r.t prescribed discharge standards of Inlet effluent quality of CETP,
Sitargan;.

9. The hazardous waste storage area of the unit was found adequate for safe storage. The packaging
and labeling of HW as per rules are also followed by the unit.

10. Under Hazardous Waste Management Rules, Form-3 and 4 is being maintained by the unit.

11. Display board was found at factory gate for display of information related to water, air emission and
waste generated within the factory premises and was updated as well.

12. As the unit is found under violating prescribed effluent discharge standards during 18-05-2018 to
05-12-2018. The team calculated Environmental Compensation of % 37,68,750/- (Rs. Thirty-Seven
Lakhs Sixty-Eight Thousand Seven Hundred Fifty) w.r.t. violation of prescribed effluent discharge
standards. The calculation of EC is shown in Annexure-|.

13. As the unit is found under illegal extraction of groundwater during 18-05-2018 to 31-12-2019. The
feam calculated Environmental Compensation of ¥ 85,95,840/- (Rs. Eighty-Five Lakhs Ninty Five
Thousand Eight Hundred Forty) w.r.t illegal extraction of groundwater. The calculation of EC is
shown in Annexure-l.

04. Recommendations:

1. An amount of ¥ 37,68,750/- may be levied on the unit as charge towards environmental
compensation for violation of the effluent discharge standards.

2. An amount of  85,95,840/- may be levied on the unit as charges towards environmental
compensation for illegal extraction of ground water.

3. The unit shall maintain the overall operation as per consented condition issued by UEPPCB.

4. Inspection Team:

1. Er. Sanjay Kumar, Sci 'C' ‘#ﬁ‘ﬂ(\w\%\w =
CPCB, Regional Directorate, Lucknow D
e

2. Dr. Ajeet Singh, ASO
MW
UEPPCB, RO Kashipur /(f\/ 1

3. Dr. Ashutosh Tripathi, RA
CPCB, Regional Directorate, Lucknow W
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Photo Gallery

Photo-2: Dlsplay board at Factory Gate for

Water, Air Emission & Waste Generation

Photo 3 Baggmo of ETP
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F’hoto 7 DG sets

Photo-8: ocems'mstaued at ETP Outlet
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Annexure |

1. Environmental Compensation for illegal extraction of the Ground water:

EC sw= Water Consumption Per day x Nos of days x Environmental
Compensation Rate for illegal extraction of ground water (ECRew)
The EC computed is as follows:

Area category Safe/Non notified area
Use Industrial
Ground water extracted per day 484 m3/day
ECRew for industrial units in Safe area 30 Rs/m?
(As per Table 4.6.4 of CPCB EC Methodology)
EC to be levied i 13800 Rs/day
Date of inspection by CPCB wherein violation 18-05-2018
reported
Date on which NOC obtained iy 31-12-2019
No of violating days (i.e. operation without NOC) 592
Total ECsw for i'llega[ extraction of the ground water Rs 85,95,840

As the unit is found under illegal extraction of groundwater during 18-05-2018 to 31-12-2019.
The team calculated Environmental Compensation of % 85,95,840/- (Rs. Eighty-Five Lakhs Ninety
Five Thousand Eight Hundred Forty) w.r.t illegal extraction of groundwater.

2. Environmental Compensation on Industrial Pollution:

Calculation of Environmental Compensation is as demonstrated below
EC=PIXNXxRxXxSxLF
=50X201X250X1.5X1.0
= 37,68,750

As the unit is found under violating prescribed effluent discharge standards during 18-05-2018
to 05-12-2018. The team calculated Environmental Compensation of X 37,68,750/- (Rs. Thirty-
Seven Lakhs Sixty-Eight Thousand Seven Hundred Fifty) w.r.t. violation of prescribed effluent
discharge standards.

Where

Pl = Pollution Index of industrial sector
(taken as ‘50’ considering ‘Orange’)

N= Number of days of violation took place (201 operational days considered for
violating prescribed effluent discharge standards during 18-05-2018 to 05-12-
2018)

R= A factorin Rupees (taken as 250’)

S= Factor for scale of operation

(1.5’ considering scale of operation being ‘Large’)
LF = Location factor (1.0’ considering population of area being < 1 million)

(Ref: Guidelines prescribed by the “Report of CPCB- in house Committee on Methodology for Assessing Environmental

Compensation and Action Plan to Utilize the Fund” \ (l
, 1 w{‘*ﬂm—

Ms Rickitt Benckiser India Pyt. Ltd., Unit-Il, Piot No: B-96, Phase-l, SIDCUL, Sitarganj, Uttarakhand
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VA ULEPCL
G _ HEAD OFFICE
=== Uttarakhand Environment Protection and Pollution Control Board
ﬁ:ﬁfg “Gauri Devi Prayavaran Bhawan’’
= 46B, Y.T. Park, Sahastradhara Road, Dehra Dun

UEPPCE/HO/Con-R-73/2019/ /44S”  Date:  [4.09.2019
s : REGD. POST

To,
M/s Reckitt Benckiser (India) Pvt.Ltd, Unit-2
-Plot No. B-96, ESTP, :
Tchsil-Sitargani, Distt-U.S.Nagar.

Consolidated Cousent to Operate and Authorisation bercinalter referred to ns the CCA
(Co:spli:latcd Conscnt & sauthorization) (Rencwal) under Scelion-25 of the “Water
‘ (Prevention & Control of Pollution) Act, 1974" and under Section-21 of the “Afr (Prevention
... & Control of Pollution) Act, 1981" and Authorization under “Rulc-6(2)" of the “FHuzardous
aud Other Wastes (Management and Transboundary Movement) Rules, 2016” notified under
“Environment (Profcction) Act, 1986" ns applicable (to be ref erred heroinafier as Water Act, Air

Act and HW Rules respectively).

PCRBID - 12597 Tnward ID —242144
CCA (Rencwal)
Consent No. 39584/ Date :- 12.04.2019

CCA is hereby granted to M/s Reckilt Benckiser (India) Pvt.Ltd, Unit-2located at Plot No. B-
96, ESIP, Sitarganj, Distt- U.S.Nagar subject to the provisions of the Water Act, Alr Act and
Hazardous and Other Wastes Rules, 2016 and the orders that may be made further and subject to
following terms and conditions i«

. ke This CCA is granted for a pericd from up to 31,03.202% and valid for manufacturing of
following products with Capital Iovestment/Net Assets Yalues ¥ 249.10Crs i

el 3.-;! 8, | Last CCA Prescut CCA (Renewal)
i No. Product Quantity Product Quantity
(Per Month) (Per Month) |
1 DLS 1854 KLT DLS 2134 KLT
2 Harpic 3892 KLT Harpic 5417 KLT
3 Lizol 2000 KLT Lizol 3500 KLT
4 Snap 1667 T Soap 4842 MT
LS. Veet 75 MT Veet 250 MT

2. Speciﬁc‘Car.dEﬁons under Water Act -
(i) The dzily quantity of ¢fffucnt discharge (KLD) :-

Last CCA Present CCA (Renewal)
| Trade Effluent 49 85
Sewage 35 35

. (i) Trade Efflucnt Trestment and Disposal: The applicant shall operate Efftuent
Treatment Plant (SSKLP Capatity) consisting of primary, secondary and tertiary
treatment 4s isTequired with reference to influent quantily and quality.

In case of stoppage of furctioning of ETP, praduction fas to be stopped immediately and
this Board has 1o be intimated by fax/phonelemail with a report in this regard fo be
dispatched immediatzly. -

(iii) The treated effluent shall be recycled to-the maximum extent to achieve Zero Discharge
and remaining treated effluent chall be sentto”CETP/rcuse in gardening and the same has
to be madintained continuously so as to achieve the quality of the treated effluent to the

S -1~ ForReckit M\&W

e
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a Standards | Industrial Avea Commuereial Area | Residentinl Area| Silence Zoue

; for Noise Day | Night Dy Night Day Night | Day | Night

; Jevel  in| time time | time time time lime | time [ {imec
‘db(A)Leq | 75 70 65 55 55 45 50 40

Day tme : from 6.00 0. 0 10.00 p.m:, Night time: feom 10.00 p.m, 10 6,00 o.M

4. Conditions under Hazardous and Other Wastes Rules, 2016 -
(i) Kurmber of authorization end date of issue : e
(i} The Ractory Manager of M/fs Reckitt Benckiser (India) Pyt.Ltd, Unit-2 is hereby
granted an authorization to operate a facility for collection and storage of Hazardous wastes.
(iii) The authorization is grenicd to operate 8 facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes &=

S.No. Catepory Quaantity of Waste for which | Mode of Disposal
(Schedule-[ & authorization is being issued
Schiedule-ID) (MTA) e
] Schedule I-35.3 200.0 [ncincrable.
2 Schedule 1-5.1 2.0 Recyclable
3 Schedule1=-5.2 10.0 Incinerablo.
4 Schedule 1-33.1 . 500.0 Recyclable |
3 Schedule [ - 28.1 $0.0 Incinerable. 2
6 Schedule 1-33.2 40.0 Tncinerable. s dl]
7 Schedule | -28.4 - > =
g Schedule ] -33.2 40.0 Incinerable,

(iv) The autherization <hall be in force fora pcrind'from up t0 31.03.2024.
(v) The suthorization is subject to the conditions stated below and such conditions as may be

specified in the rules for the time being in force under Environment (Protection) Act, ©
1986.

Terms 2nd conditipns of authorization :-
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, 2nd the rules made thercunder.
(if) The suthorization end its reqewal shall be produced fo
suthorized by the SPCB/ECC.
(iti) The person authorized shall not rent, lend, sell, transfer or othenwise transpart the hazardous
- wastes without obtaining pricr permission of the SpCB/PCC.
. (iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
-the zpplication by the person authorized shall constitute a breach of his authorization.
(v) It is the duty of the authorized person 10 take prior permission of the SPCB/PCC to close

; dotwn the facility.
- (vi)An application fo

¢ inspection &t the request of an officer

.

¢ the renewal of an avthorization shall be raade as laid down under these

rules.
(vii) The unit shall comply with any other condi
MoEF or CPCB/SPCB from time to time.

This CCA is valid for Mixing Heating Process only.
be submitted by the Ind ustry/Unit :-

tions specified in the guidelines issucd by the

$hi

Compulsory docu‘b:eutf to

(i) Annual retum in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes Rules; 2016 and Third Party Audit Reporl.
“rment Statement in Form-V of Environment (Protection) Rules, 1986.

* (ii) Enviro |
Eiig) Quarterly compliance report of the CCA, photograph of ETE/ARCs/Waste Stornge
Area. ) ]
2 ewal of CCA well in advance of 60 days of expiry of this CCA.

7. Unithastoepply forren
Competent Authorify reseryes the Ti
.« CC A, : =
3 -

ghi 1o change/modify/add any time any condition of this

-0
H




Competent Authority reserves the right to change/modify/add any time any condition o t}#
CCA.

Unit has-to'comply with the other general conditions as annexed herewith. Non compliance
of any provision of this CCA and provisions of the Water A'et, Air Act and Hazardous
and Other Wastes Rules, 2016 will results in legal action under the aforesaid Acts and
Rules. . s 2|

Member §&retary

Copy to: Regional Officer, Uttarakhand Envirgnment Protection and Pollition Control Board,
Kashipur, Distt-U.S.Nagar for information and compliance of the same.

i

Chicf Environment QOfficer




]

4

L2 )

Uit 5

UEPPCIS

Annexure
Specific Conditions: .
The applicant shall provide 1SI mark water meter to each water supply source and shall regularly submit
ceturns of water consumption in‘the prescribed form and pay the cess as specified under Scetion-3 of Cess Acl.

. The applicant shall-submit audited balance cheet of the unit at the end of each financial year so that fec

submitted by the applicant could be assessed.

The epplicant shall provide ports,in ¢ chimney/stack and facilitics such as ladder, platform etc. as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all times by
the Board's staff. The chimney/stack attached to various sources of cmission shall be designated by numbers
such as S-1, S-2 etc. and these shall be painted/ displayed to facilitate identification. _

. “The industry shall ensure interlocking of ir pollution control devices and production processes.
_ Solid wastes generated from the industry has to be disposcd in manner so that contamination of surfacc water

bodies/ground water/soil etc. does not take place,

The industry shall take adequate measures to control of noise from its.own source $0 as to comply with the
standurds as may be applicable.

Ihe applicant shall develop three rows of green belt on the premises with plant species as suggestcd by the
Central Pollution Contral Board. ]

. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any

violation of stipulated conditions may attract legal action under the provisions of Water Act, Air Act and
Fuvironment (Protection) Act and Rules made thercunder.

The industry shall ensure all safety measures and shall underiake periodical assessment by the competent
authority. '

11l ensure manifest system in Form-10 of Ilazardous and Other Wastes Rules, 2016 while
hazardous waste.

dispo

i lazardous waste should not be stored beyond a period of 90 days.
The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities wnd

disposal arrangement in such a way so that no waste water is discharged in water stream or watcr bodics,

.The industry shall comply with the condition stipulated in the Environment Clearance to the industrial estite

vide bye the ministry of Environment & Farests, New Dslhi.

_The unit shall obtain necessary permission from the Central Groundwater Board and shall submil capy

of the same in Board’s Offices. No additional oroundwater shall be drawn without prior pernssiog ol
Central Groundwater Board, |

“The Unit shall submit the compliance report of this CCA alongwith ETP & STP outlet report and stick

analysis report every year to the Board's Offices.

_The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notifications mide

thereunder.
General Conditions:

. The applicant shall get analyse the samples of efflucnt/emission/hazardous wastes at least once in a threv

month from the laboratory recognized by the MoEF and shall report to the UEPPCB.

. The applicant shall however, not without the prior consent of the Board bring into use any new or altered

. L4 . . .
outlet for the discharge of effluent or gases cmisston or sCwage wasle from the unit.

 Treated waste water and domestic wase water shall be disposed jointly at one disposal point. The applicanl

shall provide discharge measurcment equipment at final disposal point.

The applicant shall strictly comply with candilions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. II, at any point of time, it is found that the industry is not
complying with stipulated condilions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

The applicant shall muintain good house keeping. All vallyés/pipes/sewer/drains ctc, must be leak-proof.

. The industry shiall provide uninterrupted entry 1o the STP's/ETP's inlet and outlet points, Air Pollution Contral

equipment and stack for smooth sampling/monitoring of efficiency of pollution control.measures.

L] . - v -
" “The industry shall pravitde “Ispection uok™ al the time of inspection to the Board's officials,
. Whenever 1]1_.1;- to v aevahnl or oflier smfureseen act or ¢vent, such emission occurs or is apprehcnded lo

oceur in excess o8 s Laid duwn, such information shall be reported ta the Board's offices and all other

B
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concerned offices. In case of failure of pollution control equipment, the production process connected 1o il
shall be stopped with immediate effect.
" 4 9. The industry shall operate in a manner so that all emissions be emitted through designated chim'ncy.fstm:k
d only. 4
10. In case of any damage to the agriculture productivity, human habitation etc, by the operation of induslry, it

shall be imperative_to stop production in the industry with immediate effect and such infofmation shall be
reporied 1o Board’s Sffices, The industry shall be liable to pay compensation also in such cases as decided by
the Compelent Auvthority. .
. The applicant shall apply before the GO days of expiry of CCA or any change in production types/ production
capacity/manufacturing process/capacity enhancement ¢tc. or any change in efffuent discharge point ar

emission point. - g i .
12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary.

13. The person authorized shall not reat, lend, sell, transfer or otherwisc transport the hazardous waste without
. obtaining prior permission of the Board. g
14. Any unauthorized change in personnel, equipment as working condition as ni2ntioned in the application by the
person aulhorized shall constitute a breach of his autharization.
15. [t is the duty of the authorized person to take prior permission of the Board to close down the facility.

N\ 16. The authorization is valid for temporary storage of Hazardous Waste within premises only.

17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemieals
being used in the plant as well 2s air emission and waste gencrated within premises is displayed on Display

Soard ol size 6x4 feet out side the main factory gate within premises.

IR 11 s duty of the authorized person to take prior permission of this Board 1o close and cleanup the fecility for
teatnient, storage and disposal of hazardous waste.

19. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on
or befure the 30™ day of June following to the financial year to which that retumn relates.

200 no case sy hazardous waste shall be disposed off on land, in any drain, or into any water stream. All spillage
must also be salely collected and stored.

21 Before the bazardous waste is stored or dumped in the facility, applicant mus! ¢onduct a detailed physical and
chemicul analysis of iazardous waste sample and report to the Beard.

22.Dricd hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed

. with R.C.C. or such material which does not react with the waste contained in it.

23.The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ shall

* be displayed at appropriate position both in Hindi and English. .

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold only to Registercd Recycler's/Re-
[roCessors, i

25.1n case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other
Wastes Rules, 2016 shall be submitted to the Board, '

£ 6y

Chief Envirenment OZﬁccr
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(iii)The treated sewage shall be reuse in gardening

following general and’ specific standards

Rules, 1986 and applicable'to‘the unit from time-to-time:-

UEPPCB

as prescribed under Environment (Protection)

1l |{pH Between T 551090
2 | Suspénded ‘solids Not to exceed 100mg/!
3 _['BOD (3 days 27°C) Not to excecd 30 mg/i-
JBFCOpNT sri Not to exceed 250 mp/l.
L5 | Oil & Grease AV Not to exceed 10 mg/l
Sewage Treatment and Disposal: The applicant shall provide comprehensive STP

(40KLD Capacity) as is required with reference to influent quantity and quality.

In case of stoppage of functi ming of STP, production has to be stopped hnmediately and
this Board has (o be intimated by faxiphonefemail with a report in this regard to be

dispaiched immediately.

and the, same shall be maintained

continucusly so as to achieve the quality of the treated effluent to (he following standards

notified under the Environment (Protéttion) Rules, 1986 as amended :-

; S.No. ! Parameters Present Standard for Standard for STPs 1o be
| STPs achieved within five years,
i_  Coay | nH 5.5t 9.0 6.5t09.0

| 2. | BOD(mgl) Not more than 30 <30
O (mg/L) Not more than 100 <100

! 4. | Fecal Coliform : <1000

1! | (MPN/10Dm)) i

3. Conditions under Ajr Act ;-
Tire applicant shall use following fuel and install a comprehensive control system consisting
of control equipment s istequired with reference io generation of emissions and operale
wxd - maintain the same continuously so as to achieve the level of pollutants to the following

{i)

(ii)

standards ; .
S. f Stack attached [ Stack | Type of T'uel TLwission Emission |
Nu with hcight Fuel Quantity Control | standards
I 145 o (M) Equipment |not 1o exceed
4| DGSe 7 HSD 1800 Acoustic -
s | (SOOKVA) x4 : Ltr/day Enclosure
2 DGSet 30 HSD 3240 Acoustic
| LI060K VAIX 1 % Lte/Hr Enclosure
3 | Hut Water | 30 HSD 875 Lte/Hr [ Natrual PM-
Gengrator Draft 150ma/NM?
(600K /1 1) x | -
4 | Boiler 30 HSD 400 Natural PM-
(400K o/Hr)x | Ltr/day Draft: [50mg/NM’
5 | Hot Water | 30 , | HSD 650 Lu/Hr | HLS PM-
| Generator = 150mgmNM?
(10Lacs
L Keal/Hr) x |

I case of stoppage. of. 'ﬁmc{:'anir;g «of air: pollution control: equipment, production has 1o be
stopped immediately and this Board Aas 1o be intimated b y Jax/phone/email with a report in

this regard 1o be disparched immediately,

Noise from the D.G. Set and other source(s) should be-controlled by Providing an acoustic
caclosure as js required for meeting the ambient noise Standards for night and day time as
prescribed for respective arcas/zones (Industrial, Commercial, Residential, Silence) whicl;

are as follows :-




: Anrowws T 3

HE TER
s ufFd Ao

ST waTye, ey fawra
3k e wRar s
i s S W

Government of India

FrrE WA
Ministry of Jal Shakti
Department of Water Resources.
River Development & Ganga Rejuvenation
Central Ground Water Autharity
(¥rer At &9 Iredied wATOT 99)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION
| Project Name: M/s Reckitt Benckiser (India) Pvt. Ltd. Unit-2
: Project Address: Piot No: B-86, Eldeco, SIDCUL, Industrial Park, Sitarganj, Udam Singh Nagar,
| Uttarakhand
Village: Lalarpatti Block: Sitarganj
District: Udam Singh Nagar State: Uttarakhand
) Pin Code: _ 262405
Communication Address: Plot No:B-98 Eldeco, SIDCUL, Industrial Park, Sitarganj, Udam Singh Nagar, Uttarakhand
- 262405

Address of CGWB Regional Office : {Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala , Near

{Urja Bhawan, Dehradun, Uttarakhand — 248001,

f 1. INOC No.: | CGWA/NOC/IND/ORIG/2018/7017
2. |Application No.: :21-4288.*UT:‘IND!26_17 = 3. |Category: Industry
4. |Project Status: |Existing Project 5. [INOC Type: New
| 6. |Valid from: |31/12/2019 7. |Valid up to: 30/12/2021
| 8. |Ground Water Abstraction Permitted:
Fresh Water ! Saline Water Dewatering | Total
m?/day mlyear | m*/day m?/year m?*day m¥year m¥day m?year
48400 | 16456000 | 484,00 164560.00
g IDetai!s of ground water abstraction /Dewatering structures
Total Existing No.:1 Total Proposed No.:0
) ow | pce [ew|mw]| mp | ow DcB | BW | TW MP
_) Abstraction Structure” 0] o A e [T0) 0 0 0 0 0
*DW- Dug Weli; DCB-Dug-cum-Bare Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit
10. |Quantum of ground water recharge/harvesting(m?/year): 20553.00

11. |Number of Piezometers (Observation wells) to be

constructed/ monitored & Monitoring mechanism.

No. of
Piezometers

Monitoring Mechanism

Manual DWLR** DWLR With Telemetry
**DWLR - Digital Water Level Recorder 1 0 1 0
(Compliance Conditions given overleaf)
' : Digitally signed by
For Recit: 151 (10gha) Pvt, Lig NANDAKUMARAN P
- W/L Date: 2020.01.27 18:16:33 +05'30!
BN (ST MTer ST aTReEyT)
Signatory Member (CGWA)

18/11, AR 9139, AWTEE U3, A5 e - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in

ueit Far - =ea wEr

SAVE WATER - BAVE LIFE




Validity of this NOC shall be subject to compliance of the following mandatory conditions:

& 1. No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose

without prior approval of the Central Ground Water Authority (CGWA). _

2. The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater
abstraction (more than that permitted in NOC far specific period). -

3. All new as well as existing ground water abstraction/ de-watering structures shall be fitted with digital water
flow meters by the firm at its own cost immediately on completion of their construction or grant of NOQ as
the case may be. In case of renewal of NOCs, all existing ground water abstraction structures shall continue
to be fitted with digital water flow meters. Intimation of installation of flow meters shall be sent by the
proponent to the Regional Director of CGWB within 6 months of grant of NOC. Daily ground water
abstraction data shall be manitored / continue to be monitored (in case of renewal) by the firm and recorded
in a log book. Details of month-wise ground water abstraction shall be submitted to the Regional Director,
CGWB, once every year.

4. In case the ground water abstraction is more than 10 m*day, monthly water level monitoring data shall be

~ maintained and submitted annually to the Regional Office of CGWB. Wherever groundwater withdrawal is
more than 500 m*day, the firm shall install telemetry system in one of the piezometers and share USER ID
and password of the telemetry system with the Regional Director, CGWB,

5. In case ground water absiraction is more than 10 m¥day, ground water quality shall be monitored once in a
year (during pre- monsoon period) and the report submitted to the Regional Office, CGWB. Wherever the
extraction is less than 10 m*/day, ground water quality report shall be submitted by the proponent at the time
of submission of self-compliance report.

6. Ground water augmentation/narvesting measures, as stipulated in the NOC, shall be implemented (in new
cases) / continue to be maintained (in case of renewal) in consullation with the concerned Regional Director,
CGWB,

7. Proof of recharge/water harvesting structures constructed (photographs of structures) shall be submitted to
the concerned Regional Director, CGWB within 6 months from the date of issue of NOC. The firm shall also
undertake periodic maintenance of recharge/water harvesting structures at its own cost.

8. The project proponent shall take all necessary measures to prevent contamination of ground water in the
premises failing which the firm shall be responsible for any consequences arising thereupon.

8. In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken
up by the firm inside the plant premises. The runoff generated from the rooftop shall be stored and put to
beneficial use by the firm.

10. The firm shall optimize water use through recycling/ reuse of waste water after proper treatment.

11. Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water,
the same shall be sealed and new tubewell(s) tapping saline water zone shall be constructed within 3
months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

12. In case of mining projects, additional key wells shall be established in consultation with the Regional
Director, CGWE for ground water level monitoring four (4) times a year (January, May, August and
November) in core as well as buffer zones of the mine.

13. Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned
Regional Director, Central Ground Water Board.

14. The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within

{ one year from the date of issue of this NOC.

J 15. This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to
construction of tube well/ground water abstraction structure / recharge or conservation structure/discharge
of effluents or any such matter as applicable.

16. This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and
administrative clearances from appropriate authorities.

17. The issue of this NOC does not imply that other statutory / administrative clearances shall be granted to the
project by the concerned authorities. Such authorities would consider the project on merits and take
decisions independently of the NOC. .

18. This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases
related to ground water or any other related matters.

19. Application for renewal can be submitted online from S0 days before the expiry of NOC. Ground water .

~ withdrawal, if any, after expiry of NOC shall be illegal & liable for legal action as per provisions of
Environment(Protection)Act,1986.

20. In case of any violation of NOC conditions or illegal extraction of Ground water the firm shall be
liable to pay “Environmental Compensation”/ “Penalty”, if any under Sec 15 of EPA 1986 as and
when decided by statutory authorities.

&,

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and
legal action against the proponent.)
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DETTOL LIQUID SOAP (ORIGINAL)

— (1]OM Water

Manual stirring

[2)
Preparation of |
KOH Scl. |

<= e

[y ASSE———

Temp

sauge

) |
|

{2)Potassium Hydroxide.

STAGE-! (Pot.Soap Manufacturing)(Temp. 88 to 92 deg.C)
— (1)DM Water
——- {3}Palm Kernal Qil
—— (4)Palm Stearine Fatty Acid

STAGE-!l (Soap Base Manufacturing){Temp. 85 to 90 deg.C)
——(1)A0S
—— (2)Methyl Paraben
—— (3}Propyl Paraben
~—— (4)EDTA
~—— (§)Codex
——{6)Zinc Stearate
—— (7)Sodium Chloride
—— (8)Polassium Chloride
— (S)CMEA
= (10)EGMS
L (11)cAPB

——(12)DM Water
—

Gy,

e e a —
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3%eam L water ouliel

=7 |

= Auto stirring

_

STAGE-II (Final Mix){Temp, 40deg.C)
————— (1)Perfume Premix DLS2
(2)Propylene Glycol
(3)Potassium Chloride
(4)HansaYellow
|——— (5)Hansa Red
(6)DM Water(QS to adjust volume)

-~
X
=

Toeac;
-Viacosity ' | =
- Foam Height ' ~

¢ =pH :

-
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Automalic stirring
Filling m/c.
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LIZOL
[BATCH SIZE 4 KL)
Mannual Perfume2062 CPD [ (1)DOM Water
Stirring \ Perfume-CP [ (2)Benzalkonium Chiaride
(200 lits 85 Perfume-CC [ (3)Fatty Alcohol Ethoxylate  ( Preheated in Winter)
[ (5)Isopropyl alcohol
l(-’-] | (6)Propylene Glycol
Waler ——
ainyl Paraben -—_!
Tartrazine Yetlow { PREMIX Stirrer
Cos Sol Green TANQlKLJ L:l Motor
Mannual Stre
Stirring (s) R Y Y
(1)OM Water
(2}50d Bicar — 1
(3)EDTA4NZ —

U

STORAGE
TANK (4KL)

—
MFG. TANK(4KL)

"

Conveyor To Filling Line
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Mareal ine- jet Fefomats [ [Rutomute
Outer | g—! proing 4| sy | <[ suomase | g—|Fiog we -
Eaoung {8 Na M Exg) 11 Nozries)




ANNEXVRE- S
L 4

HEALTH » HYGIENE - HOME
AW AT

Date: June 25, 2019

To

The Regional Officer,

Pollution Control Board,
Chamunda Complex, Ram Nagar,

Kashipur, Distt — Udham Singh Nagar, Uttarakhand.

N
/ -
1 Sub: Submission of Form -4 for financial year 2018-2019 (" April 2018 — 31% March 2019) for
Reckitt Benckiser India Pvt. Ltd, Unit -2, Plot no. B-96, ESIP, Sitarganj, Distt — US Nagar.
Dear Sir,
Please find attached form -4 (along with form -10) for financial year 2018-2019 for Unit -2. This is for
 your infermation and compliance. 3
Kindly acknowledge the receipt of the same.
Thanking you,
.
(}b \ |
\\ eckitt Benckiser India Pvt. Limited
i
\ »Shachindra Kumar For Reckity
: : f"EﬂJ Ltd
\\(Site Director) ’
lAnnexures:
Annexure 1: Production details for financial year 2018-2019.
Annexure 2: Hazardous waste disposal details along with form 10 copies for financial year 2018~
2019.
RECKITT BENCKISER (INDIA) PRIVATE LIMITED UNIT-II
B-%‘E'Idaco Sideul Industrial Park, Sitargan], *
District : Udham Singh Nogor ;
Uttzokhond-262405
Info@redsittbendckiser.com.
Regaterna Oica . 227 Oanta tncurstrat Esiata Prase-il Okrin Hew Dt 110020 ww reckittbenckiser.com

Corporace Identity Number : U74999DL1951PTC309785

R




Part A. To be filled by hazardous waste generators

1. Total quantity of waste generated category wise

(@) Chemical sludge : 184.51 MT

(b) Process waste : 21.72 MT

(c) E-Waste: 0.01MT

(d) Empty drums of hazardous chemicals : 27289 (No's)
(e) Cotton Waste: 9.5 MT

2. Quantity dispatched

(i) To disposal facility
(@) Chemical sludge : 184.51 MT
(b) Process waste : 21.72 MT
(c) E-Waste: 0.01MT
(d) Empty drums of hazardous chemicals : 27289 (No's) '

(e) Cotton Waste: 9.5 MT

(ii) To recycler or éo—prc’ncessors or pre-processor: 00 MT
(iif) Others: 00 MT
3. Quantity utilized in-house, if any - 00 MT

4. Quantity in storage atthe end of the year — 00 MT




5 FORM 4 ‘
| ‘ [See rules 6(5), 13(8), 16(6) and 20 (2)]

FORM FOR FILING ANNUAL RETURNS
[To be submitted to State Pollution Control Board by 30th day of June of

every year for the preceding period April to March]
April 2018 — March 2019

1. Name and address of facility:

Reckitt Benckiser India Pvt. Ltd. Unit -2
Plot no — B-96, Eldeco Industrial Park,
Sitarganj — 262405, (Uttrakhand).

2. Authorization No. and Date of issue: 36423/833 dated: 06.04.2016

3. Name of the authorized person and full address with telephone, fax

number and e-mail: Name: Shachindra Kumar (Site Director)

Reckitt Benckiser India Pvt. Ltd. Unit -2
Plot no — B-96, Eldeco Industrial Park,
Sitarganj — 262405, (Uttrakhand).
Mobile no: 9732777798

Email Id: Shachindra.kumar@rb.com

4. Production during the year (product wise), wherever applicable.

As per attached annexure -A




P.art B. To be filled by Treatment, storage and disposal facility

operators

1. Total quantity received - NA

2. Quantity in stock at the beginning of the year - NA

3. Quantity treated — NA

4. Quantity disposed in landfills as such and after treatment — NA

5. Quantity incinerated (if applicable) - NA

6. Quantity processed other than specified above - NA

7. Quantity in storage at the end of the year - NA

Part C. To be filled by recyclers or co-processors or other users
1. Quantity 61‘ waste received dulring the year —
(i) Dome;tic sources - NA
(i) Imported (if applicable) - NA
2. Quantity in stock at the beginning of the year — NA
3. Quantity recycled or co-processed or used — NA
4. Quantity: of products dispatched (wherever applicable) — NA

3. Quantity of waste generated -NA




Q 6. Quantity of waste disposed - NA
7. Quantity re-exported (wherever applicable) - NA

8. Quantity in storage at the end of the year — NA

ignature of be“fOccupler or

»\Operato:@ the q}’t‘iﬁsposal

ili | «
facility \ = Ws\

Date: 25.06.2019
Place: RB Sitarganj
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 ANNEXURE- 6
Form Y 2018
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FIEALTH - HYGIENE - HOME

Date: 26.09.2019 Arowmw. X1 / Arrorurw T

To,
Member Secretary,
Uttarakhand Environment Protection And Pollution Control Board,

Dehradun,

Sub: Submission of Environment Statement (Form V) for the financial Year ending 31%
tViarch 2019 for Reckitt Benckiser India Pvt, Ltd. Unit 2.

Dear Sir,

We hereby submit the Environment Statement (Form V) for the financial Year ending
31* March 2019.

Kindly acknowledge the receipt.
Thanking you

Yours Faithfully,
For Reckitt Benckiser India Pvt. Ltd. Unit 2

\M

Ashok Kumar
(EHS Manager)

CC. Regional Officer, UEPPCB, Kashipur

F« Recklﬂ Be EGW/)—&IG

RECHITT BENCKISER (INDIA) FRIVATE LIMITED UNIT-Y
* 8-96.Eldeco Sideul Industrial Parki, Sitorgan),

District : Udhom Singh Nagar

Uttrolhand-262405

Info@rachittbencliser.com.

www reckittbencliser.com

Corporate Identity Number : U74999DL1951PTC127062

e e e




@
ENVIRONMENT STATEMENT
“FORM - V”
See Rule 14
Environmental Statement for the financial year ending 31% March 2019
PART-A
i Name and address of the owner : Mr. Venkat Subramanian, Sriram
Occupier of the industry operation  : Reckitt Benckiser (India) Pvt. Ltd.,
Unit-2
. Or process Plot No. B-96,
) ELDECO, SIDCUL
Industrial Park, Sitarganj, US Nagar
il.  Industry Category : Orange/ MSI
Primary — (STC Code) :
Secondary ~ (STC Code)
iii.  Production Capacity — Units : Soap- 4842 MT/month
: : Harpic- 5417 KLT/month
: Lizol- 3500 KLT/month
: Veet- 250 MT/month
: DLS- 2334 KL'T/month
iv.  Year of Establishment : March 2010
V. Date of the last environmental statement
) Submitted : 27.09.2018
vi.  Address of the Factory / Unit : Reckitt Benckiser (I) Pvt. Ltd., Unit-2
Plot No. B-96,
ELDECO, SIDCUL

Industrial Park, Sitarganj, US Nagar




(18]

PART-B

Water Consumption & Raw Material Consumption

Water Consumption during the financial year 2017-18:

1) Process : 159 m3/day
2) Cooling : 96 m3/day
3) Domestic : 82 m3/day

Specific Water Consumption during the financial year 2018-19:

1) Process : 272 m3/day
2) Cooling : 118 m3/day
3) Domestic : 35 m3/day




Broruwe. JIL
(Lowr Hotoniel )

(¥

Name of

Name of Consumption of Raw Material in KG
Product The Raw materials During the Previous During the
financial Current financial
Year (2017-18) Year (2018-19)
Harpic  [L ALy Trimetyl | 4567725 | 71489750
Ammonium Chloride
2. BIS/2 Hydroxyethyl 499141 803377.55
Oleylamine
E 3. Acid Blue 80 8438.2 13495.7
( 4. Mcthyl Salicylate 21568 35229.40
[ S.HCL 10376330 16673331
g
i Lizol % 1. BKC 334263.107 531880.45
' 2. Lauryl Alcohol 568973.35 928660.40
i 3. Perfume P2062M1CPD 20444.348 7251.05
4. Sodium Bicarbonate 302715.698 499653.30
Soap 1. Noodles 26205993 31882038.08
2. Tale 674746.141 3156972.54
13.TCC 47151.152 18261.29
4. AOS 70082.28 128550.27
\ )N'L\d
ox Rec &€ / ory




Veet 1. Potassium Thio glycolate 110894.329 185631.28
2. Urea 46% N 78622.362 125075.72
3. Calcium hydroxide 32798.777 53461.78
4. Ceateary! Alcohol 42361.581 68601.09
5. Ceteareth 5099.354 27369.78
DLS | 1. Palm stearine fatty acid - -
2. PROPYLENE GLYCOL 84340.247 154684.52
| CODEX 116308.264 317010.61

| 3. EGMS

|
|
|




|
|
|

3. EGMS

Veet 1. Potassium Thio glycolate 110894.329 185631.28
2. Urea46% N 78622.362 125075.72
3. Calcium hydroxide 32798.777 53461.78
4. Ceatearyl Alcohol 42361.581 68601.09
5. Ceteareth 5099.354 27369.78
DLS | 1. Palm stearine fatty acid - -
;. 2. PROPYLENE GLYCOL 84340.247 154684.52
CODEX 116308.264 317010.61

For Reckit BN RQ;/

g Signatory

\d




( Procluchion

Production during the financial year 2018-2019

Sr.no Product name Actual production (MTA)
] DLS 18047.92
2 __HARPIC 51184.07
e od G LIZOL | - e s, J19651.2300 R
- SOAP 38205.36
5 VEET 1444.01
PART - C

Pollution discharged to environment / unit of output
(Parameter as Specified in the consent issued)




Pollutants Concentration Percentage of
of Pollutant in variation
discharges from prescribed
(mg/ Ltr.) standards with
reasons
(a) Water
BOD 18.0
| cop 64.0 No variations.
i The quality of treated
| TSS 45.2 water is as per the
! standards prescribed
| TDS 1536.0 by the Board
’ pH 7.20
l
|' Oil and Grease 4.6
i
| Pollutants Concentration Percentage of
i of Pollutant in variation
discharges from prescribed
(mg/ NM?) standards with
reasons
b) Air
SPM 57.25 No variations. All
parameters are within
SOX 18.62 the norms prescribed
by the Board
NOX 610




PART D
Hazardous Wastes

(As Specified under Hazardous and Other wastes (Management &

Transboundary Movement rules. 2016 )

ITazardous Waste

5

Total

uantity (Ltrs)

During the
Previous
financial

Year (2017-18)

During the Current
financial
Year (2018-19)

i) Spent Oil 0.0 0.0
i) ETP Sludee 122.99 MT 173.95 MT
- i -

1)  Process Waste 79.14 MT 21.72 MT
|iv)  Empty drums of Hazardous
i 126421 MT 235 MT
g chemicals
i

A
o P

‘\{‘@/ gg ™




PART ~E
SOLID WASTE
Total Quantity (Kg)
Solid Wastes During the During the

Previous financial
Year (2017-18)

Current financial
Year (2018-19)

From Process

[(2) Metal waste 100491 Kg 52965 Kg
((b) Paper Waste 1071254 Kg 2845999 Kg
| () Plastic Waste 301606.9 Kg 631707 Kg
) (d) Wooden Waste 22815 Kg 38310Kg
i
| |
l I. Quantity recycled or re- NIL NIL
|3 utilized within the unit
)




PART -F
Please specify the Characterizations (in terms of composition and
quantum) of hazardous as well as solid wastes and indicate disposal

practice adopted for both these categories of Wastes.

{1)Hazardous Wastes

{ Parameters Spent oil —’
‘F |
) i Quantity 00T
| |
i_State “f Solid
| Specific 0.9
; Gravity
|' Percentage 0-5%
| Solids
| Chemical High Boiling
; Composition hydrocarbons in the
| ; forms of water 3
emulsions
Flash Point Non- Flammable
Reaclivity Non — reactive
Toxicity Non — Toxic
Explosivity Non - Explosive
| Calorific Value Unknown
2) Biodegradability Non Biodegradable
Method of disposal Disposed to PCB
Authorized vendor —
M/s Bharat waste Oi]
L & Management




PART -G

Impact of the pollution abatement measures taken on conscrvation of
natural resgurces and on the cost of production

1.  All the treated water from the Effluent Treatment Plant is used for
irrigation of plants, trees and lawns grown inside our premises. This is
a part of conservation of water.
. ) 2.  Provisions of Auto cut —Off5 in all bulk tanks to eliminate spillages.

3.  Reuse of RO rejected water for cooling towers and toilets for flushing.

4. Installed Seismic valve on IPA tanks to prevent leakage during
carthquake.

o Cnline waste water monitoring systemn installation at ETP.

6. 100 Trees-planted in site on World Environment day.

7. Started using blue plastic shippers to reuse packing material.

8. 150 saplings distributed to employees to plant them at their homes.

9.  Procurement of materials like ALS. Glycerine & SLES in
Bulks/Tankers to eliminate plastic waste.

10. Reuse of corrugated boxes for packing of finished goods.




PART-H

Additional measures/investment proposal for environmental protection
including Abatement of pollution, prevention of pollution

1.  Replacement of scroll chillers with screw chillers.
2.  Installations of LEDs lights

3 Installation of VFDs

:,l".;

Hot water generation using parabolic concentrators

Ln

Rain water collection and reuse system

6. Load balancing of HVAC system

7.  Soap chiller optimization.
8. Installation of solar panel for electricity generation for admin
building.

9. Installation of modular underground tank for storage of rain water for

reuse al site




)

PART-1

Any other particulars for improving the quality of environment

1. World Environment day was celebrated on 53" June of every year to
create awareness among masses on environmental protection.

2. Ozone day was celebrated on 16" Sep for general awareness of mass.

3. Banega Swach India campaign on 2™ QOct for cleanness around
factory premises
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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW

01. Background: M/s Starways Industries (hereafter referred as ‘The unit)) was jointly inspected on January 29,
2020 by the officials from CPCB, RD (N), Lucknow and UEPPCB, in reference to the Hon'ble NGT order
(O.A No123/2018) dated December 3, 2019 in the matter of Sidhgarbyang Kalyan Sewa Samiti, Sitarganj Vs
State of Uttarakhand & Ors. O.A. No. 123/2018. As on the date of inspection, status of compliance of the
said unit is given below.

02. Salient Details:

1. | Name & Address of the Industry | M/s Starways Industries
Ii | Plot No: A-125, Phase-|
| Eldeco SIDCUL Industrial Park,
| Sitarganj, U S Nagar
| Uttarakhand-262405
| 2. | Coordinates of the Unit , et L
| | (Latitude and Longitude) el el Long: 79:9139
3 Type of Industiry Sector
(Red/ Orange/ Green) iorange
4. | Scale of operation |
(Large/Medium/Small- Micro) Sl
5. CETP membership (Obtained v,
Yes/No) '
G Operational Status Operational
7. Name of main Raw Materials: | 1. lron rod & Sheet
8. Status of Consent under Water & Air |
Acts and Authorization under HVM | Expired in 2019. Applied for renewal.
Rule
9. Consented Production Capacity o Fasteners (Nut & Bolt) & Wire- 200MT
e Nut & Bolt- 100 Ton
10. | Sources of Water Supply Ground water (Bore well- 01 Nos)
11. | NOC from CGWA for extraction of | Applied
Ground Water
12. | Daily consumption of Fresh Water | About 4 KLD
(KLD)
13. | Waste Water Generation (KLD) 1.5KLD
14. | Unit details of ETP 1) Qil and grease trap cum collection tank
2) Flash mixer
3) Primary tube settler

Page 1 of 5




4) Semi treated tank &
5) Sludge drying beds '
6) PSF and ACF
15. g%sjlgned Treatment Capacity of 10KLD -.
i (KLD) _;
16. | Operational status of ETP Non-operational \
17. | Flow Meter (s) at Inlet & outlet of Vs
ETP
18. | Mode of treated effluent disposal Through CETP
| 19. | Any Bypass observed No
20. |
E Details of HW Generation & its disposal: As Per Environmental Statement (Form V)
_ ‘ | Hazardous Wastes Quantum Kgs | Disposal Practice
| : f Phosphate sludge { 30 Kg Stored in bags and disposed through authorized
| TSOF
| Cotton waste | 150Kg Stored in bags and disposed through authorized
| ] TSDF
| | Empty PVC drums (200 Itr) | 04 | -
| | Any other (specify) ’ e
B |
|

21. | Sources of Air Poliution: NA

A. | Boilers
| No. and Capacity of Boilers | NA
| Type of Fuel used with consumption NA
Rate of fuel used NA
Load at which sampling done NA
Stack details NA
. Height of stack of each Boiler
(meters)

Il.  Sampling port hole from ground
level Stack dia.

Air Pollution Control Systems (APCD) NA
B. DG Sets
Numbers and capacity of each 01 Nos. (100 KVA)
o Whether adequate stack height Yes
exists

o Whether acoustic enclosure
provided as per Environment (P)
Rules 1986.

22, Date of inspection 29.01.2020
W & \"-‘Hﬂ(\
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03 Observations:
1. On the day of inspection, the unit was found operational and engaged in metal machining &
treatment w ! i k (i.e, wet work) was not bein
ork only. As per ETP logbook phosphating work (i.e ) Waskiouel g
performed from 30-06-2019 due to sealing of phosphating system by SPCB.
2 : :

2. The Starways Industries at SIDCUL, Sitarganj is divided into two parts, i.e. Unit-1 & Unit-2. Unit-1
is running on Plot no. A-124 (Green) and Unit-2(Orange) is running on Plot No. A-125. Both units
have separate consent which is presently expired and renewal has been applied for both.

. The validity of consents of unit at A-124 has Expired in 2017; rejected for 2018 and 2019 and unit
has applied again for renewal of CCA in 2019. However, for unit at A-125, consent Expired in 2019
and unit has applied for CCA renewal in 2018.

(&%)

=

The fresh water requirement of the unit is fulfiled by 1 bore well installed in the premises.

Flowmeter is installed at the abstraction point of the bore well.

o

Logbook for the fresh water consumption is maintained by the unit.

@

The unit has applied for the permission of CGWA for groundwater abstraction through bore well.

~1

. The unit has installed an ETP which was non-operational due to closure of wet process by SPCB.
The ETP of 10 KLD capacity comprises of Oil Grease cum Collection Tank->Flash Mixer =
Primary Tube Settler->Semi Treated Water Tank->PSF & ACF->Treated Water Tank->CETP

conveyance system.

8 The team has not collecied any sample during the visit because of non-generation of trade

_———

effluents during inspection. The wet process of the unit was stopped from 30-06-2019 due to
sealing of phosphating system (i.e. wet process) by SPCB. %

9. The hazardous waste storage area of the unit was not found adequate for safe storage. The
packaging and labelling of HW as per rules are also not followed by the unit.

10. Under Hazardous Waste Management Rules, Form 3 and 4 is being maintained by the unit.

11. Display board for display of information related to water, air emission, and hazardous waste
generation at outside the factory gate was not available.

12. As the unit is found under violating prescribed effluent discharge standards during 24-05-2018 to
30-06-2019. The team calculated Environmental Compensation of ¥ 40,20,000/- (Rs. Forty Lakhs
Twenty Thousand) w.r.t. violation of prescribed effluent discharge standards. The calculation of EC
is shown in Annexure-|.

13. As the unit is found under illegai extraction of groundwater during 24-05-2018 to 29-01-2020. The
team calculated Environmental Compensation of ¥ 1,00,000- (Rs. One Lakh) w.r.t illegal
extraction of groundwater. The calculation of EC is shown in Annexure-l.

F _i.q A \LHMA
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04. Recommendations:

1.

An amount of ¥ 40,20,000/- may be levied on the unit as charge towards environmental
compensation for violation of the effluent discharge standards.

An amount of Z 1,00,000/- may be levied on the unit as charges towards environmental
compensation for illegal extraction of ground water.

Unit should not allow to operate till the issuance of valid consent by UEPPCB.

The unit shall take NOC from CGWA for the abstraction of ground water.

The unit shall make an adequate safe storage area for HW and also follow the Rule of packaging
and labeling.

Unit shall provide display board for display of information related to water, air emission, and
hazardous waste generation outside the factory gate.

The unit should replace all mechanical flowmeters by electromagnetic flowmeters.

05. Inspection Team:

1.

Er. Sanjay Kumar, Sci'C’ k _.‘:?l’_\_‘_*"*i A
CPCB, Regional Directorate, Lucknow “1ia\2e2e
Dr. Ajeet Singh, ASO il r,,(.f;f =

i —— e
UEPPCB, RO Kashipur ’1 gt 5

Dr. Ashutosh Tripathi, RA W
CPCB, Regional Directorate, Lucknow "? @0
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Annexure |

1. Environmental Compensation for illegal extraction of the Ground water:

EC w= Water Consumption Per day x Nos of days x Environmental
Compensation Rate for illegal extraction of ground water (ECRew)

The EC computed is as follows:

‘ Area category safe/Non notified area
\ Use Industrial

i_ Ground water extracted per day 7 m¥/day

\ ECRew for industrial units in Safe area 20 Rs/m3

| (Asper Table 4.6.4 of CPCB EC Methodology)

| ECto be levied 80.8 Rs/day
I|_Date of inspection by CPCB wherein violation 24-05-2018

'| reported

ll_Status of NOC as on 29-01-2020 ¥ Applied

1: No of violating days (i.e. operation without NOC) 615

1[—'l'otal ECgw for illegal extraction of the ground water Rs-49,692

| (Minimum Rs. 1,00,000) Rs. 1,00,000 (minimum)

As the unit is found under illegal extraction of groundwater during 24-05-2018 to 29-01-2020,
the team calculated Environmental Compensation of % 1,00,000/- (Rs. One Lakh) w.r.t illegal

extraction of groundwater.

2. Environmental Compensation on Industrial Pollution:

Calculation of Environmental Compensation is as demonstrated below

EC=PIxNxRxSxLF
=80 X402 X250X0.5X1.0
= 40,20,000

As the unit is found under violating prescribed effluent discharge stan dards during 24-05-2018
to 30-06-2019. The team calculated Environmental Compensation of X 40,20,000/- (Rs. Forty
Lakhs Twenty Thousand) w.r.t. violation of prescribed effluent discharge standards.

(Note: The wet process of the unit was closed by UEPPCB on 30-06-2019)

Where

Pl= Pollution Index of industrial sector
(taken as ‘80 considering ‘Red Category’)

N= Number of days of violation took place (402 operational days considered for
violating prescribed effluent discharge standards during 24-05-2018 to 30-06-
2019)

R= A factor in Rupees (taken as 250°)

S=  Factor for scale of operation

(‘0.5 considering scale of operation being ‘Small’)

LF= Location factor (‘1.0 considering population of area being < 1 million)

(Ref: Guidelines prescribed by the “Report of CPCB- in house Committee on Methodology for Assessing Enyironmental

Compensation and Action Plan to Utilize the Fund”) :Afﬂw /)(

M’s Starways Industries., Plot No: A-125, Phase-I, SIDCUL, Sitarganj, Uttarakhand

%j\‘-'* v\«.(\
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.r M® ufacturer of - . Régd"Oﬁc"e : _
$recis&cg Machined componams 1 gla; Ngh 2?3. \f;"é‘i";g?; f"ﬂ"mh
urned Components, Rivets, SO abu Bhai Vask '
Semi Holow Rivets & Fastners ' o ; Vile Parle (W),Mumbai - 400 03¢
Specialist in ; Automobile Parts . i i Tel. : 2671 6716 / 2671 2116

S - Email » shahrv@vsnl.com
No ; ¥ o

Date : Dl! 10|90

To.
The Director
FL.DECO SIDCUL

Sitarganj, Disst: U.S.Nagar (Uttarakhand)

Subject: - Request {o provide us the No availability Certificate for CGWA ~Application
Dear Sir,

Kindly refer to the above mentioned subject, for CGWA application the No
Availability Certificate letter is required from ELDECO SIDCUL is a compulsory
document. We are applying for CGWA Permission for 5 KLD abstraction of ground -

water by our bore well at M/S Starways industries ELDECO SIDCUL Sitarganj and we
are not being supplied any domestic water supply by your water body.

Hence, you are requested to kindly issue us a No availability Certificate letter for this
PUrpOse.

Thanking you,

Yours Faithfully

ndustries

Signatory)

4 :‘T-J \
i \ -, 3,@;;?
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Government of India
2 Ministry of Jal Shakti
Depariment of Water Resources, River Develépment and Ganga'jo_l._n_.{enation

Central Ground Water

Authority (CGWA)

2 : T e
Applications for Issue af NOG-to Abstract Ground-.Wath;{ar}_lgg@P} e

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New:NOC) -

Application Number : 21-4/1278/UT/IND/201 9

-

i. General Information:

Water Quality:

Application Type Category! Type of Application:

{i)

Name of Industry:

‘Fresh Water

Automotive spare parts

“'STARWAYS INDUSTRIES

{ii) Location Details of the Inr;luslrial Unit- (Attach A-pproved Site Plan \Rﬁth_ Loc“ai'tid'ﬁ M;p) (S} -

{iir}

(iv)

(v

Address Line 1:
Address Line 2:
Address Line 3¢
State:

District:

Sub-District:
Village/Town:
Latitude:

Logitude:

Arca Type :

Area Type Category :
Communication Address
Address Line 1:
Address Line 2:
tddress Line 3:
State:

District:

SuiJ:District:
Pincode:

Phone Number with Area Code:
Mobile Number:

Fax Number:

E-Mail:

Salient Features of the Industrial Activi-ty_:

'PLOT NO. A 124 PHASE I
ELDICO SIDCUL INDUSTRIAL PARK
'SITARGANJ |

UDAM SINGH NAGAR
SITARGANJ

Sisona

29.020000

79.670000
‘Non-Notified

Safe

PLOT NO. A-124 PHASE Il

ELDICO SIDCUL INDUSTRIAL PARK
SITARGANJ U.S.NAGAR
UTTARAKHAND

" UDAM SINGH NAGAR

'_ SITARGANJ
262405

S1 9568033166

; -I_st.araccou-r'\ts”@stama);s.in

o

We are manufacturing unit of Machine Components, Fastners and Washers, Coller ,Slider Blocks ,Sleeves and

Others.

Land Use Details of the Existing / Proposed Industrial Unit Premises Ownership of the Land :

Land Use Details
Green Belt Area

23/10/2019 06:41 PM

Existin'g‘{sq méﬁz?}

46534 :

< Proboé‘e-d‘{s'c‘q i‘héter} { érand Total (sq meter)
D g S L gml -l L - 5

+ 4908 34
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® Government of India
: . Ministry of Jal Shakti gk
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA) '
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Aﬁplication for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1278/UT/IND/2018

‘Open Land |  145.50] 145 50

RoadlPavedAres | ==t e e oD [

Rooftop area of building/ TR e e A 0 7440

shgds :

Total 2000.00 2000.00
(vi} Drainage in the Area (River/ Nala etc) : CETP

(vii) Source of Ava-ilabii'ity of Surface Water for iSéurce of avéilaﬁlity of Surface water is Borewell . Non Availability
Infrastructure Use (Submit Water Availability | Certificate is attached .
Non Availability Certificate):(S) gt

(viii) Average Annual Rainfall in the Area (in mm): 1544.00

(ix) Townships / Villages (Within 2km Radius of Siscna
the Industrial Unit): _

{(x) Whether Ground Water Utilization for: Existing Industry
Date of Cbmmencemeﬁi Industry: : T 42/1212007
Daie of Expansion :

2. Details of Water Requirement i?resh and Recycled Water Usagej: '
(Please Enclose Weter Balance Flow Char of Activities and Requirement of Water at each Stage) (3) -

(i Total Water Requirement (a+b+c+d) (m3/day)

Existing Proposed Total
Water Requirement Details (Fresh Water) (m3/day)
{a} Ground Water Reguirement (m3/day): 5,00 0.00 500
(b) Surface Water Available 0.00 0.00 600
(Canal, River, Pqn_(_ig._gtc.]{m_‘.’:{d_a)_f}_:_w_‘ et R s !
(c) Water Supply from Any Agency (m3/day): 0.00! 0.00 0.00
Total Fresh Water Requirement XA R 500 ' : 000 ; 5.00
(atbrc)m3iday): . . e ) _ ;
(d) Recycled Water Usage (m3/day): 0.00 0.00 G.00
Total Water Reguirement : 5.00 e 0.00 5.00
(a+b+c+d)(m3/day) ;
1 L
; V

23/10/2019 06:41 PM Page 2 ol G
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Government of India
Ministry of Jal Shakti

Application for Pe

Department of Water Resources,
Central Groun

River Development and Ganga Rejuvenation

d Water Authority (CGWA)

Applications for Issue of NOC to Abstract Groun

rmission to Ab

d Water (NOCAP)

(Application For New NOC)

Application Number : 21-4/1 278/UT/IND/2019
(ii) Breakup of Water Requirement and Usage:

i - i it

stract Ground Water for Ind ustr-ial Use

Activity Existing Propéséd Total ‘No. of Annual
Requirement Requirement Requirement Operational Days Requirement
(m3!day) (m3/day) (m3/day) ina Year (m3lyear)
Industrial Activity 200 0.00 2.00, 300 600.00
Residential | B o 00} 0.00' 2.00' 300, 600.00
Domestic 1 _ _
Greenbelt 1.00 0.00, 1.00 300 300.00
Development
{Environment
Maintenance o= = - 5 !
Other Use 0.00 0.00; 0.00: 300 C.Cco
Grand Total 500 0.00 5.00 1500.00
(iti) Breakup of Recycled Water Usage:
(m3lday) (Days) "{m3lyear)
(a) Total Waste Water Generated : 1.50; 300 450.00
(o) Quantity of Treated Water Availabie 0.00 S -
i). Reuse in Industrial Activity: 0.00 300 0.00
ii). Reuse in Green Belt Development: 1.50 300 450.00
iii}. Other Uses: 0.00 300 0.00
(c) Total Treated Water Utilized: 1.50 450 0.
Net Ground Water Requirement: 5.00 (m3/day)
3. (a). Groundwater Abstraction Structure- Existing:
Number of Existing Structures: |
ShNo. Type of Depth Depth Discharge | Operatio ~ Mode Horse | Whéther ‘Whether Permission
Structure (Meter) to {m3/Hour) ‘nal Hours of Power Fitted Registered
Name | Year / Water . (Day)! Lift of with with CGWA [ If 50
of Diameter Level Days Name Pump Wator Details Thercof
Construction {mm) (Meters . (Year) Meter
below
Ground i '
<. 4 Levelly 0 L A AT '
1 Borewell/ 72.00/101 50.00 500i1/300 :Submer ' 1.00;Yes :No /-
2007 'sible :
Pump }
(b). Groundwater Abstraction Structure- Proposed:
Number of Proposed Structures: 0-
SNo.  Typeof Depth Depth Discharge 'Operatio  Mode  Horse Whettier Whether
Structure (Meter) to (m3/Hour) | nal of , FPower fitted Perimission
Name/Year  / ' Water . Hours Lift | of . with Registered
of Diameter Level . (Day)/ | Name | Pump Water. . with
Construction  (mm) (Meters Days i Meter ¥ CGWA | If
. : below - . (Year) | i : . + ‘8o
Ground 3 ' ! F Details
Level) Theareof
23/10/2019 06:41 PM Page 3 i '




= Government of India
; . Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA) 3
Applications for lssue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
' (Application For New NOC) :

Application Number : 21-4/1 278/UT/IND/2019
A

4. Groundwater Availability (Please Enclose a Comprehensive Report | Note on Groundwater Condition inand
Areund the Area) Applicable to Industries Qg_nsu:_-niqg_Grqater Than 500 m3/day :($) :

Nct applicable to us

5. Details of Rrainwater Harvesting and Artificial Recharge Measures Proposed / Implemented. If Ground Water
Recharge outside the
Industrial Unit Premises, then provide NOC from the Concern Authority [ Agency if Already implemented, details
may be furnished. (Attach Rainwater Harvesting /Artificial Recharge Proposal).($)

Rain water harvesting report is attached .
6. Consent to Operate / Estibilish/ Approval Letter from Statutory Bodies viz Ministry of Environment. & Forests

(MoEF) or State Pollution Control Board(SPCB) or State Level Expert Appraisal Committee(SEAC) or State Level
Environment Impact Assessment Authcrity{S_i_.ElA_A_}_:(_S_}_ Mo sl

Attached Consentl Approval of Government Agency(PrevIoﬁ-s; li;:fé'rr.a-! .Leti:;-r]" ¥

Letter Number UEPPCBIROK/Con-576/1714258-781
S.No Consent /Approval of Attachment Name File Name
Govornment Agency
4 Stae Pollution Control Board Consent Cdpy ' ! Starwayé. Industries consent.PDF
2 State Poliution Control Beard Refferal leiter refferal letter.PDF

7. Have You Applicd Earlier for Groundwater Clearance from CGWA [ State Government Agency:
if Yes, so Details thereof with Status:

INDUSTRIAL USE- Self Declaration

W It is to cemify that no case related to ground water withdrawal/ contamination is pending against the industry/ project unit as
on date Any such case filed against the company/ project/ unit in respect of ground water withdrawal/ contamination during
the pendency of this appiication shall be immediately brought to the notice of CGWA.
itis 1o Ceriify that the Data and Information Furnished Above are True to the Best of My Knowledge and Belief and | am
* Aware that if Any Partof the Data / Information Submitted is Found to be False or Misleading at Any Stage the Application
will be Rejected Out Rigntly. - :
1 Application Proforma is Subject 1o Modification from Time to Time.

2. Application shouid be submitted to Regionai Office.
Regional Director,Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala , Near Urja
Bhawan, Dehradun, DEHRADL_JN,'_UT_‘I'ARAKHAND. 248001
5 Incomplete Application wili be Summarily Rejected.

-

Submitted Apglication will not be Processed till the Print Out of the Signed Complete Application is Submitted to
Regicnal Office. e Vel mae. e e e ERRS

4 Reciept of Processing Fee of Rs. 1000.00/- (Rupees One Thousand Only) submitted through NON TAX RECEIPT P()RTAL
{https:thar_agkos_ll._g'oy._in} should be gt_(ached along v.filh hard copy of z_tpp!icalion. e : )

Bharatkash Details:- X . :/

Bharat Kosh Transaction 2708190004247 SRR ' :
Ref No- :

Bharat Kosh Transactioﬁ 27/09/201 9
Date.- : e el ~ el =R i : ?

Mote:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eligibility of ‘Suhfﬁ’fséion of Application
and Required Documents before Su bmitting Online Application. ; :

23/10/2019 06:41 PM Page 4 of &




Government of India
s Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Re]uvenatlon
Central Ground Water Authority (CGWA)
Apphcattons for |ssue of NOC fo Abstract Ground Wat’er (NOCAP)

Application for Permission to Abstract Ground Water for Industnél Use
(Application For New NOC)

Application Number : 21-4/1 278/UT/IND/Z019
Attached Files:
1). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (ii))
No Attschment Found!
2). Certified Revenue Sketch : (Refer: 1 (ii)
No Attachment Found!
2), Documents of Ownership / Lease : (Refer: 1 (v))

No Atizchment Found!

4). Source Water Availability/Non-availability Certificate(Previous: Source of Availabilit)}‘o'f Surface Water) :
{Refer: 1 (vii})
S.No Attachment Name i File Name
1 Non-availabllity Certificate non avilibility certificate. PDF
5}, Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)

.y

No Attzchment Found!

61. Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4)

Np Atizschment Found

7). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Artificlal
Recharge Measures) : (Refer: 5)

S.No Attachment Name File Name

-

i Rain water harvesting proposal RWH Preposal pdf
8). Authorization Letter (Previous: Authorization) :
S.No Attachment Name | : File Name
1 Authorization letier authdrizatibr{'I'e-l-t'er.f"bF' A e
10). Ground Water Quality Report(Previous: Non-Polluting Effiuent) :

S No Attachment Name File Name
1 Ground Water Quality Report Ground_Water(1). pdf

11). Extra Attachment :

S.No Attachment Name s 2, o " File Name
1 Non Polluting Cerificate Non Pofluting Certificate self Decleration letter.pdf ¢
2 Justification letter for Domestic justification letter starways.pdf :
Consumption :
3  water balance chart water halanoe chart. pdt
4  sitepian layout "~ Site layout pl‘aﬁ—p—df ek
§ 5 land papers * land papers.p&:lf

12). Scanned Industrial Application :

23/10/2019 06:41 PM Page 5 of &




Government of india
Ministry of Jal Shakti
Department of Water Resources, River Development and-Ganga Rejuvenation
Central Ground Water-Authority (CGWA)
Applications for Issue of NOC to Abstract Ground Water (NOCAR)

Application for Pe-rmi.ssion to Abstract Ground Water for Ind ustrial Use
(Application For New NOC)

Application Number : 21-4/1 278/UTI/IND/2019
No Attachment Found!

13). Bharat Kosh Reciept (Porcessing Fee):

S.No Attachment Name File Namé
{  Fees FEES.pdf 2

Name & Signature of the applicant
ce (With official seal)

Associated User : starways
Submitted By User : starways

Submission Date :  23/10/2012

In case signad by any authorized signatory, ihe details of the signatory with the authorization shall be

23/10/2019 06:41 PM Page 6 of 4



e ;
%402, Vallabh Bhavan,
=i vashi Road, _
& (W), Mumbai - 400 056
& 5716 1 2671 2116
ahrv@vsnl.com
: 26-09-2019

Ref Nao. . : Date: __ _ __——

& Frecision Machined componenq:}ﬁ-.' E
# Turned Components, Rivets, | o
'§ Semi Holow Rivets & Fastners ¢ .

Specialist in : Automobite Parts & .~

To,
THE REGIONAL OFFICER
Uitarakhand Environment Protection & Pollution Control Board

Kashipur, Disst: U.S.Nagar (Uttarakhand)

Subject: - Request to provide us the Referral letter for CGWA —Application
Dear Sir,

Kindly refer to the above mentioned subject, for CGWA application the referral
letier from State Pollution Control Board is a compulsory document. We are applying for
CGWA Permission for 5KLD abstraction of ground water.

Hence, you are requested to kindly issue us a referral letter for this purpose.

Thanking you,

Yours Faithfully
YS INDUSTRIES.

(Authorized Signatory) ! .




& STARWAYS IN

Manufacturer of
Precision Machin
Turned Components, Rivets,
3=y Holow Rivets & Fastners
soecialisting Automaobile Paris

ed components;

‘Babu Bharvashi Road,

Vile Parle (Wj,Mumbal - 400 056
Tel. : 2671 6716 12671 2118
Ermail ; shahrv@uvsnl.com

To, Dt.24-09-2019

REGIONAL DIRECTOR
Central Ground Water Board, Uttrakhand Region
419-A, Kanwali Road, BALUWALA, near Urja Bhawan :

DEHRADUN, UTT RAKHAND-248006

Subject: justification regarding ground water use for domestic consumption (2KL) for
seeking NOC for ground water abstraction permission.

r e S5

pear aiv,

Windly find here with the desired details of domestic consumption at our Unit as per total

Uiy

Manpower.

1. Worker-38
2. Workers Managers-2
3. Operatios-b

4. Security =% .

Total Manpower =50

5 Persons each use 40 ltr, totally consures 2000 Ltrapprox therefore ZKl ground water is
use for domesTic consumption in our unit:

o,

You are requested to kindly acknowledge the same and grant us the permissioh of ground water
abstraction. ta

Thanking You,
YOURS FAITHFULLY : a7 S

Starways Industries . { : -

{Authorize Sigrtatory)

Copy to-Member Secretary, Central Grou"_ﬁ"d-w.'at'E'i'.-"ﬁﬁthﬁl_"i-tiy%’Wést'ﬁl‘d'tk-z, Wing-3,
R.K.Puram, Sector-1, New Delhi-110066." - L Wiy, 5 =Kp 8

- L N ol
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ANNERVRE- Y

> STARWAYS INDUSTRIES

A-124. ELDECO, SIDCUL INDUSTRIAL PARK, SITARGUNJ, UTTARANCHAL - 262 405.

PROCESS FLOW CHART

RAW MATERIAL
PROCUREMENT

1

INWARD INSPECTION

¥

BLANKING

=

DRILLING / CHAMFERING

4-(

CNC TURNING

e

GRINDING

-

SURFACE TREATMENT

-

FINAL INSPECTION

-

%

%
&
©

DISPATCH
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i FORM 4
(To be! submmed by Qccupier/Operator of disposal facility 1o state pollution control board Ly

th
30" June of every for the procee ding period Aprit o Maich)

| (April 2018-Marci 2019)

™ T Name and address of | STARWAYS INDUSTRIES(Unit -2)

| the | Biot No 125 Phase §i, ESIP

| Generator/Operator

ARARITAND

uf I"ﬂfilu\

I et B Sl

name of the authorized ' STARWAYS INDUS TRICStUnt -7}
! person and full address

with Telephene and Fax |

number |

Deseription of . {'hvsieal torm With | ( hemn i
. {
Hazardous Waste | deseription
o e el S et e o A e R D e R o
TR -,
| g 1 S L Solid___ it
i s ' Solid
e e ekt R T e e
r).mmrm of Hazardots | [ype of . ! Quantity (in M
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b i i , balance | during the during the © haluney
i 191+ i, ' ason Ist | financial Year | financial yeur i i
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| i
| I
e
}- )
¢ ;: '
:. .1 H
[ ;: Disposed 0 |
auth .party i
1

Deseription of
Treatment of

faen Hazardnu; Waste |

{7 Details of | Na me& Mode of Modeol | Datcol _Il.:;m!?i? -

L 1 'l'r:m;iporlimiun of ]| address of Yacking ‘\_il'r:mspnrlnliml Trausportation ' VI'T)

| | Hazardous Waste | Consignee |

r 5 ' ' BOCLRoorkee. '!3;1;.3_~\ l'huck 18/07:2018 THA N
1 1 R1/03 20 19N A

|
|

LR S
| Quantity ofusciol

e e b

I '\':nm:trl'd_‘lﬁ;rm  Quantity (in MT)

| the Manufacturers”

- and others#

—— e

e e i

materials sent back to | of material

~ [ Manufacturers |

3 -..“_”Ulllct"s""

| sent back to |

s ‘\-".;\

| |
i
= e —————

1
Place : bii'i‘ng.uu

Date 18-035-2019

"
Lo B
G TR

! |{
Lo

|i1‘i

b !

=
o
e

i!i

T e

" 1 .

Signature : Mr, Rajeev Sha,

Designation: Dircetor

e {
S0 ‘-'-fr"h,’;-{;".\f__{ E“\.-‘_»_.--l
ALY i
g, et
g

Aum(ﬁ'!ﬁ:‘{‘ s‘:gh:.iﬁn .



FORM

-3

(See Rule 9 (1)

Format for maintaining recards or hazardous wastes at the facility @

Name and address of the occupier or operation of a
1 facility STARWAYS INDUSTRIES (Unit -2)
Plot No. 125, Phase Il, ESIP:
SITARGANJ,
U.S.NAGAR, UTTARAKHAND
Date of issuance of authorization and its reference
2, number : Applied
35 Description of hazardous waste: Phosphate Sludge ,Cotton Waste
Physical form with description Solid
| Chemical form As per Analysis Report
[ | Total volume and weight {in kg.) Phosphate Sludge (190 kg),Cotton Waste (200Kg)
sl Solid Haz. Waste Stored in PPBags & liquid Haz.
| Waste stored in metallic drums are placed on RCC
:; ! Description of storage and treatment af hazardous waste I’quEl’ lined floor on covered shade .and kem safely
| 4 i : n lock & key system..
i
|
[ Date | Method of Storage of Date Method of treatment of
1 | hazardous wastes hazardous wastes

1347201 floor on covered shade and kept
114032619 'rafei',r in lock & key system... 18/07/2018

A

~
o

lid Haz. Waste Stored in PPBags &
iquid Haz. Waste stored in metallic
rums are placed on RCC rubber lined

o = v

FCC covered shade. 11/03/2019

Disposed to the auth. party

3. Details of transportation of hazardous wasle:

Name and address of the consignee | Mode of packing/of the waste

Mode of transportation to | Date of transportation

of package for transportation site of disposal
Bharat Oil & Waste Management
Ltd..Roorkee Bags Truck 18/07/2018

' 11/03/2019

6. Details of disposal of hazardous waste:

Date of Disposal Concentration of hazardous * [ Site of disposal (identify | Method Persons involved in
material in the final waste form the lucation on the of disposal

relevant layout drawing | disposal
for reference) -

Disposed W
to auth, y
18/07/2018 solid . attached party N.A
11/03/2019




E‘;ender‘-s Auth‘ofizaﬁ_éhzﬁ'q. _‘ e

Manifest Documént‘Nb

o

Transporter's Name & ‘Address,

(incloding Phone !\.a and email) sy s

Type ‘o'f Ve'nic!e

Transporter's Registration

Vehicle Registration No.

Receiver's Name & Mailing Address
(including Phone No. and }amsil_} :

\—Thauza Mukimpur, Roorkee- -L.akshar Road,
Roorkes - 2476684/ UK, Tel. ‘08874207664
e-maii:sales@bharatcil.com

(1) BHARAT OIL & WASTE MANAGEMENT LTD

UH) BHARAT
Plot # 672 S\
Tensil AKbarpur, Ka

e- mall sales@bharatml com

o Receiver's Authorization No.

RORE:E] UPPCBIGhazlabad{UP '-BRO]IHW}': GHAZ!ABADDMS Valid upzo— 0310512023

'ﬁWﬁCB:’HOICoﬁ-B-BMZM8;54_'3'Vaﬁd upto: 3110312023

40 Waste Description

11 Total Quantity
No. of Containers

2 Phys.cal Form

13 Special Handling lnstructlons & F-dditlonal
Information

Do notthr
seagage U§
Ieakage

fleak 'o.stop its

14 SENDER'-'S'@ERﬂHi;? T iz yghil

Typed Nageﬁ Si'gnéiﬁre:
. \E“?p

‘!.B"Ma}'\‘::

: 1 bereumeciare nal: lhe contems of lha

== ‘described:above: h :RrOpEr shipplng name ndiare:
: Der 'nd\\!en for transport by road

S na’tﬂ"‘” G

nd Iqtge,led awd aresin all rq;pe
bfe,n.amal o

'. '_lgnrne

‘are [ully and accurately
Ci ’iegonsed packed, marked,

15 Transpmter- €

Typed Namei

\ O




{To be caried by the transporter during transportatian

FORM = 9 -
[See rule 182)]

TRANSPORT EMERGENCY. {TREM) € CAR[; L

oA
B e e

provided by the sender: of waste]

1. Cha'racteristics of hazardous' and other wastes

nof hazardous wastes. and other wastes,

l

- advice.

[

3. Procedure to be fullowed in case of :

spillage / acudentjexplosion

rt" - -
4. For expert - services, nlease conhact

‘Name & Addrass:

i. Telephone Mg :.

011-

procedures to be followed in case of fire:

0120 — 2897763 / 3220356

= | Type of Waste Physical ~ Chemkal Exposure Hazards | First Ald T
m % onpa-hes Constituents 2 . Reimints
nﬂg ? V.C ! SC’M i If: o not
i : S induce vondtieg,
g seekma:lica!
'. = \Du(aj'm : f ! /& d ] i Ingesﬂonﬁaigadto jra !m te!Y
1 = : afoniaf: ] . .
/ otrefhy ag'rﬁ Qo) [ _ R medii
',,,h I intestinal tracky - barr‘gnatad
T Z 2. Prohnged exposus - iothing
k/’ }j P’*“a‘t | Q@w Btﬂb/l makes skin dry & can mu:edlazely&
L oo ] S et R B acrie; skin: |+ wash off affected
‘. { ,\f'\J g,JE A creking; & aress with water &
i 5 . / dermathts. . /soap.
! : i } l / 3. Eye Comtac CAUSEY. 3. Washeyes
= | LA light Yo moderate with suffidert
) i ‘ | jrritation. amounts of water
; | | " * & get medical -

i. Areaabacordonedaff&dry pnwderor %

foam type fire extinguishers to be used.

7L Contact nearest Fire Stahon

Spilted oii to be prevented from spreading and

reaching storm v_vater dralns aﬂd miiected back

in drums.

Mr Rajinder Kumar 9?17?04019
Bharat Oll-& Waste Manageme"tt td
MUkl :

M

- 41000718, 26116466 :

Lahshar Road,,' Raarkeg.

Ha

-~
.

Mr. Chandan Kr, Chuadhary o’g’_’_ 98 G701




—
X -

CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW

01. Background: M/s SNB Infra Heights Pvt Ltd. (hereafter referred as ‘The unit’) was jointly inspected on
January 29, 2020 by the officials from CPCB, RD (N), Lucknow and UEPPCB, in reference to the Hon'ble
NGT order (O.A No123/2018) dated December 3, 2019 in the matter of Sidhgarbyang Kalyan Sewa Samiti,
Sitarganj Vs State of Uttarakhand & Ors. O.A. No. 123/2018. As on the date of inspection, status of
compliance of the said unit is given below.

02. Salient Details:

1. | Name & Address of the Industry | /s SNB Infra Heights Pvt Ltd.
C-08, Phase-|
' Eideco SIDCUL Industrial Park
| Sitarganj, U S Nagar
| Uttarakhand-262405
2. Coordinates of the Unit . Pt e
(Latitude and Longitude) = b et
3. Type of Industry Sector
(Red/ Orange/ Green) i Vrnge
4. Scale of operation 5 Medim
(Large/Medium/Small- Micro) 5%
D CETP membership (Obtained Yes/No) | Yes
o Operational Status l. Operational
7. | Name of main Raw Materials: [ 1. Food items
': 2. Beverages
8. | Status of Consent under Water & Air | Granted /Non granted:  Granted
Acts and Authorization under HVM | Validity expired on: 31-03-2019
Rule Applied for renewal on 29.01.2020
9. Consented Production Capacity o Hotel rooms - 49
» Restaurant - 01
10. | Sources of Water Supply Bore well- 01 Nos
11. | NOC from CGWA for extraction of Not Available
Ground Water
12. | Daily consumption of Fresh Water 2.7 KLD (as reported)
(KLD)
13. | Waste Water Generation (KLD) 2.1 KLD (as reported)
14. | Unit details of STP Septic tank and soak pit as primary treatment
15. | Designed Treatment Capacity of STP | 4 KLD (As reported)

b(ﬁﬂ,/ %Pagelofs
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16. | Operational status of STP Operational
17. | Flow Meter (s) at Inlet & outlet of STP | Flow meter installed at outlet only
18. | Mode of treated effluent disposal Through CETP
19. | Any Bypass observed No
At Details of HW Generation & its disposal: As Per Environmental Statement (Form V)
Hazardous Wastes | Quantum Kgs | Disposal Practice
Used Oil 0.001 MT/Year | Through registered recycler
ETP Sludge |- -
|
|
Any other (specify)
21. | Sources of Air Pollution: NA
A. Boilers
No. and Capacity of Boilers | NA
Type of Fuel used with consumption | NA
| Rate of fuel used NA
| Load at which sampling done [NA
Stack details '
. Height of stack of each Boiler |
(meters) 1 NA
Il.  Szmpling port hole from ground |
level Stack dia.
[ Air Poliution Control Systems (APCD) | NA
B. | DGSets '
Numbers and capacity of each 01 Nos. (30 KVA)
o Whether adequate stack Yes
height exists
o Whether acoustic enclosure | yeg
provided as per Environment
(P), Rules 1986.
22. | Date of inspection 29.01.2020

03. Observations:
On the day of inspection, the unit was found operational engaged in hotel services.

The consent of the unit under Water Act; Air Act and Hazardous Waste Authorization was expired
on 31.03.2019. (Consent copy was not provided during inspection; validity shown on UEPPCB
website; renewal has been applied on 29.02.2020).
The unit has provided septic tank & series of UG tank arrangement for primary treatment of waste
water and its final discharge point is connected to CETP conveyance system.

1.
2.

%

Wsﬁ@pmm

: Tigdadii i -

il 3

v




4. The unit has provided a mechanical flow meter on outlet (overflow pipeline) of primary treatment
system. This flowmeter was not running properly as installed on overflow pipeline. Therefore,
flowmeter is required to be relocated at pumping line. The log book was not maintained for this
flowmeter.

5. The fresh water requirement of the unit is fulfilled by the 1 bore well installed in the premises. A
mechanical flow meter was found installed at the abstraction point of this bore well.

6. Logbook for the fresh water consumption is maintained by the unit; however, entries in the logbook
were not matching with the flow meter reading during inspection.

7. The unit has not obtained NOC from CGWA for groundwater abstraction through bore well.

8. The team has collected the sample of waste water (after primary treatment) being discharged into
CETP conveyance system. The analysis report is presented below:

: | i (;:“r:;;f UEPPCB prescribed
N Parameter standards for CETP
No. | | Treatment Sitarganj
! | (H1)
1. |pH : ! 7.30 55-90
2 [ TSS(mal) ~ BDL 1500
3. | DS (mglL) R 313 2100
[4. | Fluoride (mg/L) |  BDL 15
5 Ammonical Nitrogen (mg/L) | BOL 50
{ 6. | Phenols (mafl) I 2.28 5
7. | Boron (mgiL) IS BOH
8. | Oil & Greese (mglL) ; BDL 20
g. |coD(mgl) | BOL 1100
10. | BOD (mg/t) | BDOL 550 3
11. | Hexavalent Chromium (mg/L) |  BDL 2 :
12. | Cadmium (mg/L) | BOL 1
13. | Total Chromium (mg/L) BOL 2
14. | Copper (mg/L) BDL 3
15. | Nickel (mg/L) 0.23 3
16. | Lead (mgil) BDL 1
17. | Zinc (ma/L) BDL 15
18. | Arsenic (mg/L) BDL 0.2
19. | Mercury(mg/L) BOL 0.01

*BDL meaning for Fluoride- < 0.5 mg/l, Ammonical Nitrogen- < 0.5 mg/l, Boron- < 0.5 mg/l, Oil & Grease- < 5Smg/l, COD-<5
mg/l, BOD- < 5 mg/l, Hexavalent Cr- < 0.1 mg/l, Cadmium- < 0.1 mg/l, Total Cr- < 0.2 meg/l, Copper- < 0.2 mg/l, Lead- < 0.5
mg/l, Zinc- < 0.1 mg/l, Arsenic- < 10 pg/l and Mercury- < 10 pg/l.

9. The unit is found complying w.r.l. prescribed discharge standards of Inlet effluent quality of CETP,

Sitargan. TSR =t _

10, The unit is not generating any hazardous waste material except used oil from DG Set of 30 KVA. Itis
reported that the used oil is stored in plastic container and disposed through authorized recycler.

—rf Lett
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11. Display board was not available at hotel gate for display of information related to water, air emission -

and waste generated within the hotel premises. Therefore, unit is not complying w.r.t provide display
board at factory gate.

12. The logbook for the generation and disposal of solid/azardous waste is not being maintained by the
unit.

13. As the unit is found under violating prescribed effluent discharge standards during 25-05-2018 to 29-
01-2020. The team calculated Environmental Compensation of  76,75,000/- (Rs. Seventy-Six Lakhs
Seventy-Five Thousand) w.r.t. violation of prescribed effluent discharge standards. The calculation of
EC is shown in Annexure-,

14. As the unitis found under illegal extraction of groundwater during 25-05-2018 to 29-01-2020. The team
calculated Environmental Compensation of 2 1,00,000/- (Rs. One Lakh) w.r.t illegal extraction of
groundwater. The calculation of EC is shown in Annexure-!.

9. Recommendations:

10. An amount of ¥ 76,75,000/- may be levied on the unit as charge towards environmental
compensation for violation of the prescribed norms.

1. An amount of ¥ 1,00,000/- may be levied on the unit as charges towards environmental
compensation for illegal extraction of ground water.

2. The unit should not allow to operate till the issuance of valid consent from UEPPCB.

3. The unit shall take NOC from CGWA for the absiraction of ground water.

4. The unit shall relocate the flowmeter installed at the outlet primary treatment system to pump line
to ensure proper functioning of flowmeter,

9. The unit shall maintain proper Log book for the flowmeters installed at borewell & primary
treatment system of wastewater.

6. Unit shall also install electromagnetic flowmeters instead of mechanical flowmeters.

7. The unit should maintain Log book for the generation and disposal of solid/hazardous waste.

Inspection Team: . (\
1. Er. Sanjay Kumar, Sci 'C’ ‘c&wg\'-w\ Al o
CPCB, Regional Directorate, Lucknow alzes

[
2. Dr. Ajeet Singh, ASO Lo
G
UEPPCB, RO Kashipur %

3. Dr. Ashutosh Tripathi, RA 2
CPCB, Regional Directorate, Lucknow W
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4. The unit has provided a mechanical flow meter on outlet (overflow pipeline) of primary treatment
system. This flowmeter was not running properly as installed on overflow pipeline. Therefore,
flowmeter is required to be relocated at pumping line. The log book was not maintained for this
flowmeter.

5. The fresh water requirement of the unit is fulfilled by the 1 bore well installed in the premises. A
mechanical flow meter was found installed at the abstraction point of this bore well.

6. Logbook for the fresh water consumption is maintained by the unit; however, entries in the logbook
were not matching with the flow meter reading during inspection.

7. The unit has not obtained NOC from CGWA for groundwater abstraction through bore well.

8. The team has collected the sample of waste water (after primary freatment) being discharged into
CETP conveyance system. The analysis report is presented below:

' : | | 2:‘:;? UEPPCB prescribed
Nc;. | Parameter I standards for F:ETP
5 ! Sitarganj
| (H)
1. | pH l 7.30 55-9.0
|2 | TSS(mgll) . BOL 1500
BoSmay ... | 2100
4. | Fluoride (mg/L) ' BOL 15
5. | Ammonical Nitrogen (mg/L) BDL 50
6. | Phenols (mg/L) ! 2.28 5
7. | Boron (mg/L) i BOL
8. | Oil &Grease (mglL) |  BOL 20
g. | COD(mglL) BDL 1100
10. | BOD (mgiL) BDL 550 Z
11. | Hexavalent Chromium (mg/L) | BDL 2 A
12. | Cadmium (mg/L) | BDL 1
13. | Total Chromium (mg/L) BDL 2
14. | Copper (mg/L) BDL 3
15. | Nickel (mg/L) 0.23 3
16. | Lead (mall) BDL 1
17. | Zinc (mg/L) BOL 15
18. | Arsenic (mg/L) BDL 0.2
19. | Mercury(mg/L) BOL 0.01

*BDL meaning for Fluoride- < 0.5 mg/l, Ammonical Nitrogen- < 0.5 mg/l, Boron- < 0.5 mg/l, Oil & Grease- < Smg/l, COD-<5
mg/l, BOD- < 5 mg/l, Hexavalent Cr- < 0.1 mg/l, Cadmium- < 0.1 mg/l, Total Cr- < 0.2 mg/l, Copper- < 0.2 mg/l, Lead- < 0.5
mg/l, Zinc- < 0.1 mg/l, Arsenic- < 10 pg/l and Mercury- < 10 pg/l.

9. The unit is found complying w.r.i. prescribed discharge standards of Inlet effluent quality of CETP,

SHargan e e e

10. The unit is not generating any hazardous waste material except used oil from DG Set of 30 KVA. Itis
reported that the used oil is stored in plastic container and disposed through authorized recycler.

—vrf eated
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11. Display board was not available at hotel gate for display of information related to water, air emission -
and waste generated within the hotel premises. Therefore, unit is not complying w.r.t provide display
board at factory gate.

12. The logbook for the generation and disposal of solid/hazardous waste is not being maintained by the
unit.

13. As the unit is found under violating prescribed effluent discharge standards during 25-05-2018 to 29-
01-2020. The team calculated Environmental Compensation of ¥ 76,75,000/- (Rs. Seventy-Six Lakhs
Seventy-Five Thousand) w.r.t. violation of prescribed effluent discharge standards. The calculation of
EC is shown in Annexure-.

14. As the unit is found under illegal exiraction of groundwater during 25-05-2018 to 29-01-2020. The team
celculated Environmental Compensation of ¥ 1,00,000~ (Rs. One Lakh) w.rt illegal extraction of
groundwater, The calculation of EC is shown in Annexure-l.

9. Recommendations:

10. An amount of ¥ 76,75,000- may be levied on the unit as charge towards environmental
compensation for violation of the prescribed norms.

1. An amount of ¥ 1,00,000- may be levied on the unit as charges towards environmental
compensation for illegal extraction of ground water.

2. The unit should not allow to operate till the issuance of valid consent from UEPPCB,

The unit shall take NOC from CGWA for the abstraction of ground water.

4. The unit shall relocate the flowmeter installed at the outlet primary treatment system to pump line
to ensure proper functioning of flowmeter,

5. The unit shall mainizin proper Log book for the flowmeters installed at borewell & primary
treatment system of wastewater.

6. Unit shall also install electromagnetic flowmeters instead of mechanical flowmeters.

7. The unit should maintain Log book for the generation and disposal of solid/hazardous waste.

Inspection Team:

1. Er. Sanjay Kumar, Sci 'C’ L'g\tw\«p
CPCB, Regional Directorate, Lucknow

2. Dr. Ajeet Singh, ASO w?
J g | %;Ww
UEPPCB, RO Kashipur

3. Dr. Ashutosh Tripathi, RA i)
CPCB, Regional Directorate, Lucknow \Vﬂ# 1)7-'7’0

w

—— a\a\per°
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Annexure |

1. Environmental Com pensation for illegal extraction of the Ground water:

EC sw= Water Consumption Per day x Nos of days x Environmental
Compensation Rate for illegal extraction of ground water (ECRgw)
The EC computed is as follows:

Area category Safe/Non notified area

Use Industrial
Ground water extracted per day 2.7 m3/day
ECRew for industrial units in Safe area 20 Rs/m?3
(As per Table 4.6.4 of CPCB EC Methodology)
EC to be levied 54 Rs/day
Date of inspection by CPCB wherein violation 25-05-2018
reported
Status of NOC as on 29-01-2020 Applied
No of violating days (i.e. operation without NOC) 614

| Total ECsw for illegal extraction of the ground water Rs-33.156

; (Minimum Rs. 1,00,000] Rs. 1,00,000 (minimum)

As the unit is found under illegal extraction of groundwater during 25-05-2018 to 29-01-2020,
the team calculated Environmental Compensation of % 1,00,000/- (Rs. One Lakh) w.r.t illegal
extraction of groundwater.

2. Environmental Compensation on Industrial Pollution:

Calculation of Environmental C ompensation is as demonstrated below
EC=PIXxNxRxSxLF
=50X614X250X1.0X1.0
=76,75,000

As the unit is found under violating prescribed effluent discharge standards during 25-05-2018
to 29-01-2020. The team calculated Environmental Compensation of X 76,75,000/- (Rs. Seventy-
Six Lakhs Seventy-Five Thousand) w.r.t violation of prescribed effluent discharge standards.

Where
Pl= " Pollution Index of industrial sector
(taken as ‘50’ considering ‘Orange’)
N= Number of days of violation took place (614 operational days considered for
violating prescribed effluent discharge standards during 25-05-2018 to 29-01-
2020)

R=  Afactorin Rupees (taken as '2507)
= Factor for scale of operation
(1.0’ considering scale of operation being ‘Medium’)
LF = Location factor (‘1.0’ considering population of area being < 1 million)

(Ref: Guidelines prescribed by the “Report of CPCB- in house Committee on Methodology for Assessing Environmental
Compensation and Action Plan to Utilize the Fund”)

$ \h-l L] ‘\ﬁs
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Mis SNB Infra Heights Pyt Ltd,, Plot No: C-03, Phase-I, SIDCUL, Sitarganj, Ultarakhand/ﬂ [vm/‘
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